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JOINT COMMITTEE REPORT

IN THE MATTER OF
Jitendra Nishad Vs State of Uttar Pradesh
in
(Original Application No. 974/2024)

1. Background:

Hon’ble NGT, Principal Bench, New Delhi passed an order on 27.09.2024 in the
matter of Jitendra Nishad Vs State of Uttar Pradesh and in Original Application
No. 974/2024 for visit the site, obtain a factual report, examine whether any
mining activity has been permitted by concerned mining authority in the area in
question and if so, whether mining in those matters are carried out by obtaining
requisite statutory permissions/no objections/consent from concerned Regulators
under Environmental laws and also whether conditions under such statutory
permissions/consent etc. are being complied with. Relevant para of the Hon’ble
NGT order is as below: -

“3. Allegation made in letter petition, in our view, do give rise to, prima facie,
substantial question relating to environment arising due to implementation of
Enactments specified in Schedule I to NGT Act, 2010. However, before taking any
Surther action in the matter, we find it appropriate to obtain a factual report for
which we constitute a joint Committee comprising:

i.  District Magistrate, Prayagraj;

ii. Uttar Pradesh Pollution Control Board (hereinafter referred to as
‘UPPCB’);

iii. Central Pollution Control Board (hereinafter referred to as ‘CPCB’)
and;

iv. Integrated Regional Office, Ministry of Environment, Forest and
Climate Change, Lucknow.

4. CPCB shall be the nodal authority for coordination and compliance.

5. The above Committee shall visit the site, collect relevant information and
submit factual report within one month.
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6. We also require the above Commiittee to examine, whether any mining activity
has been permitted by concerned mining authority in the area in question and if
so, whether mining in those matters are carried out by obtaining requisite
statutory permissions/no objections/consent from concerned Regulators under
Environmental laws and also whether conditions under such statutory
permissions/consent etc. are being complied with.

7. Liston 04.11.2024.
A copy of the referred order of Hon'ble NGT is enclosed in Annexure No 1.

In compliance with said order, the following officials were nominated from the
concemed Department:

1. Dr A K. Gupta, Sc. 'E’, MOEF&CC, RO, Lucknow

2.  Shri Pradeep Kumar Yadav, ADM (Nazul), Prayagraj

3. Shri Arvind Kumar, Sc. 'C’, CPCB, RD, Lucknow

4. Shri Kaushal Kumar, AEE, UPPCB, RO, Prayagraj
2. Inspection of Joint Committee:

Joint inspection of the site was carried out on 22.10.2024 by the joint committee.
During visit, the following officials were present along with committee members:

1. Shri Ajay Kumar Yadav, Senior Mining Officer, Prayagraj
2. Shri Kamveer Singh, Sc. ‘B’, CPCB, RD, Lucknow

3. Shri Kamalakar Singh, Regional Lekhpal

4.  Shri Dhirendra Singh, Regional Lekhpal

Details of the leases granted in various village mentioned by the petitioner in his
petition regarding Environmental Clearance (EC), Consent to Operate (CTO),
Mining Plan, Cluster certificate, have been tabulated and attached as Table A.

2.1. Inspection of mining activity at Village Vidyapeeth, Mahewa
2.1.1. Observations:

Observations based on Joint inspection and available records with RO-
MOEF&CC and RO-UPPCB are as follows:
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The mining department has granted a mining lease of 8 Hectares total area
for sand mining from the River Yamuna at Khand-16 near Village—
Madauka, Mirakpur and Mahewa (West) Shri Ravishankar Shukla, S/o Shri
Pramanand Shukla, Resident—Saraykaji Kadan Urf Miyanpur, Thana—
Line Bazar, District- Jaunpur.

Notice for e-tendering along with e-auction for the lease was issued by the
District Magistrate, Prayagraj on 30.05.2020. (A copy of the e-auction
notice is annexed as Annexure No. 2)

Letter of Intent (Lol) for the lease was issued by the District Administration
to the Project Proponent (PP) on 11.08.2020. The Lol was issued for 8-
hectare mine lease area (Quantity- 92973 m® per year) for 5 years. (A copy
of Lol is annexed as Annexure No. 3)

The public hearing for the said mining project was conducted on
20.10.2021.(Copy of MoM of public hearing is annexed as Annexure No.
4)

Environmental Clearance (EC) has been granted for sand mining in the
lease area by State Level Environment Impact Assessment Authority
(SEIAA), Uttar Pradesh on 08.03.2018 to Smt. Sunita Singh w/o Shri
Raviraj Singh, Allahabad, vide letter no. 222/Parya/SEAC/3987/2018 dated
08.03.2018, which was further transferred on 15.10.2020 to Shri Ravi
Shankar Shukla S/o Shri Pramanand Shukla, Resident- Saraykaji Kadan Urf
Miyanpur, Thana- Line Bazar, District-Jaunpur for period up to
07.03.2023. Further EC was granted/renewed to the Project Proponent on
09.10.2023 for a period up to 30.11.2026. (A copy of EC is annexed as
Annexure No. §)

The above-mentioned mining lease has been granted by District Magistrate,

Prayagraj (Mining Department) for the duration of 01.12.2021 to
30.11.2026.

The PP was granted Consent to Operate (CTO) under the Water (PCP) Act,
1974, and the Air (PCP) Act, 1981 on 17.11.2023, which is valid from
17.11.2023 to 31.12.2027. (Copy of CTO is annexed as Annexure No. 6)

As per the mining department, Prayagraj's total of 174744 m’ of River Bed
Material (RBM) has been excavated by the project proponent (from
December 2021 to June 2024). Year wise quantity of mining details is as
below:
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Year t)untity excavatedPermitted  quantity
m”) m”)
-2021-Dec 2022 |56236 192973
Jan-2023 -Dec- 2023 [58691 192073
Jan-2024-June 2024  [59817 |92973

During the visit, it was observed that the mining operation had not started
post-monsoon and preparation for carrying out the mining operation was
going on. The representative of the project proponent has informed us that
the mining process will begin as soon as the water level on the river banks
decreases. Also, no mining operation was observed beyond the lease area at
this site.

However, the satellite image shows that mining was conducted within and
near the above lease area of 8 ha on 09.06.2024 in an unsaturated zone by
river boats etc, which is against the Sustainable Sand Mining Guidelines,
2020 and Mining plan, etc. A related satellite image is enclosed as
Annexure-7.

During the visit, all machinery was found removed from the site.
Construction of a temporary camp office was under process. No weighing
bridge and display board with mining lease information was available on
site.

During the visit, following violation with respect to EC & CTO conditions,
Mining Plan, Mining guideline etc were observed:

a) No PTZ camera was found installed at the mining site. It is informed by
the representative of the Project Proponent that the PTZ camera will be
installed when the mining operation starts.

b) During the visit, no pillar was found in the lease area. It was informed by
the representative of the project proponent that all pillars have been
removed due to the monsoon and will be reinstalled when the mining
operation starts. Necessary action may be taken by the Mining Department
to ensure the installation of a pillar within the lease area.

¢) The project proponent (PP) has been irregular in the submission of the six
monthly compliance reports to the Regional Office, SEIAA-UP.

d) The PP has not carried out adequate plantation in compliance with CTO &
EC conditions.
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e) The PP has not carried out the hydro-geological study.

f) The PP has not conducted a replenishment study of the area.

g) The PP has not conducted third-party monitoring of various parameters
including ambient air quality efc.

h) The PP has yet not set up a solar power-mediated lighting system in their
site office.

1) The PP has yet not constructed two toilets and one hand pump in the mine
office.

j) During the visit, it was observed that roads used for the transportation of
sand were unpaved and no dust control measures such as water sprinkling,
plantation on both sides of the road, etc have been carried out.

k) The PP has yet not conducted the digital processing of the entire lease area
so far.

2.2. Inspection of sand mining activity at Village Baswar
2.2.1. Observations:

Observation based on Joint inspection and available records with RO-
MOEF&CC and RO-UPPCB is as follows:

)

Mining lease of total area 4.69 Hectare has been granted for sand mining from
River Yamuna at Khand-14 near Village- Baswar, Tehsil-Karchhana, District-
Prayagraj to Shri Surendra Kumar S/o0 Shri Shivmurti Bharatiy, Resident-
village-Berui, Post- Garapur, Thana- Tharwai, Tehsil- Phulpur, District-
Prayagraj by Mining department.

. Notice for E- tendering along with E- auction for the lease was issued by the

District Magistrate, Prayagraj on 07.09.2017. (E- auction notice is annexed as
Annexure No. 8)

. Letter of Intent (Lol) for the lease was issued by the District Administration

to the Project Proponent (PP) on 11.05.2022. The Lol was issued for 4.69
hectares mine lease area (Quantity- 70454 m’ per year) for the period of §
years. (Copy of Lol is annexed as Annexure No. 9)

Environmental Clearance (EC) has been granted for mining in the lease area
by State Level Environment Impact Assessment Authority (SEIAA), Uttar
Pradesh on 08.03.2018 as amended on 21.12.2022. Further, EC is extended on
29.05.2023 for a period up to the revised Lol/’ approved mining plan
whichever is earliest. (A copy of EC is annexed as Annexure No. 10)
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. The PP was granted Consent to Operate (CTO) under the Water (PCP) Act,
1974, and the Air (PCP) Act, 1981 on 24.04.2023, which is valid from
24.04.2023 t0 31.12.2027. (Copy of CTO is annexed as Annexure No. 11)

. The above-mentioned mining lease has been granted by District Magistrate,
Prayagraj (Mining Department) for the duration of 09.01.2023 to 08.01.2028.

. As per the mining department, Prayagraij, total of 108517 m’ of minerals has
been excavated by the project proponent (from January 2023 to October
2024). Year-wise quantity of mining details are as below:

Year E}mﬂty cxuvate?emmted quantity
mY) mY)

Jan, 2023-Dec, 2023 |70453 70454

Jan, 2024-Oct, 2024 [38064 70454

. During the visit, no pillar was found in the lease area. It is informed by the
representative of the project proponent that all pillars have been removed due
to the monsoon and will be reinstalled when the mining operation starts.
Necessary action may be taken by the District Mining Department to ensure
the installation of a pillar within the lease area.

. During the visit, it was observed that the mining operation had not started post-
monsoon and preparation for carrying out the mining operation was going on.
It is informed by the representative of the project proponent that the mining
process will begin as soon as the water level on the river banks decreases.
Also, no mining operation was observed beyond the lease area at this site.

10.However, the satellite image on dated 09.06.2024 shows that mining was

conducted within and near the above lease area of 4.69 ha, which is against
the Sustainable Sand Mining Guidelines, 2020 and Mining plan, etc. A related
satellite image is enclosed as Annexure-7.

11.Satellite image dated 09.06.2024, clearly reflected that the mining was

conducted within the lease area and outside of the lease area (within the river)
by using large number of river boats, etc., which is against the mining plan.

12.During the visit, all machinery was found removed from the site except the

weighing bridge. Temporary camp office was installed at the site with a
computer. A display board with the name of Project Proponent was available
on camp office.
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13.During the visit, following violation with respect to EC & CTO conditions,

Mining Plan, Mining guideline etc were observed:

a) No PTZ camera was found installed at mining site. It is informed by the
representative of the Project Proponent that the PTZ camera will be
installed when the mining operation starts.

b) The project proponent (PP) has been irregular in the submission of the six
monthly compliance reports to the Regional Office, SEIAA-UP., and
UPPCB.

¢) The PP has not carried out adequate plantation in compliance of CTO &
EC conditions.

d) The PP has yet not carried out the hydro-geological study so far.

e) The PP has not conducted a replenishment study of the area.

f) The PP has not conducted third-party monitoring of various parameters
including ambient air quality etc.

g) Roads used for the transportation of sand were unpaved and no dust control
measures such as water sprinkling, plantation on both sides of the road, etc
have been carried out.

h) As per the EC 2018, it is stated that the *“...A CSR plan with a minimum
Rs 5 Lakh work to be executed with the installation of five hand pump,
solar light in the village of street and construction of the two toilets at the
primary school, etc.” No such work has been done so far.

i) The PP has yet not conducted the digital processing of the entire lease area
so far.

2.3. Inspection of sand mining activity at Village Adampur (Madaripur to

Sadiyapur)

2.3.1. Observations:

Observation based on Joint inspection and available records with RO-
MOEF&CC and RO-UPPCB is as follows:

1.

Mining lease of total area 5 Hectare has been granted for sand mining from
River Yamuna at Khand -21 in Village- Adampur (Madaripur to Sadiyapur)
to M/s Ram Ratan Construction, Shri Ram Ratan Nishad S/o Late Lallu Lal,
Resident- 6/41 Nai Jhunsi Bazar, Thana- Jhunsi, Tehsil Phulpur, District-
Prayagraj by Mining department.

Notice for e-tendering along with e-auction for the lease was issued by the
District Magistrate, Prayagraj on 20.08.2020. (e-auction notice is annexed as
Annexure No. 12)
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L etter of Intent (Lol) for the lease was issued by the District Administration
to the Project Proponent (PP) on 24.12.2020. The Lol was issued for 5-
hectare mine lease area (Quantity- 15000 m’ per year) for the period of 5
years. (A copy of Lol is annexed as Annexure No. 13)

First Environmental Clearance (EC) has been granted for mining in the lease
area by State Level Environment Impact Assessment Authority (SEIAA),
Uttar Pradesh on 10.01.2018 which was further transferred on 19.10.2021 to
M’/s Ram Ratan Construction for a period up to one year. Further EC was
granted to the Project Proponent on 15.12.2023. (A copy of EC is annexed
as Annexure No. 14)

The Project Proponent has not obtained Consent to Operate (CTO) under the
Water (PCP) Act, 1974, and the Air (PCP) Act, 1981.

The above-mentioned mining lease has been granted by District Magistrate,
Prayagraj (Mining Department) for the duration of 01.12.2021 to 30.11.2026.

As per the Mining department, Prayagraj total 15675 m’ of River Bed
Material (RBM) has been excavated by the project proponent (from
December 2021 to June 2024). Year-wise quantity of mining details are as
below:

Year uantity excavatedPermitted  quantity
m”) m”)
, 2021-Dec, 2022 8175 15000
Jan, 2023-Dec, 2023 6438 15000
Jan, 2024-June 2024 (1062 15000

No mining operation was observed during the site visit. Path preparation for
the movement of the vehicle was also observed at the site. It is informed by
the representative of the project proponent that the mining process has not
started yet. However, a small heap of sand was found stored in the lease area.
No mining operation was observed beyond the lease area at this site.

However, the satellite image on dated 09.06.2024 shows that mining was
conducted within and near the above lease area of 5 ha, which is against the
Sustainable Sand Mining Guidelines, 2020 and Mining plan, etc. A related
satellite image is enclosed as Annexure-7.
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During the visit, no machinery was found on site. No temporary camp office
was found on site. No weighing bridge and display board with mining lease
information was available on site.

During the visit, following violation with respect to EC & CTO conditions,
Mining Plan, Mining guideline etc were observed:

a) No PTZ camera was found installed at the mining site. It is informed by
the representative of the Project Proponent that the PTZ camera will be
installed when the mining operation starts.

b) During the visit, no pillar was found in the lease area. It is informed by the
representative of the project proponent that all pillars have been removed
due to the monsoon and will be reinstalled when the mining operation
starts. Necessary action may be taken by the Mining Department to ensure
the installation of a pillar within the lease area.

¢) The project proponent (PP) has been irregular in the submission of the six
monthly compliance reports to the Regional Office, SEIAA-UP, and
UPPCB.

d) The PP has not carried out adequate plantation in compliance with CTO &
EC conditions.

e) The PP has not carried out the hydro-geological study as per the EC
condition.

f) The PP has not accrued out replenishment study of the area.

g) The PP has not conducted third-party monitoring of various parameters
including ambient air quality etc.

h) During the visit, it was observed that roads used for the transportation of
sand were unpaved and no dust control measures such as water sprinkling,
plantation on both sides of the road, etc have been carried out as per EC
condition.

i) The PP has yet not conducted the digital processing of the entire lease area
so far.

3. Other Observations:

—

. District Survey Report (DSR) has been prepared for minor mineral excavation

by the District Environment Impact Assessment Authority, Allahabad, U.P.,
and District Mining Officer- Allahabad, Department of Geology and Mining
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Uttar Pradesh on 05.09.2017. Updation of DSR is under process. A copy of
the DSR report is annexed as Annexure-15.

. The mining department carried out a Replenishment Study in rivers Yamuna
& Ganga at Prayagraj through Central Planning & Design Institute Limited in
December 2022. No replenishment study has been carried out in subsequent
years i.e. 2023 & 2024. A copy of the Replenishment Study (December 2022)
is enclosed as Annexure-16.

. Itis informed by the mining department that Mining Form-MM11 is generated
when any vehicle is transported from the mining site and Form-MM11 is
checked at the check post by the task force constituted by the mining
department from time to time. The camera is also installed at the checkpoint.
. During the visit, storage of sand within the 5 km from the lease area was
observed. In this regard, it is informed by the mining department that some
stored sand within the 5 km of lease area has been seized earlier. However, the
committee observed that more actions are required by the Mining Department
to stop the illegal storage of sand. A copy of the Action taken by the Mining
Department is annexed as Annexure-17.

. Satellite image showed that significant mining activity was found within the
lease and outside of the lease area by using large number of boats etc to
excavate better quality of sand from the main stream of the river, which is
completely against the mining plan, EC, CTO stipulations.

. As per the specific condition of the EC the “Number of mining projects are
coming up in district, department of Geology and mines can carry out
Regional EIA-EMP report including carrying capacity of environmental
components to assess the capacity of further bear the pollution load for such
area within 1 year and submit the same to SEIAA-UP for evaluation™. It has
been found that no such study has been done so far.

. As per the specific condition of the EC the “Department of Geology & Mines,
GoUP in consultation with the UPPCB will establish the required number of
CAAQMS in the district within the period of one year and submit ego-
referenced map of these station along with data. Details of existing CAAQMS,
if any, be submitted within the period of three months. It has been found that
no such action has been taken so far.

. As per the specific condition of the EC the “Large number of mining projects
are ongoing as well as new mining leases are coming up in the district. A
reference be sent to DGM and MS, SPCB for preparing mitigation plan for
controlling air pollution in the district especially in mining areas™. It has been
found that no such action has been taken so far.

10
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The Directorate of Geology and Mining will ensure the conduct of
replenishment study from reputed institutes for subsequent years in
compliance of Hon’ble NGT order. The quantity mentioned in Lol or quantity
mentioned in the replenishment study, whichever is less, would be the
maximum quantity that the project proponent may extract. It will be ensured
by the District Administration and Geology and Mining Department.

Recommendations:

Based upon the above observations, Join Committee recommends as below:

1.

Mining Department shall take necessary action against all leases, who have
done mining not as per the approved mining plan and illegal mining found
near the lease area in River Yamuna,

. Based on the above observation, it has been found that the yearly

Replenishment study of the area has not been done either by the Mining
Department or the concemed project. SEIAA-UP has already stipulated
related conditions in the Environmental Clearance issued to above listed
project. The Mining Department to take cognizance and submit the report
before SEIAA-UP at the earliest.

. The Mining Department should take necessary action against all the illegal

storage of sand around the mining lease area.

UPPCB shall take necessary action against all three Project Proponents for
violation of CTO conditions. UPPCB should take necessary action against the
lessee M/s Ram Ratan Construction, who has operated the mine without valid
Consent to Operate (CTO) under the Water (PCP) Act, 1974, and the Air (PCP)
Act, 1981.

. Non-compliance has been observed by the Joint Committee during the

inspection of the area. SEIAA-UP should take immediate actions (issue
SHOW CAUSE), as MOEF&CC delegated the power to SEIAA-UP vide
notification no. S.0.637 (E) dated 28.02.2014.

It has been observed that the lessee Shri Surender Kumar, Village: Baswar
(Khand 14) obtained first EC vide letter no. 229/Parya/SEAC/3989/2018
dated 08.03.2018, which has been amended vide letter
no. 315/Parya/SEIAA/3989/2022 dated 21.12.2022 and EC validity extension
was done vide letter no. 62/Parya/SEIAA/3989/2022 dated 29.05.2023.
Overall, the above project was discussed and amended in SEIAA-UP three
times within five years, whereas, compliance, of various stipulations made
under this has not been considered, and found worse on ground. Because of

11
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the above SEIAA-UP may obtain certified compliance report (CCR) of project
before appraisal for actual improvement of compliance.

. Mining Department, UPPCB, SEIAA may ensure proper compliance of
Sustainable Sand Mining Guideline,2020.

. All three project proponents should comply the following:

a) Project Proponents should make necessary arrangements for water
sprinkling for dust control on the road for transportation. NOC from the
State Ground Water Authority is required if project proponents meet their
water requirement through bore-well.

b) Project Proponents should carry out a hydro-geological study and submit
a report to the concerned authorities.

¢) In compliance with the MoEF&CC order dated 14.06.2024, Project
Proponents are requested to upload six monthly compliance reports on the
PARIVESH 2.0 portal.

d) Project Proponents should provide adequate plantation as per the condition
of the CTO and EC.

Inspecting officials:
Name & Designation [Signature
Dr. A. K. Gupta, Sc. E’, MoEF&CC, RO, 4
Lucknow Hpume £
“xo ] >
[Shri Pradeep Kumar Yadav, ADM (Nazul),
Prayagraj P
el
Shri Arvind Kumar, Sc. 'C’, CPCB, RD, :
A < ‘ FAAry

[ ucknow

Prayagraj

Shri Kaushal Kumar, A.E.E., UPPCB, RO,

12
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Annexure - |

Item No. 03 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 974 /2024
Jitendra Nishad Applicant
Versus
State of Uttar Pradesh Respondent(s)

Date of hearing: 27.09.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMEER

Applicant: None

ORDER

1. A letter petition dated 13.12.2023 sent by Jitendra Nishad has
been registered as Original Application (hereinafter referred to as ‘OA)
under Section 14 and 15 of National Green Tribunal Act, 2010
(hereinafter referred to as ‘NGT Act, 2010') in exercise of suo-mofo
Jurisdiction in view of law laid down by Supreme Court in “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors. ™ reported in 2021

SCC Online SC 897.

2. Complainant has said that in Sand Block Vidyapeeth and Mahewa
Baswar as also Madaripur and Sadiyapur, illegal sand mining is being
carried on in river bed and river stream of Yamuna in utter violation of
environmental laws causing damage to aquatic animals/environment
besides public revenue. No CCTV camera has been installed. The
violators are not being checked by concerned authorities and openly
illegal mining is being carried out on river bank and stream by using
hundreds to boats.

3.  Allegation made in letter petition, in our view, do give rise to, prima
facie, substantial question relating to environment arising due to

13
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implementation of Enactments specified in Schedule 1 to NGT Act, 2010.
However, before taking any further action in the matter, we find it
appropriate to obtain a factual report for which we constitute a joint
Committee comprising:
i District Magistrate, Prayagraj;
ii. Uttar Pradesh Pollution Control Board (hereinafter referred to
as 'UPPCB';
iii. Central Pollution Control Board (hereinafter referred to as
‘CPCB) and;
iv. Integrated Regional Office, Ministry of Environment, Forest
and Climate Change, Lucknow.

4. CPCB shall be the nodal authority for coordination and compliance.

S. The above Committee shall visit the site, collect relevant
information and submit factual report within one month.

6. We also require the above Committee to examine, whether any
mining activity has been permitted by concerned mining authority in the
area in question and if so, whether mining in those matters are carried
out by obtaining requisite statutory permissions/no objections/consent
from concerned Regulators under Environmental laws and also whether
conditions under such statutory permissions/consent etc, are being
complied with.

7. List on 04.11.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
September 27, 2024
Original Application No. 974/2024
SN

14
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N it LT > tar Fradesh

;‘m:m-szz.ms‘:::m’m - 26010
To. kar Shukia ~mal : 2300 543

shri Ravi Shan mh

sjo parmanand Shukia, W.%

sarai Kaji Kadan Urf Miyapur,

Line Bazar, Jaunpur

~

et No W& 5T [parya/SEIAA/3987/2020 o 1
sub: Transfer of Environmental Clearance for Sand Mining from River bed of Yamuna River at
No.-16, at Village- Madauka, Meerakpur and Mahewapatti (Paschim),Tehsil- Karchhana, M.
Allahabad. (Leased Area-8.0 Ha), M/s Raj Construction File No. 3987 Districy

g'o
= Please refer to your application dated 04-09-2020 and an undated letter received in this office on
07-09-2020 addressed to the SEAC, Director & Secretary, Directorate of Environment, U.P., Lucknow on the
subject as above. The case was considered in SEIAA meeting held on 24-09-2020.

SEIAA gone through the undated letter of Shri Ravi Shankar Shukla dated 14.08.2020 regarding
wansfer of Environmental Clearance to the above project issued vide letter no. 222/Parya /SEAC/3987/2018
date 08.03.2018. SEIAA gone through file and documents and noted that the Environmental Clearance was
issued to Smt Sunita Singh W/o Shri Raviraj Singh, H. No. 53A, Shakti nagar Chaka, FCI, Karchehana,
Allahabad for a period of 5 years. SEIAA noted that the previous lease issuedto Smt. Sunita Singh vide letter
no. 1629/khani)/2017-18 dated 12.12.2017 for a period of 5 years was cancelled vide DM, Prayagraj order no.
1992/Xhani}/E-nilamiBalu/2019-20 dated 17.02.2020 and another LOI was issued to Shri Ravi Shankar Shukla
S/o Shri Parmanand Shukla, Saral Kajl Kadan Urf Miyapur, Line Bazar, Jaunpur vide letter no.
907/¥hanij/2020-21 dated 11.08.2020 for a period of 5 years. SEIAA opined to transfer Environmental
Clearance issued vide letter no. 222/Parya/SEAC/3987/2018 date 08.03.2018from Smt. Sunita Singh W/o Shni
Ravira) Singh, H. No. 53A, Shakti nagar Chaka, FCI, Karchchana, Allanabag to Shri Ravi Shankar Shukia S/o Shri
Parmanand Shukla, Saral Kaji Kadan Urf Miyapur, Line Bazar, Jaunpur for remaining period Le upto
07.03.2023. Validity of Environmental Clearance shall be extended after receiving certificate from the
competent authority that mining was not conducted on previous EC after 08.03.2018. Rest all the content of
Enviranmental Clearance letter shall remain same.

Rest all the content of Environmental Clearance letter no 222/Parva/S
08.03.2018 shall remain the same.

The Principal Secretary, Environment, U.P. Govt., Lucknow. India, Indird
2. Advisor, IA Division, ?Mnlstrv of Env:'ronmm. Forests & Climate Change. ey
Paryavaran Bhawan, Jor Bagh Road, Aliganj, New Delhl.
Additional Director, Regional Office, Ministry of Environm
Kendriys Shawan, Sth Floos, Sector-H, Aliganj, Lucknow.

Vibhut)
v.m mma
The Member Secretary, U.P. Pollution Control Board, TC

12v, Paryd

Khand, Gomti Nagar, Lucknow. /

.:. District Magistrate, Allahabad, U.P. -

v 2"!(1;" Department of Geology & Mining, U.P. Lucknow: /

+ 0Py for Web Master/Guard file.
/Gu (mbhm';’m‘
Member SeCTEEET
slan -
TR Bz e {\9.}'%‘3\\’*"“'
m.‘?\:zm“o:”‘
gt
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. state Level Environment Impact Assessment Authority, Uttar pradesh
’n ¢ "..

{

{ ! Directorate of Environment, U.P.
‘ ! y Vinset Khand-1, Gomti Nagar, Lucknow- 226010
A\ P

i Wmmmw
\/ Phone no- 0522-2300541

e MoEFCC Proposal no SIA/UP/MIN/422460/2023 & SEIAA, U.P File no-7712-6038

Wemal arance for river bed sand mining alon river Yamuna in
o NO. - uka patti il- na -
yiahabad U.Py (Leased area 8.00 ha (19.76 acre).

A

This is with reference to your application / letter dated 14-12-2020, 24-12-2020, 04-02-2021,
04032021, 17-03-2023, 28-03-2023, 16-08-2023 above mentioned subject. The matter Was
considered bY 774™ SEAC in meeting held on 17.08-2023 and 756" SEIAA in meeting held on 13-09-
2023

A presentation Wwas made by the project proponent along with their consultant M/s
paramarsh Servicing Environment and Development to SEAC on 17-08-2023.

The project proponent, through the documents and presentation gave following detalls
about their project =
| The environmental clearance is sought for proposed river bed ordinary sand mining along river
yamuna in Khand No. 16 at Village - Madauka, Meerakpur, Mahewa Patti (West), Tehsil-
Kacchhana, District- Allahabad, U. P, (Leased ared 8.00 ha (19.76 acre).
1 The Terms of Reference in the matter were jssued by SEIAA, U.P vide letter No. -~
13/Parya/SEAC/ 6038/2019, dated 06/04/2021.
% The Public Hearing was organized on 20/10/2021 at Tehsil - Karchhana, District - Prayagraj, Uttar
Pradesh. Final EIA Report was submitted by the Project Proponent on 17/03/2025..
4 Sakient features of the project 3s submitted by the project proponent:
1.1 Name of Proponent Ravi Shankar Shukia
\ §/o Shri Parmanand Shukla
‘ R/o-Saraykaji Kadan urf Miyapur
| Line Bazar, District = Jaunpur u.p.
12| full correspondence address of R/o-Saraykaji Kadan urf Miyapur
| propanent and mobile no. Line Bazar, District = Jaunpur u.p.
Mobile No.-
— £ mail 1D - ravisa

Name of Project Environmental Clearance of proposed river bed

\
|
\, ordinary sand mining having lease area 8.00 ha (19.76
| | acre) along river Yamuna in Khand No. 16 at Village -
t
{
\

Madauka, Meerakpur, Mahewa Patti (West), Tehsil-

Karchhana, District- Prayagraj, U. p. of Shree Ravi
Shankar Shukla.

4 —_—
\ \::“'“MM(MMGau Khand No. 16

5.\ Mame of River
€T Mama of viage

Yamuna

Uil

Madauka, Meerakpur, Mahewd Patti (West)
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Karchh3ha~

Prayagraj

“river bed Sand/morrum mining”

80ha

Highest mRL -80.00 mRL
Lowest mRL- 73.00 mRL

Point Latitude N Longitude E
A | 25"24.614 81°49.506'
B | 25%24.720 81°49.410
C | 25°24.831 81%49.576
D |25'24.718 81°49.663’

',,J Total Gjoﬁual Reserves

1,62,828 m

14 Total Mineable Reserve

92973 m’

15 Total Proposed Production
- 16\’ proposedProductionlyeu{asper

’

»

I

’

|

'
|
l
\
|
i
|

3,25,405 m’ up to 30/11/2026

92,973 m'/annum (as per SMO, Prayagraj letter and
modified mine plan)

Lol)
17! sanctioned Period of Mine lease

Lease Period up to 30/11/2026
o Plan Period up to 30/11/2026

18] production of mine/day 344 m’/day

19. Method of Mining Opencast semi-mechanized

20! No.of workers a1

n Type of Land Govt./Non Forest Land

22 Depth of Mining 2.0 m (Maximum)

23] Nearest metalled road from site 0.30 km

21 Water Requirement PURPOSE

| Drinking -0.41 KLD

suppression of dust - 3,60 KLD
Plantation - 0,16 KLD
Others (if any) - 0.00 KLD
Total ~4.50 KLD

25) Name of QC) Accredited Consultant

~
o

project or land in any court

with QC1 No and period of validity.

paramarsh Servicing Environment and development

NABET/EIA/2124 RA 0224, Valid till -01 May 2024
No

| Any litigation pending against the

| Details of 500 m Cluster Certificate
verilied by Mining, Officer

~
~

Letter No~ 3473 /Khanij/2022 - 23, dated -
27/03/2023

28! Detalls of Lease Area in approved Serial no. 16, Page no. 56
DSR
29, Project Cost - 90.00 Lacs
130, Proposed CER cost 1.80 lacs
|31 Length and breadth of Haul Road Length - 0.30 km, Breadth — 6.00 m
1321 No. of Trees to be Planted 160

s,

The mining would be restricted o unsaturated zone only above the phreatic water table and will

o ::W the ground water table at any point of time.
Project does not attract any of the general conditions applicable on mining projects
, ‘hecilied in E1A Notification 14/09/2006.
m.mm*“notbeaniedouthsaletvmolanybndgeormbanmmum
X Therei Zone such as habitat of any wild fauna.
s no litigation pending in any court regarding this project.
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e P"Fd pmposa! falls under category-1{a) of Elﬁ@ﬁcation, 2006 (as amended).

¥ wgdw

|45

; 73

oe Condiions:

-7

i

|18

L1

This envitonmental clearance is subject to aflotment of mining lease in favour of project
proponent by District Administration/Mining Department.

{ orest clearance shall be taken by the proponent as necessary under law:.

Any change in mining area, khasra numbers, entalling capacity addition with change in process
and or mining technology, modernization and scope of working shall again require prior

gevronmental Clearance as per the provisions of EIA Notification, 2006 (as amended).

precise mining ared will be jointly demar

cated at site by project proponent and officials of
Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
by competent authority

along-with copy of the Environmental Clearance letter will Lo
asolayed on 3 hoarding/board

at the site. A copy of site plan will also be submitted to SEIAA
within a period of 02 months.
Mxmngandmshalbedoneonwwuhhdayhm'ume.
%o mining shall be carried out in

the safety zone of any bridge and/or embankment.
1t shal! be ensured that standards related to ambient air quality/effluent as prescribed by the
Winistry of Environment & Forests are strictly complied with, Water sprinklers and other dust
control majors should be applied 10 take-care of dust generated during mining operation.
Swmoim”hmlmdnow dust will be ensured by the project proponent.
&) necessary statutory cle

wmummmndn\lmmnm If this
cmuma.mmmmu

automatically deemed to have been cancelled.
Puﬁmo!vemmuldmbemdcmpuwc

places,
Nouee-!Mwllbedonehu\eiemd area,

except only with the permission of Forest
Degantment,
No wildhife habitat will be infringed.

1t shall be ensured that mvmdmmmwﬂdounotdmmbm change the underlying

where mining is carried out.
it shall be ensured that mining operation of

sand/Moram will not in any way disturb the,
welotity and flow pattern of the river watef significantly.
“Mhmw\mmumlmmmnlonmmfbedor areas close to mining
fot s nesting. A report on the same, vetted by the competent authority shall be submitted to
the RO, PCH and SEIAA within 02 months,
"MWmdihnaulhwuhalbemﬂedomwdaushallbcwbmlmdtothelto
PLE and SEIAA within six months.
Hyteo geological study shall be carried out by a reputed organization/institute within six
monthe and establish that

‘ mining in the said area will not adversely aftect the ground water
rogime. The report shall be submitted to the RO, PCB and SEIAA within six months. In case
adverse impact is observed Janticipated, mining shall not be carried out.
mﬂnmmmwmml pollunondunominin;dullbe
w‘;‘haﬂn habitations |if any] close by the lease area are not adversely affected. The
- Wu«mdmmmummmmuvmws&ww
' aclvity should be completed before the start of sand mining.

ml«m”mmmlucondmedmnudvm
Wures which can help in improving the quality of life of economica

l&kukefsemonol

Scanned with CamScanner
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the recommendations of the State Level Expert Appraisal Committee Meeting (SEAC)
- ‘1_03.2023 the State Level Environment impact Assessment Authority (SEIAA) in its Meeting

2023 and decided to grant the Environmental Clearance to the title project for collection
o fannum for lease area of 8.0 ha subject to effective implementation of the following
s 4 Conditions and specific conditions:-

g

Scanned with ACE Scanner
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gt generating projects/tooks such aFeflelopment of fodder farm, fruit bearing
“"h i, Ot attonal tralning ete, can form a part of such program me. The project proponent

.‘;:‘ " avithe separate budget for community development activities and income generating
\ .)..mll"'""

‘:‘:.” cover development shall be carried out following CPCB guidelines including selection of
L SpeCh and in consultation with the local DFO/Horticulture Officer,

Lt stock plles shall be malntained for excavated top soll, if any, and the top soil should
" evtiled for preen cover/tree plantation.

ey facllities for Hiest-ald shall be provided at site,

- "M"“m‘ma! Audit should be annually carried out during the operational phase and
aibitted o the SLIAA

the District Mining Officer should quarterly monitor compliance of the stipulated conditions.
{hwe project proponent will extend full cooperation to the District Mining Officer by furnishing
e (egquisite data/information/monitoring reports. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA.

ihe project proponent shall submit six monthly reports on the status of compliance of the
spulated environmental clearance conditions including results of monitored data (both in
fatd & solt copies) to the SEIAA, the District Officer and the respective Regional Office of the
state Pollution Control Board by 15t June and 15t December every year.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Pasisatd/ Municipal Corporation and Urban Local Body.

tansportation of materials shall be done by covering the trucks / tractors with tarpaulin or
other suitable mechanism to avold fugitive emissions and spillage of mineral/dust.
Waste water, from temporary habitation campus be properly collected & treated befare
discharging Into water bodies the treated effluent should conform to the standards prescribed
by Mol F/CPCB.
Moasures shall be taken for control of noise level to the limits prescribed by C.P.C.B.
Special Measures shall be adopted to protect the nearby settlements from the impacts of
mining, activities. Maintenance of Village roads through which transportation of minor minerals
i 10 be undertaken, shall be carried-out by the project proponent regularly at his own
CAPCNSCS,
Measure for prevention & control of soil erosion and management of silt shall be undertaken.
Protection of dumps against erosion, if any, shall be carried-out with geo textile matting or
other suitable material.
Under corporate social responsibility a sum of 5% of the total project cost or total income
whichever is higher is to be earmarked for total lease period. Its budget is to be separately
maintained. CER component shall be prepared based on need of local habitant. Income
penerating measures which can help in upliftment of poor section of society, consistent with
e traditional skills of the people shall be identified. The programme can include activities
such a3 development of fodder farm, fruit bearing orchards, free distribution of smokeless
Chula ete.
Possibility for adopting nearest three villages shall be explored and details of civic amenities
such as roads, drinking water etc propased to be provided at the project proponent’s expenses
. shall be submitted within 02 months from the date of issuance of Environment Clearance.
The funds earmarked for environmental protection measures should be kept in separate
Wcount and should not be diverted for other purpose. Year wise expenditure should be
, 'worted to the Integrated Regional Office, MOEF&CC, Gol, Lucknow, SEIAA, U.P and UPPCB.

Action plan with respect to suggestion/improvement
o and recommendations made and agreed

Hearing shall be submitted 1o the District mines Officer, concern Regional Officer
of UPPCB and SEIAA within 02 months. - e



hi.

s

i

/ ..:-aeen’d‘ clearance is "-'bieft to obtaining desﬁe under the Wildlife (Protection) Act,
* or o the comoetent authority, if applicable to this project.

prsponert shall observe every 15 day for nesting of any turtle in the area. Based on the

agenations 80 mde .“ turtle nesting is observed, necessary safeguard measures shall be
;;\,, . consultation with the State Wildiife Department. For the purpose, awareness shall be
exad amngst.the workers about the nesting sites so that such sites, if any, are identified by
g wOTRETS during oyemums of the mine for taking required safeguard measures. In this
oS the safety notified zone should be left so that the habitat/nesting area is undisturbed.

e project proponent shall undertake adequate safeguard measures during extraction of river

v

&3

0

a2

sed material and ensure that due to this activity the hydro geological regime of the
srround ng ared shall not be affected.

e project proponent shall obtain necessary prior permission of the competent Authorities for
aisharawal of requisite quantity of water (surface water and groundwater), required for the
proRst.

ageropriate mitigative measures shall be taken to prevent pollution of the river inc

onsultation
ath the State Pollution Control Board. It shall be ensured that there is no leakage of oil and

grease in the river from the vehicles used for transportation.

\ehizular emissions shall be kept under control and regularly monitored. The vehicles carrying
¢ mineral shall not be overloaded.

provision shall be made for the housing of construction labour within the site with all
recossary infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, sale
gnnking water, medical health care, criche ete. (MoEF circular Dated : 22-09-2008 regarding
stipulation of condition to improve the living conditions of construction labour at site).

personnel working in dusty areas should wear protective respiratory devices and they should
250 be provided with adequate training and information on safety and health aspects.
Occupational health surveillance program of the workers should be undertaken periodically to
observe any contractions due to exposure to dust and take corrective measures, If needed.

A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
Parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were recelved while processing the proposal. The
cloarance letter shall also be put on the website of the Company by the proponent.

The environmental statement for each financial year ending 31st March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Pollution Control
Board as prescribed under the Environment (Protection) Rules, 1986, as amended
mqmw.mabobcpmonmewebﬂtecllhecompanvmmhthcsmmo!
compliance of environmental clearance conditions and shall also be sent to the Integrated
Regional Office, MoEF&CC, Gol, Lucknow by e-mail.
'Nvmmmmmlmeplmalonlstobedonelnanuuequvaknttom:ﬂhe
total leased area either on river bank or along road side (Avenue Plantation).
memmmumwmnmedplmmdmwbemnwm
strengthen the embankment.
Safety measures to be taken for the safety of the people working at the mine lease area should
:::iven. which would also include measure for treatment of bite of poisonous reptile/insect

snake.

Periodical and Annual medical checkup of workers as per Mines Act and they should be
Covered under ESI as per rule.

Skecific Conditions:

A Y - i
alidity period of this EC is up to 30.11.2026 for 92,973 m’ per year or co-terminus with the

validity of current mine "
plan or current the EC
will bocome null  PIan Of hasepeﬁodwhkheveﬂseaﬂlermetu\ispﬂnd

&>
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e s EEERTS ghen Sunng gutlic hearing and commrment ade by the peot
¥ agoss ot suricty compiES.
c' TA:#"""‘W Depsiment shall be chtained mxm!omtlmdhmml-nchmwm
i menst forest land 15 inughved the project propanent shall Gutain furest Cmarancs and
| 1% on i Cere® <n? Suate Guvernment @t par the provisions of Forent (cansersation) Ao,
_’;;ﬁ;g;nizum'.mmdm
P o nziders shal, after ceasing mining operationt, undertare re-grassing the minicg
‘st 80 sther sres wiich may hase been giaturbed due w their mining actiaties and
f&a:ﬁ’abﬁwiwﬂ&wmsﬁtmwmhdw,ﬂwahwm
,._.¢ﬁgmdaro{eaissmm-¢mmwwmwmwwm,whmmmwm
. .fgmewemmhmmm.mubmmdfmb-mw-.mllbnnm
joam FIRTATE waser sources e than ground water of legally valid wourte and permnisinn

Decarument o Hortigulture Depanment of gistricy plantation eonmitter, fur planting at loast

gggcg;mdwmwnMWormmmw.win pcﬁpmyotsmirommx

sprzary Gl tNR lease ares along with provision for malntenance for 5 yuars. Lurvival of plants
sona'd vt S st shan the survival rate notified by Uttar Pradesh Forest Department Gtherwise
twt um.acnmmo!tcw.émon.

s 1w esnautation with District Endronment Authority o an Autharity nominated by eoncetned
oA project proponent 2illl pregared 8 conservation and management plan for rejusenation and
maagement of water bodies having total wurfare ares of more than 40 ha, Funds for the same
~ um:m.mrmmmwwmww.mmmmuummww
rn et pIOPInent pefore the nominated suthority in the District.

% wmdc«doevw lm.smmmd Utar Pradesh mdlucmddhum

umgntent authority, has 1o be necessarily accompanied with status of compliance of EC
uncmmmwmuo. 1AGEFCC, Gol, Lutknow.

10 u.—.wo!mmucmuphm.WMO’G‘MGMMW‘O
Latry out regional EIA-EMP repont including carnying capacity of wnvironmental components to
.;zmzmwyumwmmmmehmumNnudelyeound
mtmmnmuvwm

xxwamaMmewmumwmmwmmw
'*mdmmammlutbddmvwwmnuo-nkumdmd
vmmmm...u.m.wdmmmms.nm.ummumm.m
ol theee months.

1 ‘"RﬂwdmmmMuwumMmkmmmmWhm
w:nawmummmwus.mwmmummwmm

u:’xhnmu':mmwu;w*nms‘
-Muwymanmmmmmmmm&mmmdm
_ mmmuwmwy. hdequate measures be taken for restoring

miltutien »
,du&wwummdwm«ummwmm
VWhWMy.mbhss.muﬂhmm

fGaantity aruch peoject
W“MMMmuaumummmmmmm
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. from {rrigation Depamnentl .Conceming Aullévo regarding river bed mining 10 be
X pefore start of mining activity.

_ M‘MhmmmnﬁnedmplammOOmbero{mesﬁ\ecmg.mmn
nt/consulta

' ~t if desires may approach to concerned District Forest Authority to plant

Wwabwm@wmwmsmmm proiectproponent"\:dyﬂdeﬁ:sit

t squired amount for this entire plantation work (including its maintenance and security) to

#‘mwﬂﬂ\eﬂt _

"-mp,wmmtshaﬂhsullso‘ahghﬁnmﬁrmofﬂ&.

i3 0oriog the submission of 6 monthly compliance reports, the project proponer: should make sure
s,auhepew'mmwwwdwbeamed along with the compliance

g preference should be given to indigenous local species as per the consultation of the local district
forest Officer.
m-,,gmadmmmequ site to the main road shall be constructed as an all-weather road with
Mmmdmﬂmmwmmkdwmm
1. Vehicular emissions should be kept under control and regularly monitored. Suitable measures
Jall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
72, The project proponent should explore the possibilities of rainwater harvesting.
23 Agreement/ Consent petween project proponent and competent authority/ landowner for
haulage road from \ease site to link road.
24, Latest technology (water sprinklers/ tankers) to be adopted for mitigating dust at source points
n loase area and haulage road during operational activity/vehicular movement.
25 As pet the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the conceming department
26. Water requirement details along with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies 10 be submitted.

27 Submit the Hydrological study report of lease area that the quantity given in Lol will be mined

without affecting the geo-hydrology of the River.

28 The Enviconmental clearance will be co-terminus with the mining lease period/mining plan
whichever is less.

29 A the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.

30, Environment management in according to environmental status and impact of the project.

11 Duting the school opening and closing time transportation of minerals will be restricted.

32. Selection of plants for green belt should be on the basis of poliution removal index. Project
wwtmwmnWaldmwﬂmMomﬂwmwberepluedlromwneto
Hme,

31 Mo mining activity should be carried out in-stream channel as per SSMMG, 2016.

34, Pakkamatorable haul road 1o be maintained by the project proponent.

35.A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senior Executive, who will report directly to the Head of the Organization.

36. Pormission from the competent authority regarding evacuation route should be taken.

3’-0Mmuhmmmotmemforaumdkv.wnuquanw.mw. Besides flora
‘“mmnmmmmammumm:mmmsdmcomm

Ay, <
m:‘:""\mkmbemmmnbhmduaumncﬂobephmwonbothsidesd
. Width of the haul road shall be more than 6 meter.

4\.[;“'“‘
Oivisional ' '“’Mhmmmmwm and in consultation with local
Forest Officer.

35
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olec proponent shall in 2 years conduct i t study duly authenticated
= snawtdi‘kedcomdtant.andthebm nes Officer.

ﬂ’,m.mmmtdlets and hand pumps should be made at mining site.
;.?”émmgerforworkersmddbe provided by tankers.

L MdbedonebvBatscaIMme!hodsextractiOnhypicaltyo.a-o.Gmorl-zmasper

A '::}nbb sand mining management guidelines 2016,
: ’g&mmshallbemainbit\edmmehabimbnaspet mining guidelines.
- gnvironmental R_espowmifny (CER) plan shall be prepared by the project proponent
lm“,‘,dgunsufthevaﬂcm-'uhl.'a(lsr:fe:zpemﬁtumwImsuhmitu:daspf.-o'theguidelines
_10d in the recent CER notification No. 22-65/2017-4AM dated 01/05/2018.
claim, regular health check-up camps, facilities shall be provided

éwm , Medical
o the ,,‘wrltempotmIConuwud or any base workers. Copy of receipt shall be produced to
moﬁedmoffmm amwnhmcomnnmrepon.

-

&
i

(IR
,ammmudmhﬂmmteﬂdshoddbemhdmdmnsponedlnsud\awavthnno
obstruction to the free flow of water takes place. Suitable measure should be taken and details
1o be p'ovid!dtomemoewmt
51. Submit annual replenishment report certified by an authorized agency. In case the
ning activity /

eplenishment is lower than the approved fate of production, then the mi
opped accordingly till the replenishment is completed.

52. The project proponent shall ensure that if the project area falls within the eco-sensitive zone of
{ National board for wild life

of statuary committee O
under the provision of Wildlife (Protection) Act, 1972 shall be obtained before commencement

ol work.
ssun(utmthummbewm dcwudoqullmormmmmosm then
wdamlwmmmonthemmlbel Them:ehomrmllm

1o violation of EC conditions. If the certificate

ed against the authority issuing the cluster certificate.

54, Project falling within lommodwuuhslmuwlnoobuinaclemﬂrom National

ﬂmemwslﬂvemhnotmarud.
1al conditions for sand mining In area,

MMMMMMOSN

%inmahnbeenlowdwttni.
that the distance between the two

hansmmundthcmmulocatedlndmmol area

%M.fonnlytmammbmt
mlummuosm.mt.cwwmmndrmted.

57. The peoject proponent shall in 2 years

‘ and manual/semi mechanized (subject to orders). Heavy
m*mmnmau.umemmoddmtbemloyedformm‘pm.m

mhhﬂ:s‘&uum:nboththebanksolpfedsearulocmmlandm\dembnd

he mmlscoaﬁmdtoumwonduwlmoum from the river bank only.

M"Mm m shall undertake adequate saleguard measures during extraction of nver
Sl e %‘MMMWMWWIWmoIMmMM

e
NI - s wm oo o=
.- - pa Mdho‘ﬁ-m‘m m“‘"
-

| 4
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42 Annexure -VI

A S

‘;.W Uttar Pradesh Pollution Control Board

"{“l‘;( Building. No TC-12V Vibhuti Khand. Gomti Nagar, Lucknow-226010
S Phons 0€22-2720528 272083 1, Fax 0522.2720763, Email; infoit uppe in, Website. www uppch com

194397/UPPCB/Allahabad(UPPCBRO)CTO/both/PRAYAGRAJ/2023 Date: 17/11/2023

To,

M/s

RAVI SHANKAR SHUKLA

MADAUKA, MEERAKPUR, MAHEWA PATTI PASCHIM, Application Id-
KARCHANA, PRAYAGRAJ 23136775

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to RAVI SHANKAR SHUKLA located at MADAUKA, MEERAKPUR,
MAHEWA PATTI PASCHIM, KARCHANA, PRAYAGRAJ, subject to the provisions of the Water
Act, Air Act and the orders that may be made further and subject to following terms and conditions :-

. This CCA RAVI SHANKAR SHUKLA granted for the period from 17/11/2023 to 31/12/2027 and

valid for manufacturing of following products.

Product Quantity Unit
Ordinary Sand 92973 Cubic Meters/Year

2. Conditions under Water(Prevention and Control of Pollution) Act <1974 as amended :-
(i) The daily quantity of effluent discharge (KLD) :-

= A
<

Kind of Effluent Quantity(KLD) | Treatment facility Discharge point
Domestic¢ 1.0 Kid Septic Tank soak pit

(1) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening ete. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time -

Industrial EfMuent Quality Standard

S.No. Parameter Standard
(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has 1o be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately,
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; g as far as possible. The spp
qee shall be w psed nm# y ST shan ;
() The treated sewags the quality of the Treated sewage to the fullnwh,! stand ::' "“5
\ ‘

agously so as o achieve

conti D —— . B o :
S Now - ;]i';umﬂﬂ\H B ,.Is““""“\_ ————— )

1. Conditions “T" Adr (Prevention and (‘nfurol of Pollution) :\.ﬂ 1981 a8 mmende .. —

;) The applicant shall us¢ following fuel and install o comprehensive control system consisting of .

with reference to generation of emissions and operate an Maintain e
“ "'W

inment as required . ‘
e hieve the tevel of pollutants to the following standards

contingously s as 1o ac
Air Pollution Source Details

S No. Air [ Typeoffuel| Stackno | Control Height of |
Pallution Device Stack
Source
1 Dust Particulate |  Water |
emission Malter sprinkling
during system and
mmi Green Belt for
m , controll
transportati m?m"""
o
n
oading of
Ordina
Sand.
Emmission Quality Standurds
S No. Stack no Parameters Standards
1 Particulate Malter Ambient Air
Standard as
E(P) Act 1986 |

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediatcly and this Board has 1o be intimated by fax/phone/email with a report in this regard to be

dispatched immediately

(1) The unit will not use any type of restricted fuel,
iii) Noise from the D.G. Set and other source(s) should be controlled by providing an scoustic enclosure as

required for meeting the ambient noise standards for night and day time as preseribed for respective
arcas/zones (Industrial, Commercial, Residential, Silence) which are as follows -
Day time : from 6.00 a.m. to 10,00 p.m., Night time: from 10,00 p.m. to 6.00 a.m.

Standards for | Industrial | Commercial| Residential S}lﬂm

Noise level in Area Aren Area ane

e ipht | Da NTB'—;
Day | Night| Day |Night| Day [Night| 2y |
T::{c Tig::: Ti::c Tilgnc Time | Time | Time | Tone,

76 | 70 | 65 | s | ss | 45 | s0 [ 40

4. Essential documents to be submitted by the Industry/Unit as Ap'::k;:;: -

(i) Environment Statement in Form-V of Environment (Protection) Rn'n S s A
(ii) Quarterly compliance report of the CCA, photograph of ETP/APCY/Wase: -
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0 comply wi ge/madify/add any time any condition of this CCA.
this CCA a, > With the following specific & general conditions. Non compliance of any provision of

Transboun Y Mo of the Water Act, Air Act and Hazardous and Other Wastes (Management and
7. In Complian ovement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
- 10 the G.O 1011/81-7-2021.00 (Writ}2016 dated.3.10.2021 issued by Department of

Envi
Wx;%c::\:m‘ n"duc“m“' Change, Uttar Pradesh. You are dirceted to develop Miyawaki F.on:st as
this direction vou a: N RL:’!‘""‘” WWW.upeepan/TrainingSession.aspx for ensuring timely compliance of
amount “l“i\.'&;lcm ‘c h et ubmit a bank guarantee with minimum validity of onc year of the
Only) whichever ; D e s OF initial consent fees (Air and Water) or Rs. 50,000/~ (Rs. Fifty Thousand
¢0m.pliant‘¢ of ‘h-'s d'fm“’: Within 30 days from the date of issuance of this certificate. In case of non-
8. If the unit s direction, your consent will be revoked by the Board, |
then the induuscs l'l'\c ground ““"f and requires the permission from SGWA/CGWA for water nl?stracuon
responsibil ‘."'Y will ’?a\'c 10 obtain No objection certificate for abstraction of ground water. It will be the
o of"h" Industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

I. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
!,nomh from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of efMuent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposcd jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA., If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant,

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission oceurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices, In case of failure of pollution control equipment, the production process connected
to it shall be stopped with immediate effect.

9. The industry shall operate in o manner so that all emissions be emitted through designated chimney/stack
only.

IO.);n case of any damage to the agriculture productivity, human habitation ete, by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11, The applicant shall apply before the 60 days of expiry of CCA or any change ‘in production types/
production capacity/manufacturing process/capacity enhancement ete, or any change in efMuent discharge
point or emission point ‘ - _

12. The Board reserves the right to revoke/add/modify any stipuluted condition issued along with CCA. as
may be necessary.
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itions:- . '
Cond jon capacity of Ordinary Sand-92,973 Cu meter/Year by opencasy,

ot is valid for producti ;
1. This mu‘;"'c'; ::' ping in 8.00 Hectare Lease arca Khand No. 16 at Village — Madauka, Mcmk;.,,.

semi mecha Karchhana, District-Allahabad, U. P,

a Parti (West), Tehsil- . .
fh\'::i:g :mil shall comply with the conditions of Environmental Clearance issucd by State Leyy
é;;-immcm Impact Assessment Authority (SEIAA) vide EC Identification No. EC23B00TUP192568 dateq

(09.10.2023, and submit its compliance report to UPPCB. .

3. 1f the lease agreement expires prior to 31-12-2027, then the validity of this CTO shall stand expireq
simultancously with the expiry of mining lease/Environmental Clearance.

4. Mining shall be done as per EC issued by SEIAA and directions given by Mining Department/Districy
Administration.

5. The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In
case CTO fee dues then it shall be submitted to the Board immediately.

6. Unit shall develop and maintain green belt as per the conditions of Environmental Clearance.

7. Unit shall not withdrawal ground water for any industrial activity without obtaining nccessary permission
from UPGWA.

8. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility,
Industry shall maintain ZLD.

9. Unit shall make water sprinkling arrangement through Tankers for dust suppression at different sources of
dust emission during mining, transportation, loading and unloading of Ordinary Sand.

10. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescribed under E(P) Rules, 1986,

11, Unit shall submit ambient air monitoring reports of NABL aceredited laboratory on quarterly basis to the

Board.
12, All trucks, tractors used in transportation of Ordinary Sand shall be covered by canvas sheet 1o prevent

dust emission,

13. Water will be sprayed after loading activity (if Ordinary Sand collected could be dry condition)

14. The dust suppression measures like water spraying will be done on the haul roads and working areas.

15, Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016,

16. Solid waste should be disposed in such manner, so that no water, air and soil pollution takes place.

17. Industry shall abide by directions given by Hon'ble Court, Hon'ble NGT, MoEF & CC, Central Pollution
Control Board, UPPCB and District Administration for protection and safe guard of environment from time
10 time.

I8, Consent fees if revised, shall be payable by industry from the date of its applicability.

19. Industry shall comply with the relevant provisions of Environmental Laws.

20. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued carlier will remain
suspended during the closure period and afler ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation
order.

AL LA LL

RAJENDRA  Sisiursy
S'NGH ?:'.:u 12010420
40

, Chief Environmental Officer (circle-2)
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MINING PLAN

(Submitted Under Amended UP Minor Mineral Concession Rule 34(2))

WITH
PROGRESSIVE MINE CLOSURE PLAN

(Under Amended Rule 34 (6) & (7) of UP Minor Mineral (Concession) Rule 1963)

OF
SAND DEPOSIT

VILLAGE- BASWAR, TEHSIL-KARCHCHANA,
DISTT-PRAYAGRAJ (U.P.)
LEASE AREA: 4,69 Hectares

(FOREST LAND-NIL. NON-FOREST LAND-4.69 HEC TARES)

PROPOSED CAPACITY: 70454.00 CUM/YEAR
RIVER : YAMUNA
LEASE PERIOD: § Years

(Date of lease period shall be effected from the date exe ution vf lewse deed)

PLAN PERIOD: 5 Years

APPLICANT

SHRI SURENDRA KUMAR
§/0 LATE SHRI SHIVMURTI BHARTI
R/O-VILL-BERUI, POST-GARAPUR
THANA-THARWAI, TEHSIL-PHOOLPUR

DISTT-PRAYAGRAJ (U.P). S I a | e

Prepared By:

PANKAJ PANDE

RPQ/UPDGM/008/2019
Validity: 13-01-2024
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State Level Environment Impact Assessment Authority, Uttar Pradesh

7 ~——  Directorate of Environment, UP.
Jploaded on Vineet Khand- 1, Gamti Negar, Lacknow - 226 010
! “ww.seiaaup.in :..,...:: -

Annexure-X

Website www sewaup s
To,
Shri Surendra Kumar,
$/o Late Shivmurti Bartiya,
R/o Village-Berui, Tehsil-Phoolpur,
District-Allahabad, U.P.-212402
Ret.No. 27 )  [Parya/SEAC/3389/2018 oate OF  march, 2018

Sub: Environmental Cearance for Sand/Mining from River bed of Yamuna at khand No.- 14, at Village-
Baswar, Tehsil- Xarchhana, District-Allahabad, (Leased Ares-12.00 Ha).
Dear Sir,

Please refer to your application/letter dated 24-01-2018, 31-01-2018, 01-02-2018, 15-02-2018
addressed to the Secretary, SEAC, Directorate of Environment, U, P. The State Level Expert Appraisal
Committee considered the matter in its meetings held on dated 31-01-2018, 07-02-2018 & 22-02-2018.

A presentation was made by Shri Surendra Kumar, project proponent along with their consultant
M/s Paramarsh (Servicing Enviconment and Development) with RQP indra Singh. The proponent, through
the documents submitted and the presentation made, informed the committee that:-

1+ The environmental clearance is sought for Sand Mining from River Bed of Yamuna at Khand no-
14, at Village- Baswar, Tehsil- Karchhana, district- Allshabad, U.P. Area- 12 00ha.
2- Project Details-

1. Online proposal No. SIAJUP/MIN/T2250/2018

2. File No._ allotted by SEIAA, U9 3989

3. Name of Proponent Shri Surendra Kumar

4 Full correspondence address of proponent and Shi Surendra Kumar 5/0 Late Shivnurt) Bhartiya Rjo
mobile no. Village- Berui, Tetwil - Phoolpur, District ~ Alahabad,

Uttar Pradesh.

5. Name of Project Shri Surendra Xumar

6 Project location (Plot/Khasra/Gata No ) 14

7. Name of River Yamuna

8 Name of Village

9. Tehsl

10. District

11. Name of Minor Mineral

11, Sanctioned Lease Area (in Ma. )

13. Mineable Area (InHa )

14, Zero level miL

15 Max & Min mul within lease ares

16. Pillar Coordinates (Verified by DMO)

B81°47 932'¢

B81°47 901%

81°48 004'E

81°47932'¢

17. Total Geologcal Reserves

18, Total Mineable Reserves in LOI

19. Proposed Production/year

20. Total Proposed Production

21 Sanctioned Period of Mine lease




(Leayed Arep 12.90 Ha)
22. Production of mine/day 64192 m'
23. Method of Maning Opencast/ Sems Mechanized / Marual
24, No. of working days 250 Days
| 35 Working houry/day i 1o 12 b
26, No. Of workers 63
27. No._ Of wehicles movemnent/day 60 truch
28 Type of Land Gowt Land
29 Ultimate Degth of Mming 20
30 Nearest metalied road from site 0.75m
31 Water Requirement PURPOSE REQUIREMENT (XLD)
Orinking 200
Suppression of dust 240
Plartation 200
Others (if any) 0.00
Totad £40
32 Name of QCI Accredited Consuftant with Parammarsh (Serviting Environment and Development)
106
QQ No 2018
period of valdity.
33, Any itigation pending against the project or land in | No
any owrt
34. Details of 500 m Quster Map & certificate verified Letter NO-1938  dated 20.01.2018
Officer
"T%mmuw ) Page No- 55 Table No- 21 serial no- 14
36. Proposed CSR cost 5.00 lacs
37. Proposed EMP cost Capital (R3)-3,10,000
Recurring/years- 8,40,000
38 Length and breadth of Haul Road 0.75 m and bm

The mining would be restricted to unsaturated zone only above the phreatic water table and will
not intersect the ground water table at any point of time.

This project does not attract any of the general conditions applicable on mining projects specified
in £1A Notification 14/09/2006.

The mining operation will not be carried out in safety zone of any bridge or embankment or in
eco-fragile zone such as habitat of any wild fauna.

There Iy no litigation pending in any court regarding this project.

The project proposal falls under category-1{a) of EIA Notification, 2006 (as amended).

Based on the recommendations of the State Level Expert Appraisal Committee (meeting heid on
22/02/2018) on the above sald project, the State Level Environment Impact Assessment Authority
(meetings held on dated 26/02/2018) has decided 1o grant the Environmental Clearance 1o the title
project for collection of 1.60,480 m'/ year is proposed from mining lease area 12 0 Ha subject o effective
implementation of the following General Conditions and specific conditions:

General Conditions:

1. This environmental clearance is subject to allotment of mining lease in favour of project proponent
by District Administration/Mining Department.

2. Forest clearance shall be taken by the proponent as necessary under law,

3. Any change in mining area, khasra numbers, entailing capacity addition with change in process and
or mining technology, modernization and scope of working shall again require prior Environmental
Clearance as per the provisions of EIA Notification, 2006 (as amended).

4. Precise mining area will be jointly demarcated at site by project proponent and officals of
Mining/Revenue department prioe to starting of mining operations. Such site plan, duly verified by
competent authority along-with copy of the Environmental Clearance letter will be displayed on a

L U
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EC for Sand/Mining from River bed of Yamuna #t Mhand No. 14, at Yiage- Bavwar, Tehsd Karchhana, Datrict Alahadad,
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hoarding/board at the site. A copy of site plan will also be submitted to SEIAA within a period of 02
months.

Mining and loading shall be done only within day hours time.

No mining shall be carried out in the safety zone of any bridge and/or embankment.

It shall be ensured that standards related to ambient air quaiity/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinkiers and other dust
control majors should be applied to take-care of dust generated during mining operation. Sprinkling
of water on haul roads to control dust will be ensured by the project proponent.

All mecessary statutory cearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shall be automatically deemed to have been cancelled.

Parking of vehicles should not be made on public places.

No tree-felling will be done in the leased area, except only with the permission of Forest
Department.

No wildlife habitat will be infringed.

It shall be ensured that excavation of minor mineral does not disturb or change the underlying soil
characteristics of the river bed /basin, where mining is carried out.

It shall be ensured that mining operation of Sand/Moram will not in any way disturb the, velocity
and flow pattern of the river water significantly.

It shall be ensured that there is no fauna dependant on the river bed or areas close 10 mining for its
nesting. A report on the same, vetted by the competent authority shall be submitted to the RO,
PCB and SEIAA within 02 months.

Primary survey of flora and fauna shall be carried out and data shall be submitted to the RO, PCB
and SEIAA within six months.

Hydro-geclogical study shall be carried out by a reputed organization/institute within six months
and establish that mining in the said area will not adversely affect the ground water regime. The
report shall bie submitted to the RO, PCB and STIAA within six months. in case adverse impadt s
observed /anticipated, mining shall not be carried out.

Adequate protection against dust and other environmental poliution due to mining shall be made
30 that the habitations (if any) close by the lease area are not adversely affected. The status of
implementation of measures taken shall be reported to the RO, UPPCB and SEIAA and this activity
should be completed before the start of sand mining.

Need-based assessment for the nearby villages shall be conducted to study economic measures
which can help in improving the quality of iife of economically weaker section of society. Income
generating projects/tools such as development of fodder farm, fruit bearing orchards, vocational
training etc. can form a part of such program me. The project proponent shall provide separate
budget for community development activities and income generating programmes.

Green cover development shall be carried out following CPCB guidelines including selection of plant
species and in consultation with the local DFO/Morticuiture Officer.

Separate stock piles shall be maintained for excavated top soll, if any, and the top s0il should be
utilized for green cover/tree plantation.

Dispensary tacilities for first-aid shall be provided at site.

An Environmental Audit should be annually carried out during the operational phase and submitted
to the SEIAA

The District Mining Officer should quarterly monitor compliance of the stipulated conditions. The
project proponent will extend full cooperation to the District Mining Officer by furnishing the
requisite data/information/monitoring reports. in case of any violations of stipulated conditions the
District Mining Officer will report to SEIAA.

The project proponent shall submit six monthly reports on the status of compliance of the
stipulated enviroamental clearance conditions including results of monitored data (both in hard &
soft coples) to the SEIAA, the Distric . § the respective Regional Office of the State
Pollution Control Board by 1st June and o wils . -
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A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila Parisad/
Municipal Corporation and Urban Local Sody.

Transportation of materiais shall be done by covering the trucks / tractors with tarpaulin or other
suitable mechanism to avoid fugitive emussions and spiflage of mineral/dust.

Waste water, from temporary habltation campus be properly collected & treated before
discharging Into water bodies the treated effluent should conform to the standards prescribed by
MoEF/CPCR.

Measures shall be taken for control of noise level to the limits prescribed by CP.CB.

Special Measures shall be adopted to protect the nearby settiements from the impacts of mining
activities. Maintenance of Village roads through which transportation of minor minerals is to be
undertaken, shall be carried-out by the project proponent regularly at his own expenses,

Measure for prevention & control of soil erosion and management of silt shall be undertaken.
Protection of dumps against erosion, If any, shall be carried-out with geo textile matting or other
suitable material.

Under corporate social responsibility 3 sum of 5% of the total project cost or total income
whichever is higher is 10 be earmarked for total lease period. Its budget s to be separately
maintained. CSR component shall be prepared based on need of local habitant, Income generating
measures which can help in upliftment of poor section of society, consistent with the traditional
skills of the peopie shall be identified. The programme can indlude activities such as development
of fodder farm, frunt bearing orchards, free distribution of smokeless Chula etc.

Possibility for adopting nearest three villages shall be explored and details of civic amenities such as
roads, drinking water etc proposed to be provided at the project proponent’s expenses shall be
submitted within 02 months from the date of issuance of Environment Clearance.

The funds earmarked for environmental protection measures should be kept in separate account
and should not be diverted for other purpose. Year wise expenditure should be reported to the
Ministry of Environment and Forests and its Regional Office located at Lucknow, SEIAA, U.P and
UPPCB.

Action plan with respect to suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted t0 the District mines Officer, concern Regional Officer of
UPPCE and SEIAA within 02 months.

Environmental clearance is subject to obtaining clearance under the Wildlife (Protection) Act, 1972
from the competent authority, if applicable to this project.

The proponent shall observe every 15 day for nesting of any turtie in the area. Based on the
observations 10 made, if turtie nesting is cbserved, necessary safeguard measures shall be taken in
consultation with the State Wildlife Department. For the purpose, awareness shall be created
amongst the workers about the nesting sites so that such sites, if any, are identified by the workers
during operations of the mine for taking required safeguard measures. In this regards the safety
notified rone should be left 5o that the habitat/nesting area is undisturbed.

The project proponent shall undertake adequate safeguard measures during extraction of river bed
material and ensure that due to this activity the hydro geological regime of the surrounding ares
shall not be affected.

The project proponent shall obtain necessary prior permission of the competent Authorities for
withdrawal of requisite quantity of water (surface water and groundwater), required for the
project.

Appropriate mitigative measures shall be taken to prevent poliution of the river in consultation
with the State Poliution Control Board. it shall be ensured that there is no leakage of oll and grease
in the river from the vehicles used for transportation.

Vehicular emissions shall be kept under control and regularly monitored. The vehicles carrying the
mineral shall not be overicaded.

Provision shall be made for the housing of construction labour within the site with all necessary
infrastructure and facilities such as fuel for cooking, mobile todlets, mobile STP, safe drinking water,
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47.

medical health care, créche etc. (MoEF circular Dated @ 22-09-2008 regarding stipulation of
condition to improve the living conditions of construction iabour at site).

Personnel working in dusty areas should wear protective respiratory devices and they should also
be provided with adequate training and Information on safety and health aspects. Occupational
health surveillance program of the workers should be undertaken periodically 1o observe any
contractions due 10 exposure to dust and take corrective measures, if needed.

A copy of the dearance letter shall be sent by the proponent to concerned Panchayat, Zia
Parishad/ Municipal Corporation, Urban Local Body and the Local NGO, If any, from whom
suggestions/ representations, if any, were received while processing the proposal. The clearance
letter shall also be put on the website of the Company by the proponent.

The environmental statement for each financial year ending 315t March in Form-V as is mandated
10 be submitted by the project proponent to the concerned State Poliution Control Board as
prescribed under the Environment (Protection) Rules, 1986, as amended subsequently, shall also
be put on the website of the company along with the status of compliance of environmental
clearance conditions and shall also be sent to the Reglonal Office of the Ministry of Environment
and Forests, Lucknow by e-mail.

The green cover development/tree plantation is to be done in an area equivalent to 20% of the
total leased area either on river bank or along road side (Avenue Plantation).

Debris from the river bed will be collected and stored at secured place and may be utilized for
strengthen the embankment.

Safety measures to be taken for the safety of the people working at the mine lease area should be
piven, which would also include measure for treatment of bite of poisonous reptile/insect like
snake.

Periodical and Annual medical checkup of workers as per Mines Act and they should be covered
under ESI as per rule,

. »u

s

EEE

The project proponent shall insure that if the project area falls within the eco-sensitive tone of
National park/ Sanctuary prior permission of statuary committee of National board for wild e
under the provision of Wildlife (Protection) Act, 1972 shall be obtained before commencement of
work.

Project proponent should ensure survival of tree samplings. Mortality should be replaced from time
to time.

Site photographs should be submitted with date and time within 15 days.

One month monitoring report of the ares for air quality, water quality, Noise level, Flora & Fauna
should be conducted twice a week and be submitted within 45 days for a record.

Provision for cylinder to workers should be made for cooking

The capacity of trucks/tractor for loading purpose will be in tonnes as per Transport Department
applicable norms and standard fixed by the Government.

Provide suitable mask to the worker.

Approach road kaccha is to be made motarable and tree samplings to be planted on both sides of
the road.

Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer.

The project proponent shall in 2 years conduct detailed replenishment study duly authenticated by
2 QCL-NABET accredited consultant, and the District Mines Officer which shall form the basis for
midterm review of conditions of Environmental Clearance.

Provision for two toilets and hand pumps should be made at mining site.

Drinking water for workers would be provided by tankers.

extraction (typically 0.3 06 morl-2 &)
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£.C for Sand/Mining from Raver bed of Yamuna at khand No.- 14, at Vilage Baswar Tehsd Karchhana, District Alahadad,
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Total Project Cost has been submitted as Rs. 1 crore. A CSR plan with minimum Rs. 5 Lakh work to
be executed with installation of five hand pumps for drinking water, solar ght in villages of streets,
construction of two numbers of toilets at the primary school with name dispiayed and address and
details of beneficlary and gram pradhan along with phone number, photographs should be
submitted to Directorate as well as to the Distric magistrate / Chief Development officers,
Allahabad, UP.

Detail of works under CSR which has to be executed 25 sbove is 10 be submittad with an affidavit to
Directorate as well as to the District magistrate / Chief Development officers, Allahabad, U P.
Health/Insurance card, Medical claim, regular health check-up camps, facilities shall be provided to
the regular/temporary/Contractual or any base workers. Copy of Receipt shall be produced to the
Directorate of Environment along with the compliance report.

Measure for conservation of water rainwater harvesting and deaning and maintenance of natural
surface water bodies of the nearby areas may be considered as one of the activity in CSR.

The excavated mining material should be carried and transported in such a way that no obstruction
to the free flow of water takes place, suitable measure to be taken and details 10 be provided to
concerned Department.

Width of the haul road shall be more than 6 meter.

Submit annual replenishment report certified by an authorized agency. In case the replenishment is
lower than the approved rate of production, then the mining activity / production levels shall be
decreased / stopped accordingly Uil the replenishment is completed.

The Environmental clearance will be co-terminus with the mining lease period.

Project falling with in 10 KM ares of Wild Life Sanctuary is 1o obtain & clearance from National
Board Wild Life (NBWL) even If the eco-sensitive zone is not earmarked.

To avoid ponding effect and adverse environmental conditions for sand mining in area, progressive
mining showld be done as per sustainabie sand mining management guidelines 2016

Geo coordinates should be wverified by Dwector, DGM/District Magistrate/Regiona! Mining
Officer/NHAI and should be submitted to SEIAA/SEAC, Secretariat as earliest.

In case it has been found that the E.C. obtained by providing incorrect information, submitting that
the distance between the two adjoining mines is greater than SOOmt. and area is less than 25ha,
but factually the distance (s less than S00 mt and the mine s located in cluster of area equal or
more than 25ha, the E C issued will stand revoked.

The project proponent shall in 2 years conduct detailed replenishment study duly suthenticated by
2 QC-NABET accredited consultant, and the District Mines Officer which shall form the basis for
midterm review of conditions of Environmental Clearance.

The mining work will be open-cast and manual/semi mechanized (subject to order of Hon'ble
NGT/Hon'ble Courts (s)). Heavy machine such as excavator, scooper etc. should not be employed
for mining purpose. No drilling/blasting should be involved at any stage.

1t shall be ensured that there shall be no mining of any type within 03 m or 10% of the width which-
ever & less, shall be left on both the banks of precise srea to control and avoid erosion of river
bank. The mining is confined to extraction of sand/moram from the river bank only.

The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geoclogical regime of the surrounding
area shall not be affected.

The project proponent shall adhere to mining in conformity 10 plan submitted for the mine lease
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease Le. the distance from the bank of river to be left un-worked (Non mining area), distance from
the bridges etc. it shall be ensured that no mining shall be carried out during the monsoon season,
The project proponent shall ensure that wherever deployment of labour attracts the Mines Act, the
provision thereof shall be strictly followed.

The project proponent will provide personal protective equipment (PPE) as required, also provid
adequate training and information on safety and health aspects. Periodical medical examination of
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L. for Sand/Mining from Siver bed of Yamuna at khand No.- 14, at Vilage: Saswar, Tehsit- Karchhana, Districy Allahabad,
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the workers engaged in the project shall be carried out and records maintained. For the purpose,
schedule of health examination of the workers should be drawn and followed accordingly.

The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact
tone shall be monitored periodically. Further, quaity of discharged water if any shall also be
monitored [{TDS, DO, pH, Fecal Cofiform and Total Suspended Solids {T58)).

Effective safeguard measures, such as regular water sprinkiing shall be carried out in critical areas
prone to air pollution and having high levels of particulate matter such as loading and unloading
point and all transfer points. Extensive water sprinkling shall be carried out on haul roads.

It should be ensured that the Ambient Air Quality parameters conform to the norms prescribed by
the Central Pollution Control Board in this regard.

The extended mining scheme will be submitted by the proponent before expiry of present mining
plan.

Four ambient air quality-monitoring stations should be established in the core zone as well as in the
buffer zone for monitoring PM10, PM2.S, SO2 and NOx. Location of the stations should be decided
based on the meteoroiogical data, topographical features and environmentally and ecologically
sensitive targets and frequency of monitoring should be undertaken in consultation with the State
Poliution Control Board.

Common road for transportation of mineral is 10 be maintained collectively. Total cost will be
shared/worked out on the basis of iease area among users.

Proponent will provide adequate sanitary facility in the form of mobile tollets to the labours
engaged for the project work.

Solid waste material viz, gutkha pouchs, plastic bags, glasses etc. 1o be generated during project
activity will be separately storage in bins and managed as per Solid Waste Management rules.
Green atea/belt to be developed along haulage road in consultation of Gram Sabha/Panchyat.
Natural/customary paths used by villagers should not be obstructed at any time by the activities
propeosed under the project.

Digital processing of the entire lease area in the district using remote sensing technique should be
done regularly once in three years for monitoring the change of river course by Directorate of
Geology and Mining, Govt. of Uttar Pradesh. The record of such study 10 be maintained and report
be submitted to Reglonal office of MoEF, SEIAA, U.P. and UPPCB.

A copy of clearance letter will be marked 10 concerned Panchayat / local NGO, i any, from whom
suggestion / representation has been received while processing the proposal. The clearance letter
shall also be put an the website of the company.

State Poliution Control Board shall display » copy of the clearance letter at the Regional office,
District Industry Centre and Collector’s office/Tehsiidar’s Office for 30 days.

The project authorities shall advertise at least in two local newspapers widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of the
clearance letter informing that the project has been accorded environmental clearance and a copy
of the clearance letter is available with the State Pollution Control Board and also at web site of the
SEIAA at http://www seiaaup.in and a copy of the same shall be forwarded to the Regional Office of
the Ministry located in Lucknow, CPCB, State PCB.

The MoEF/SEIAA or any other competent authority may alter/modify the above conditions or
stipulate any further condition in the interest of environment protection,

Concealing factual data or submission of false/fabricated data and fallure to comply with any of the
conditions mentioned above may result in withdrawal of this clearance and attract action under the
provisions of Environment (Protection) Act, 1986.

Any appeal against this environmental clearance shall e with the National Green Tribunal,
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment
Appellate Authority Act, 1997,

Waste water from potable use be collected ang sausgd for sprinkiing.
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£.C for Sanet/Mining from River bed of Yamuna a1 khend No.- 14, st Village- Saswar, Tehsd Karchhana, District Alshabad,
(haased Area- 12.00 Hal

53 A width of not less than 50 meter or 10% width of river can be restricted for mining activities from
river bank. A condition can be imposed that mining will be done from river activities from river
bank.

You shall also ensure that the proposed site is not a2 pant of any no-development 1one as
required/prescribed/identified under law. In case of violation, this permission shall sutomatically deem to
be ncelied. Also, in the event of any dispute on ownership or land use of the proposed site, this
clearance shall automatically deem to be cancelled.

The above stipulated conditions will be enforced inter-alla, under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of Law
relating to the subject matter.

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Oearance within 03 months of issuance of this clearance. The
SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated are not
implemented to the satisfaction of SELAA/MoEF. SEIAA may impose additional environmental conditions
or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per 3 of Gazette
Notification No. 5.0. 1533(E) dated 14/09/2006, as amended and send . :
authority as prescribed in the aforesaid notification.

Copy for Information and necessary action to:

1. The Principal Secretary, Enviconment, U.P. Govt., Lucknow.

2. Adwvisor, A Division, Ministry of Environment, Forests & Climate Change. Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aligan), New Delhi.

3. Additional Director, Regional Office, Ministry of Environment & Forests, (Central Region),
Kendriya Bhawan, 5th Floor, Sector-H, Aligan), Lucknow.

4. The Member Secretary, U.P. Pollution Control Board, TC-12V, Paryavaran Bhawan, Vibhuti
Khand, Gomti Nagar, Lucknow.

5. District Magistrate, Allahabad, U P,

6. Director, Department of Geology & Mining, U.P. Lucknow.

7. Copy for Web Master/Guard file.

(Ashish Tiwari)
Member Secretary, SEIAA
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State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.
Vineet Khand- 1, Gome: Nagac. Lackaow - 236 010
Phooe - $1.522- 2300 541, Fax : 91-522. 1300 543
Fomad Socupiodyabon com

e Websste - www scsaaug s
TQ Yot ia J" in
Shri Surendra Kumar, T
$/0 Late Shivmurti Bartiya,
R/o Village-Berui, Tehsil-Phoolpur,
District-Allahabad, U.P.-212402 02 /'7.
Ref.No. ¢ ©.¢) [Parya/SEAC/3989/2018 Date dure, 2018

Sub: Environmental Clearance for Sand/Mining from River bed of Yamuna at khand No.- 14, at Village-
Baswar, Tehsil- Karchhana, District-Allahabad, (Leased Area-12.00 Ha).
Dear Sir,

Kindly refer to the letter no- 229/Parya/SEAC/3989/2017 dated 08-03-2018 regarding
Environmental Clearance for Sand/Mining from River bed of Yamuna at khand No.- 14, at Village- Baswar,
Tehsil- Karchhana, District-Allahabad, (Leased Area-12.00 Ha). issued by State level Environment impact
Assessment Authority, U.P,

This Is to bring to your notice that SEIAA in its 206th meeting added another required specific
condition-

“If in future during the progressive mining this lease area becomes part of cluster Le. area equal
to or more than 25 ha., limited to B-1 category, then additional conditions based on the EIA conducted by
the concerned lease holders shall be imposed and joint EMP shall be implemented. The lease holder shall
mandatorily follow all the imposed conditions otherwise it will amount to violation of E.C. conditions. If
the certificate related 1o cluster provided by the competent authority is found false or incorrect then
punitive actions as per the law shall be initiated against the authority issuing the cluster certificate”

to the issued letter dated 08-03-2018 which has to be complied along with the rést of the general
and specific condition issued earlier. Vs o\

Rest of the contents of letter dated 08-03-2018 shall remain the same. -

Copy for Information and necessary action to:

The Principal Secretary, Environment, U.P. Govt, Lucknow.

Advisor, IA Division, Ministry of Environment, Forests & Climate Change, Govt. of India,
Indira Paryavaran Bhawan, Jor Bagh Road, Aligan), New Delhi.
Additional Director, Regional Office, Ministry of Environment & Forests, (Central Region),
Kendriya Bhawan, 5th Floor, Sector-H, Aliganj, Lucknow.

The Member Secretary, U.P. Pollution Control Board, TC-12V, Paryavaran Bhawan, Vibhuti
Khand, Gomti Nagar, Lucknow.

District Magistrate, Allahabad, U.P.

Director, Department of Geology & Mining, U.P. Lucknow.

Copy for Web Master/Guard file.

- W N

N

il
/
(
(Ashish Tiwari)
Member Secretary, SEIAA
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State Level Environment Impact Assessment Authority, Uttar Pradesh

To,

Directorate of Environment, U.P.

Vineet Khand-1, Gomti Nagar, Lucknow - 226 010
Phose : 91-522-2300 S41, Fax - 91-522-200 543

Website - www seraaup. com

Reference- MoEFCC Proposal no- SIA/UP/MIN/293074/2022 & SEIAA, U.P File no- 3989

Dear Sir,
This is with reference to your application / letter dated 18-10-2022 on above mentioned

wm.mwwmmwm“suchmmewmzwsmmm
meeting held on 29-11-2022.
A presentation was made by the project proponent along with their consultant M/s Paramarsh
Servicing Environment and development. The project proponent requested the commitiee to amend
the environmental clearance letter dated 08/03/2018 as per details given below:

1. | On-ine proposal No, SIA/UP/MIN/293074/2022
2. | File No. allotted by SEIAA, UP 3989
3. Name of Proponent Shri Surendra Kumar S/o Late Shri Shivmurti Bharti
4 Full correspondence address of R/o: Vill- Berul, Post - Garapur
proponent and moblie no. Tehsil - Phoolpur, District - Prayagraj,(U.P.)
Mobile no. - 9918645074
E mail 1D -
S Name of Project Environmental clearance for ordinary sand mining

from river bed of Yamuna, at Khand No. 14, Area —
469 ha ot Vilage -Baswaar, Tehsil- Karchhana,
District- Prayagra), Uttar Pradesh of Shri Surendra
Kumar

Khand No.- 14

6. | Project Location (Plot. Khasra/Gata
No.)

7. Name of River Yamurna

8. | Name of Village Village - Baswaar

9. | Tehsil Karchhana

10. | District Prayagra)

11. | Name of Minor Mineral Sand/Morrum Mining Project

12. | Sanctioned Lease Area (in Ha.) 4.69 ha

13, | Max. & Min mRL within lease area Highest mAL - 70.00 mRL

Lowest mRL - 68 00 mRL

14. | Pillar Coordinates (Verified by DMO) Point Latitude N m!
A | 25"22'45.60"N | B1"47'57.10"¢
B | 25%22'49.20"N | 81°47'55.20"F
C | 25°23'05.50"N | 81°47'55.90"¢
N | 75°23'06 80"N | 81°18'00.20"¢

15. | Total Geological Reserves 1,26,817 m'

16. | Total Mineable Reserve 70,454 m'

17. | Total Proposed Production 3,52,270 m'(5 years)

18. | Proposed Production /year (as per Lof) | 70,454 m’ per annum

19. | Sanctioned Period of Mine lease Plan Period 5 years
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20. | Method of Mining Opencast sem| - mechanized
21. | No. of worker 17
22. | Type of Land Gowt,/Non Forest Land
23. | Depth of Mining 15m
24, | Nearest metalied road from site 1.00 km
25. | Water Requirement PURPOSE
Drinking -2.00 KLD
Suppression of dust - 240 KLD
Plantation ~2.00 KLD
Others (if any) - 0.00 XKL
Total - 6,40 KLD
26. | Name of QCI Accredited Consultant Paramarsh Servicing Environment and development
with QCI No and period of validity. NABET/EIA/2124 RA 0224, Valid till <01 May 2024
27. | Any litigation pending against the No
project or land in any court
28. | Details of 500 m Cluster Certificate Letter No ~ 413/Xhani}/2022-23, dated 19/05/2022
verified by Mining Officer
29. | Details of Lease Area in approved DSR | Serial no. 14, in village -, Page no. 55
30. | Project Cost 1.00 Crore
31. | Proposed CER cost 2.00 Lacs
32. | Length and breadth of Haul Road Length - 0.55 km, Breadth - 6.00 m
33, | No. of Trees to be Planted 500

The committee and SEIAA discussed the matter and recommended to amend the

environmental clearance letter no. 229/Parya/SEAC/3989/2018, dated 08/03/2018 as per above
project detalls. The amended environmental cdearance is valid up to 07-03-2023. The SEIAA also
stipulated following additional conditions:-

L

Validity period of this EC is 5 years from the date of issue as the Lol has been issued for a period of
§ years or co-terminus with the validity of current mine plan or current lease period whichever is
earfier. After this period the EC will become null and void.

in the absence of replenishment study, in compliance of Hon'ble NGT Order dated 06052022
initially the EC will be operational till 31.12.2022. Permissible quantity and area shall be strictly
limited to quantity and area mentioned in Lol or mining plan, whichever is lesser, and maximum
mineable depth will be limited 10 as approved in the mining plan.

Far subsequent years, Project Proponent shall submit fresh annual replenishment study to SEIAA,
UP for amendment in EC for mineable quantity and maximum permissible depth for mining based
on scientific findings of replenishment study. Such study shall be placed before SEAC for appraisal
for next three years to assess rate of deposition and accordingly, mineable production capacity
and depth can be prescribed based on trends analysis, provided it s found scientifically
satisfactory by the SEAC. The placing of the study report SEAC is mandatory for initial three years.

A certificate from Forest Department shall be obtained that no forest land is involved in mining or
as a route and if forest land is involved the project proponent shall obtain forest clearance and
permission of Central and State Government as per the provisions of Forest (conservation) Act,
1980 and submit before the start of work.

The mining lease holders shall, after ceasing mining operations, undertake re-grassing the mining
area and any other arca which may have been disturbed due to their mining actrvities and restore
the land to a condition which is fit for growth of fodder, flora fauna etc.

If the proposed project is situated in notified area of ground water extraction, where creation of
new wells for ground water extraction is not allowed, requirement of fresh water shall be met
from alternate water sources other than ground water or legally valid source and permission from
the competent authority shall be obtained to use it.

. k .
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Project Proponent should submit action plan for carrying out plantation at least ©1,000 plants /
ha of lease area. In this case, PP should prepare a plan, duly approved either by Forest Department
or Horticulture Department, for planting at least 5,000 plants, either on government land or
community land, within a periphery of 5 km from the boundary of the lease area along with
provision for maintenance for 5 years. Survival of plants should not be less than the survival rate
notified by Uttar Pradesh Forest Department otherwise it will be treated as violation of EC
condition,

In consultation with District Environment Authority or an Authority nominated by concerned DM,
project proponent will prepared a conservation and management plan for rejuvenation and
management of water bodles having total surface area of more than 25- ha. Funds for the same
will be kept in a separate bank account and six monthly compliance status will be presented by
project proponent before the nominated authority in the District.

Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district
administration, before releasing the security deposit to Project Proponent will ensure that Project
Proponent has fully complied with the £C conditions. Non-compliance, If any, should be reported
to UPSPCB for appropriate legal action and recovery of compensation,

Any application for transfer of this EC, during its validity period unless it is cancelled by a
competent authority, has to be necessanly accompanied with status of compliance of EC
conditions duly certified by IRO, MoEFCC, Gol, Lucknow.

If the air quality deteriorates due to mining, then District Administration & Directorate of Mining
should ensure that mining be stopped immediately. Adequate measures be taken for restoring air
quality and mining should commence only when air quality attains the prescribed standards.

AL AL AL ST

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of
30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010,

e

(Ajay Kumar Sharma)
Member Secretary, SEIAA

rm.wmwmmmmmmw-

"

. The Principal Secretary, Department of Environment, Forest and Climate Change, Government
of Uttar Pradesh, Lucknow (email  yoernvup@) edillinail.som)

Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of India,
3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi-110003 (email
- sudheer.ch@gov.in)

Deputy Director General of Forests (C), Integrated Regional Office, Ministry of Environment,
Forest and Climate Change, Kendriya Bhawan, 5th Floor, Sector “H”, Aligan], Lucknow -~
226020 (email - rocz. lko-mef@nic.in)

4. District Magistrate Prayagra).

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppch.com)

6. Copy to Web Master for uploading on PARIVESH Portal.

7. Copy for Guard File. /

/

(Ajay Kumar Sharma)
Member Secretary, SEIAA
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State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.P.
Vineet Khand- 1, Gomt) Nagar, Lucknow - 226 010
Phone : 9$1-532- 23500 541, Fax:91-322-2300 543
£ mail : docuplio@yaboa com

TO,

Shri Surendra Kumar,

S/o Late Shri Shivmurti Bharti,

R/o Village- Berul, Post- Garapur,

Tehsil- Phoolpur, District- Prayagraj, U.P.

Reference- MoEFCC Proposal No. SIA/UP/MIS/297526/2023 & SEIAA, U.P File no- 3989

Dear Sir,

This is with reference 10 your application / letter dated 18-10-2022, 07-11-2022, 27-04-
2023, on above mentioned subject. The matter was considered by 744™ SEAC in meeting held
on 28-4-2023 and 728™ SEIAA in meeting held on 13-05-2023

The consultant informed the committee that they are strictly following the rules,

regulations and other instructions of QCI/NABET, A presentation was made by the project
proponent along with their consultant M/s Paramarsh Servicing Environment and
Development. The project proponent informed the committee that the revised Letter of Intent
{Lol) for the project was granted by District Magistrate, Prayagra) vide letter no,
356/Xhani/2022-23, dated 11/05/2022 for the production quantity 70,454 m' /annum for
which amended EC was granted vide ref. no 315/Parya/SEIAA/3989/2022, dated 21/12/2022
for the period of approx 3 months which was expired on 07/03/2023. The project proponent
also informed that the original EC was granted by SEIAA, UP  vide letter no
229/parya/SEAC/3989/2018, dated 08/03/2018 for the production quantity 1,60,480 m'
Jannum, but lease deed was not executed at that tme due to non availlabdity of sand at the
mining site. Now the project proponent has applied for extension in validty of Environment
Clearance (based on the revised Lol issued vide letter no. 356/Khaniy/2022-23, dated
11/05/2022 and approved mine plan letter no. 2022/5/21/125136 dt. 25/05/2022 for the
period of 05 years), Therefore, in view of the above the project proponent requested to kindly
extend the validity of environment clearance letter dated 08/03/2018 (which was amended by
SEIAA on 21/12/2022) for the period of five years/co-terminus with the validity of the
approved mine plan and revised Lol

The committee has gone through the file and documents submitted by project
proponent and presentation made before SEAC and observed that the mining work started
after issuance of amended environmental clearance letter which was valid up to 07/03/2023
(approximately 90 days). Hence, the committee recommended to extend the validity of
environment clearance letter dated 08/03/2018 (which was amended by SEIAA on
21/12/2022) for the period of revised LOI/approved mining plan whichever is earliest and
SEIAA agreed with the recommendation of SEAC to extend the validity of environment
clearance letter dated 08/03/2018 (which was amended by SEIAA on 21/12/2022) for the
period of revised LOVapproved mining plan whichever is earfiest.



All Conditions mentioned in EC issued vide letter no. 229/parya/SEAC/3989/2018,

dated 08/03/2018 and amended EC letter no. 315/Parya/SEIAA/3989/2022, dated
21/12/2022 shall remain the same.

Any appeal against this EC shall lie with the National Green Tribunal, f preferred, within a
period of 30 days as prescribed under Section 16 of the National Green ngl Act, 2010

2.

(Ajay Kumar Sharma)
Member Secretary, SEIAA
EIAA/ IS8/ 20

c.!hroq !ovlulumalonmq . aabnto-
L

Additional Chief Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, Lucknow (email - psforest2015@&gmail.com)

Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of
India, 3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi.
110003 (emall - sudheer.ch@gov.in)

Deputy Director General of Forests (C), Integrated Regional Office, Ministry of
Environment, Forest and Climate Change, Kendriya Bhawan, 5th Floor, Sector "H”",
Aligan), Lucknow ~ 226020 (email - rocz Iko-mef@nic in)

District Magistrate Prayagraj.

Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran
Bhawan, Vibhutl Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppch com)
Copy to Web Master for uploading on PARIVESH Portal.

Copy for Guard File,
(Ajay Kumar Sharma)
Member Secretary, SEIAA
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— Annexure- Xl
% Uttar Pradesh Pollution Control Board
% Dl Building. No TC-12V Vibhuti Khand. Gomti Nagar, Lucknow-226010
Phone:0522-2720828 2720831, Fax:03522-2720764, Email- mfo@uppeb.in, Website: www.uppeh.com
181321/UPPCB/Allahabad(UPPCBRO)/CTO/both/ PRAYAGRAJ/2023 Date: 24/04/2023
To,
M/s
SHRI SURENDRA KUMAR
KHAND NO. 14, VILLAGE-BASWAAR, KARCHHANA, Application Id-
PRAYAGRAJPRAYAGRAJ, 20477793

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA 15 hereby granted to SHRI SURENDRA KUMAR located at KHAND NO. 14, VILLAGE-
BASWAAR, KARCHHANA, PRAYAGRAJ PRAYAGRAJ, subject to the provisions of the Water
Act, Air Act and the orders that may be made further and subject to following terms and conditions :-

1. This CCA SHRI SURENDRA KUMAR granted for the period from 24/04/2023 to 31/12/2027 and
valid for manufacturing of following products.

S |Product Quantity Unit
No
1 Sand/Morrum 70457 Cubic Meters/Year

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent | Quantity(KLD) | Treatment facility | Discharge point
Domestic 1.0 KLD Septic Tank Soak Pit

(1) Trade Effluent Treatment and Disposal -The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as 1s required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(111) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time -

Industrial Effluent Quality Standard

[ S.No. Parameter Standard

(1v) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as 1s required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.
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{v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

1) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details
S No. Air Type of fuel| Stack no Control Height of
Pollution Device Stack
Source
1 Dust Particulate water
emission Matter sprinkling
dunng system and
manual Green Belt for
mining, controlling dust
transportati emission.
on and
loading/unl
oading of
Sand/Morru
m
Emmission Quality Standards
S No. . Stack no | Parameters il Standards
1 Particulate Matter Ambient Air
Standard as 8pgr
E(P) Act 19

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be mntimated by fax/phone/email with a report in this regard to be
dispatched immediately

(1) The unit will not use any type of restricted fuel.

1) Noise from the D G. Set and other source(s) should be controlled by providing an acoustic enclosure as 1s
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows -

Day time : from 6.00 am. to 10.00 p.m_, Night time: from 10.00 p.m. to 6.00 am.

Standards for Industrial |Commercial| Residential Silence
Noise level in Area Area Area Zone

db(A) Leq

Day [Night| Day | Night| Day | Night| Day | Night
Time | Time | Tume | Time | Time | Time | Time | Time

75 70 | 65 55 55 45 50 | 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
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5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA_

6. Unit has to comply with the following specific & general conditions. Non comphance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change. Uttar Pradesh. You are directed to develop Miyawak: Forest as
per the SOP available at URL :-http://www . upecp.in/TrainingSession aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum vahdity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/~ (Rs. Fifty Thousand
Only) whichever i1s more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authonty and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent'emission‘hazardous wastes at least once 1n a three
month from the laboratory recogmzed by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, 1t 1s found that the industry 1s not

complying with stipulated conditions or any further direction/instruction 1ssued by the Board, legal action

shall be imtiated aganst the applicant.

5. The applicant shall mamntain good house keeping. All valves/pipes/sewer/dramns etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur 1n excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to 1t shall be stopped with immediate effect.

9. The industry shall operate 1n a manner so that all emissions be emitted through designated chimney/stack
only,

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the mndustry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also 1n such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition 1ssued along with CCA, as
may be necessary.
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Specific Conditions:-
1. This consent is valid for production capacity Sand/Mormum-704357 Cu meter/vear by opencast and manual
mning in 4.69 Hectare Lease area at KHAND NO. 14, VILLAGE-BASWAR, TEHSIL-KARCHHANA
PRAYAGRAIL
2_Mining unit shall comply with the conditions of Environmental Clearance issued by State Level
Environment Impact Assessment Authonty (SEIAA) vide Letter No. 229/Parya/SEAC/3989/2018 dated
08.03.2018 amended vide letter dated 21.12.2022 and submit its compliance report to UPPCB.
3_If the lease agreement expires prior to 31-12-2027. then the validity of this CTO shall stand expired
simultaneously with the expiry of mining lease.
4. Mining shall be done as per EC 1ssued by SEIAA and directions given by Mining Department/District
Administration.
5. The unit shall submit the latest copy of Audited Balance Sheet/C A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) for verification of the Consent fee payable by the industry within 15 days. In
case CTO fee dues then 1t shall be submitted to the Board immediately.
6. Unat shall develop and maintain green belt as per the conditions of Environmental Clearance.
7. Unit shall not withdrawal ground water for any industrial activity without obtaining necessary permission
from UPGWA.
8. The domestic effluent shall be treated through septic tank/soak pit or provide mobile toilet facility.
Industry shall maintain ZLD.
9. Unit shall make water sprinkling arrangement through Tankers for dust suppression at different sources of
dust emission during muning, transportation, loading and unloading of Sand’Mormum.
10. Unit should operate and maintain installed water sprinkler system effectively and continuously to achieve
the standards prescnibed under E(P) Rules, 1986.
11. Ut shall submit Ambient air monitoring reports of NABL accredited laboratory on quarterly basis to the
Board
12. All trucks, tractors used in transportation of Sand’Morrum shall be covered by canvas sheet to prevent
dust emussion.
13. Water will be sprayed after loading activity (1f SandMorrum collected could be dry condition)
14. The dust suppression measures like water spraying will be done on the haul roads and working areas.
15. Industry should comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.
16. Solid waste should be disposed 1n such manner, so that no water, air and soil pollution takes place.
17. Industry shall abide by directions given by Hon'ble Court, Hon'ble NGT, MoEF&CC, Central Pollution
Control Board, UPPCB and District Administration for protectionand safe guard of environment from tume
to ime.
18. Consent fees if revised, shall be payable by industry from the date of its applicability.
19. Industry shall comply with the relevant provisions of Environmental Laws.
20. If closure order 15 1ssued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure peniod and after ensuring the compliance and after revocation of closure order,
the CTO will automatically be effective with additional conditions mentioned in the closure revocation

order.

RAJENDR piioanancs

A SINGH i

Chief Environmental Officer (circle-2)
Copy to:

Regional Officer, UPPCB, Prayagra) with direction to send the compliance report of CTO conditions on

quarterly basis. 80
RAJENDRA SINGH y""’“"‘"“

20750008 195850 +05°%0"
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Chief Environmental Officer (circle-2)
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J'State Level Environment |
mpact Assessment Authority,
, Uttar Pradesh

Directorate of Environment, UP.
Vinert Khund- 1. Goenti Nagar, Lacknowe- 224 010
Phoee 915222300 41, Fax - 91-522-2%0 84)

e e
Shri Ratan Xumar Nishad, -
S/o Late Lalu lal,
M/s Ram rattan construction,
6/41 Naijhusi bazar, jhusi Phulpur,
Prayagraj, U.P.

Rel. NOw. ..o Parya/ SEIAA/DEIAA-EC/2021 pate: | €] Ocrober, 201

: Yranst iss!

Dear Sir,

Please refer 10 your letier dated 12-01-2021 addressed 1o the Chairman, SEWAA, Directorate
of Ervirorment, U ¥ Lucknow on the subject 33 above. The case was considered in SEIAA meeting
netd on 30-09-2021
SEIAA noted that the abeve project was taken in ity meeting dated 22 05.2021 in which SEIAA
gone through the jetter of Shn Ratan Kumar Nishad dated 12.01.2021, regarding vansler of
Enwronmental Clearance 10 the above project M“Mw m lt:tv":.‘ G'C:l:uwum .::;
728/2017-18 dated 10.01.2018 SEWAA gone » .
Cnviconmentat Clearance wal ssued 10 Smt Sukets Nishad, w/o S0 Vinay Xumar Nishad, 8011/
\J\ 0 2278 and 541/205 Mirapur. Thana Antarsutya 5adar. Allahabad. SEIAA nated that :; previous :;u
- ssued 10 SmiSuketatinnadwas cancelled vide DM, Allahabad, order no. MN:‘ n:
paiu/2030-21 dated 31072020 and another LOI was ssued wh:mw :n:ﬂluuh:. oy
rattan constiuction s/o Late Laly Tal 6741 Nas jhus ?uv. s Phuipur, W.O'W b
1073/Khanij/2020-31 dated 34 +2.2020 for 15,000 m’ capacity per annum, whereds :

< st N submitted hs reply 310§ with the letter of Direcror, Dwrectorate of Geotogy &
7 ok letter 0O M.wzoumm e
\U\'ﬂ IS T wironmantal Clesrance Hived vde letter no. 689/Para/DUAA-TI8/2017-18 GRS

1rany year only from Smt suketa Nishad, w/o o Vinay Kumar Nishad, 601/1A/ 2278

'.03"30;20‘:' ?:ou-. na Antarsuiye, Sadar, Altahabad 1o Sl Ratan umar Nishad, M/s -
an

3 os.m.omlwcﬂ‘mﬂ"" duning public hearing and commitment made by the
prorect progonent thould be stintly comphed

2 “m,,,“.,l,omows Department shall be obtained that no forest land s involved
,m‘ua\omucoudb«mwhmmumm“m
...'onumwmmmmo'mewsww”mum
tne promyans of forest (conservatian) Act, 1920 and submit before the stan of work,

1 The minng leae noldery shall. after Cedting mining operations, undertale re-gratying
(he mining ares and any othes ares which may have Been duturbed due to their mining
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Tramster of € nued vt fetter No. 689/Parys (DUIAA} 728/2017-18, 01, 10,61 2041

activities and restore the land 1o a condition which i fit for growr of focder flors
fauna erc.

4 Replensshenent study, duly approved by the competent authon®y *o apiroving D8R 7.
the district should be submitted within one year. In the absence of repiemishment sted.
\eeping in mind vanous orders issued by Hon'bls NGT and development works i the
State £C 13 accorded for a period of one vear

5 M the proposed project i sauated in notified area of ground water axtractior where
creation ol new wells for ground water extraction s not allowsd. requirement of fragh
water shali be met from afternate water sources other than ground water o+ ‘sgan,
valid source and permission from the competent authonty shall be chraned 1o use it

6 Project Proponent should submit action plan for carryag out plantation af least @ 200

Rest all the content ol Eovirormental Clearance letter o
1 £a9/p 184
728/2017-18 gareq 10.01.2018 shatt remain same. o P

Mcwlbonomondlmu«dtmu
/
”~

7

’

2 qumrmm)
Mo 2.5 ) [Parya/ssianog . Me:nber Secretary, 71aa
: trough emmel for mp £/2020 dazed: Ay above

Gm of Uttar Pradesh, tucknow (emad - - e Coangy

226020 (email - rpcs tho. g e, SN Floor, Secvos -
) OUNO'. m & M Utta Pradesh
Luchnow- 22600 (eman . 3 m";' Bhavan 22/m,
- District Magistrate, Prayagrag, Untar Pradesh

Secretary. Uitar Pragesn Pollutios
Vibhuti Khand, Gomti Nagar, mtnwzm“’lﬁocccxﬁ B 2. e Brenay

A CO"'OW'.“.'W '“.M‘".
. Copy lor Guard Fite T5M Portal

r ol

o/

»
’
’
-
L
-

i
"
Mot "A

5\
.
.
.
-~
- s
.

Scanned with ACE Scanner

96



"

o

s WAITRA 102 @ |8
¥ R, ]

Bt

rfA ST, A ~ 3070,

iy |
Prayagraj

2021/4/15/56056 fzat® .- 2021-05-25 |
w17 A1 Mis Ram Ratan Construction, Shri Ratan Kumar Nishad (Prop.) ¥

T ¥ #aE FATE Prayagraj i aefter Sadar TT-Adampur (Madaripur) to ',
Sadiyapur 7ITzT #0-21 A 5.0000 20 F FwEfarr TETC AT, (T Zoft), & @7

T 77 TTH WA AAAT WY SAEA & A i

mmﬂtw&ﬁqﬁmmgﬁ:mﬂﬁhhtmﬁmﬁWsm

Ratan Construction, Shri Ratan Kumar Nishad (Prop.) &7 7&qd @71 AT Wm |
mmﬁwmxﬁwmﬁwﬂﬁﬁst Frrw-34 % IR (4) ¥ ; l
mmﬁmmmﬁﬁmzozw&zsﬁﬂﬁwmgn

"mm‘muﬁmﬁwﬁﬂmmﬁtmﬁwwtz-

e T om0 T a1 e
’r"l"‘:""ﬁ“"“"’"i'-'. 7 mﬁtﬁ'&mtmvﬁmmitmtg
mwm:?:gmmﬁummmwﬁm@wz:ngmm
e S

e —

e et s o1mvmw1ommmmmm S
&?ﬁﬂ%mwﬂ#mﬁﬁmﬂn&mﬂmmﬁmmﬁ

3 mwmvquﬂwaéﬂﬁwﬁl
4 aﬁ"ﬁ%mwﬁ*ﬁﬂmwﬁﬁkwmﬁﬁmmﬁﬁ,

o wract i 0 Y T A AT AT T A arty w7 Grmfe w i s A freaTa
ﬁmwﬁm,wﬁvmﬁitmm&mq:%n&#ﬂwmﬁu =

o
97
Scanned with ACE Scanner



e ——

“.ﬁ%maﬁﬁﬁ“ﬂqﬂ“mrﬁgggmmﬁmmaﬁhéwm Wﬁ@

0 = ~ ~

sragTto® 21 A4l § Az Y A7 = By smnm

© TR FTIA T A A AT WA W 2T AR o 9 Rt
fmqﬂﬁnm?&mmmmmmﬁmmml

mmm‘x?ﬁmﬁamﬁamﬁmqauﬁnwﬁmwﬁm

TR TN T HE 3N N w7 e W frzare w5 ey T s e |

.

L

= . 2021/4/15/56056 (1)/10 W &7 fRATw
- Wm\mﬁ@mmmnm:- LB
1-WW.W@WW,3WO.W-PWQ Y N
2. g #ff M/s Ram Ratan Construction, Shri Ratan Kurg & :
azerer Sadar wAT% Prayagraj
3. TR WA, T

frzerery, I090, FEA S

98
Scanned with ACE Scanner



]
a s
“~wswan NON JUDICIAL fu"'f J

Ry
Government of Uttar Pradesh )
¢
1
: {
mmﬂub’ﬂg‘,\w NS R
Centificate \ssued Da\e . ) ;..
Account Relerence 3
Unique Doc. Ro!efencq/ "}‘ !
Purchased by 53 | 534 :
Description of Doc o ’ L?;
Property Description '* ‘\-._' “.l 3
YRy F lﬂ\\ )
Consideration Price ( )_‘ X X
~ First Party 2
[ Second Pary "f‘;_#
| Swamp Duty Paid By ;{9{
i . Samp Duty Amount(Rs.) S
| |\ e :
) “ % i
9 4‘“ P 2021-22 2 -
g, oo 29N | , }3 )

J}- ’.gﬁbﬁ;ﬁ

Scanned with ACE Scanner



)

105

@

993 THOTHD— 6
(Frri-2s)

T B oy $-Afta we $-hem w2 w1 st wea

T I AL TFS@E.. s ol/1L /2021 B I wRw B
TS ([ A “wee-weR! wE T ¢, R wRil § sewl ok Wl @
¥ U W, IR aur afewiied @ Wi ann), —

Z
i
:
i
? 5
3
%
z
i
:
i
2
|
:
E

S— TR
e @ s @ rom AR OF WA, T T
M::«mu,mﬁmm3cﬁwlmm qoRET

qedumt qedardl mmmmmn
:mt:Mﬂw!MWwawmna
mm.M(M)mM(wﬁumw)wmwcm-um

m oo 3 WA fimrs o o T R ain gw Ruwed .
¥ uftettin wRERTS, vur frdvwfte oo IEeR A ez @ ol

-

(had f

RS maramda  (-¢ 37 quiy)  (sioa Bfne 360
i ARFR g Boieerd (eaey Sadfaad
) warETa =5 wwTn ROl T &

100
Scanned with ACE Scanner



106

®)

i@ o) /127200 ¥ Rt 30/

o/ |t /2026 % wiw
WELRR /eaRl M woempm RA g A weroRa 3
v Pee @ R W R

W W g
el W e St Piffe fe-fe wt o R w9, e ofewr T & &t
[T M F IR B e @ MR AR TAREN U WIER B W Gier s
B/ § R T TWER WREN TERAR /TR B UR Wil sl & dm B

Sa P s ¢ v goggm T o R ool @ fle sww wen
B R sl e @ Sw o @ wm-a i afvar @)

(o sffe sEwd)
WM-1
A} oEde-wey @ iy
e W W AR - UE W s, @ Rre-gar
mmm“‘m—mmmemnmma
mmmnmcmwmmawu(W)mwcm
W Prfafon 8-
LU
o A ~ e & WY N
wftm A — o @ WA W
A — g W w10
?1:-: — e Q) W A W
mvamw“wu
dra w whsitfae
~ g Wem st TaRw .
= U3 AERE
A "25720.053' N 817 48A68'E
B 25720.026' N 817 48.523'E
c 25720.176' N W1 48.600'E T
D 25°20204'N 81" 48.550°E |
\
\
\
o o R el vt
wnfes W wrafie mmwﬁtaﬁimmw
nm’mm%ﬁwmmmam
i A /e

"p- MR AL DY

101

Scanned with ACE Scanner



107

@

X "'14

3513340
1756920

1756320
1756920
1756920

g Y L]

3194200

1597200

B L

1452000 1597200
1452000

1320000
1320000
1320000 1452000 1587200

1320000
1320000

1200000
1200000
1200000
1200000
1200000
1200000
12000000

10
10
0
10
10
10
10
10
A

| v | owem

Jan
Feb
Mar
April
May
June
July
Au
Sept

1

5l 1

mmm

R

fary ufyew

oo a gofer W afwmr orey Wy wad R

@ qf wedur/yedun! @ o W T W1 WA

Y

=

WilRor appue qon g

sy

7 NI

<

102

Scanned with ACE Scanner



)
i T R IR T T

108

nuaumm «aa mmm

m
wm mmwm mmw

s\a
tt
va!m
wém\
2 ik 0
o Rum A
aﬁa

m

aa
mﬂv

m

wa’t

wmita &
nﬂmmﬁaﬁvw&rmmmm

A @ 3 4 Sa

gize  pekeriiy
mmmmm mﬂm
HiH: mmrmwm

103

Scanned with ACE Scanner



109

mamm
ﬁﬁMmem wWw wm w «.um
i it il sy
m m @ mt 13
rhy phict HERT Wm%
gk E53° wwwaw mm

TR,
Mﬂwm & mmwmmm M mm mmm

mmmwﬁmﬁ

%
BE @w

mwmmu
mmmmw

= En

¥ mmmm

104

Scanned with ACE Scanner



7z 13

mmmmﬂmmmﬁ EEEY uw..w SEEF
eyt mm SEAE T
B ek Wu mm mm mmm * EEw wu E mmmmm. .Mu
il I mmmmmm HREL mm Mm T
_hg 41 I
=) 4 sm mmmmmmM «mnm e mmm m“m
o Tt g HEndl S
Ece E® mim.m m amhma wmm § n.m m
ez m-wmm it 3 gifist o st EfEkl
B anniepd ek I T
ﬁ?mmmm H mmmmm-wwﬂ T NS
R AR hik
mmwm%mmmmmmmmmmmm“mm snlinl e mmmmmm
= s @ @& §F < & & 8 g & 8 o Wmﬁ




111 : as

@®

O U B Y A qg I T3 wedE o T ¥ W
Sfeafaa Reis ik of o1 PraRa fsar war 2) .

IR WY & T B forw i I 3R R-
1. o 2 qody, s Rrenfrerd (weares), SR |

2. e R wvde, we sRerd, s )

—5

3. W worn e, afe weflR, warm |

o Sufafy # Rrefd, e g SRR |

Yoo

2

# woftafy # wear g el
Czﬂ?‘&g P erre 3@%)
AL T, IG5

o rerag—
QUIS2AYVEI'8

,,Ao‘f("a-' i G-U‘l:“ B as.aa\ L OTER
U= Joo sugdive Bemiary
P I Py WL LL)

106
Scanned with ACE Scanner



112

Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment

Authority(SEIAA), UTTAR PRADESH)

\

ENVIRONMENTAL
CLEARANCE

To,
The -1
RATAN NISHAD
cqp— 6/41 New Jhushi Bajar, Thana- Jhushi, Tehsil- Phulpur, Distt- Prayagraj
UP -211019
" Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
g under the provision of EIA Notification 2006-regarding
2
T Q' | si/Madam,

Thopmlmmmnsabmwmmmwwumwmmnunm
no 2 onwards.

e-signed)
Ajay Kumar Sharma
Date: 15/12/2023 Member Secre

SEIAA - (UTTAR PRADESH)

8 3 .
S This is in reference to your application for Environmental Clearance (EC)
3 § in respect of project submitted to-the-SEIAA vide proposal number
= O SIA/UP/MIN/448572/2023 dated 12 Oct 2023. The'particulars of the environmental
v clearance granted 1o the project are'as below. "2
28 PR <IN
g 2 | 1. ECidentificationNo. /[ ‘ﬁ;e\_‘gzspog}ug!\sozso
T &L |2 Fen A% )
B S 2| 3 Prowectiype VR
T 0 4. Category N
s = 5. ProjecVActivity lncli(iﬂkg‘s L =~ “1(a) Mining of minerals
> ‘:', o * Senedulo No. 2 \ et i/
- > © 6. Name of Project “ Ll e A S
o 2 E | 7 Nameot coummmduw:‘r"ﬂﬂ | NISHAD
<) S | 8 Location of Project % UTTAR PRADESH
o. 'S | 9. TORDate N/A
g
29
v g
* R
g >
s §
Q

(

Note: A valid environmental clearance shall be one that has EC identification

number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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State 1 1 3

Level Environment Impact Assessment Autho : Uttar Pradesh

Directorate of Environment, U.P. ! !
Vineet Khand-1, Gomti Nagar, Lucknow- 226010 .
E-Mail- doeupiko@y3hoo.com, seaaup@yahoo.com

Phone no- 0522-2300541

Dear Sir,

This Is with reference to your application / letter dated 12-10-2023 & 30-10-2023 above !
mentioned subject. The matter was considered by 804" SEAC in meeting held on 31-10-2023 and
780" SE\AA in meeting held on 30-11-2023.

A presentation was made by the project proponent along with their consultant M/s
Geogreen Enviro House Put. Ltd to SEAC on 31-10-2023.

mpromwomnnm;htmmmmmmwmwmm
about thelr project -

1. The environmental

clearance Is sought for Ordinary Sand Mining at Yamuna

Riverbed Gata No.-
21, Village-Aadampur (Madaripur) to sadiyapur, Tehsil- sadar, District- Prayagraj, U.P., (Leased
Area: 5.00 Ha.). !
2. Safient features of the as submitted by the project proponent: ,
\. On Uine proposal No. SIAIU'MNI“&S‘IZ[!OZS
\2 \F\hNo.NWdNSEMU? 8356
3 Name Of Proponent “M/S Ram Ratan

R/o: 6/41 New Jhushi Bajar, Thana- Jhushi, Tehsil- ‘ |
Proponent Phulpur, Prayagral, U.P.

!
~ | Name Of Project OrdMUywmrgglIYmmmm
‘ 6. Project Location (PWM.IM Ordinary Sand Mining at Yamuna River Bed over ‘

Construction”™
shri Ratan Kumar thadslomoulluul
Y \Ful\ Correspondence Address
of
b

No.)

District- Prayagraj, U.P
7. | Name of River Yamuna River
s | Name of VI Aadampur (Madaripur) to Sadiyapur ‘
9. | Tehsil sadar
Uio_ | District Prayagra), U.P.
11| Name Of Minor Mineral Ordinary Sand
72| Sanctioned Lease Ared 5.0Ma.
(3. | Mineable Area 5.0 Ha.
14 | Max, & Min mAL Within Lease Area 75 mRL-71.0mRL
s | Pillar Coordinates (Verified By DMO) | Boundary Latitude (N) Longitude (€)
Point
A 25°20.053" 81°48.468°
l 3 25°20.026' B1°48.523"

EOWN&-(CW\W“ File No. - 8356 Date of issus EC - 1511272023 Page 20! 11
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| C 25°20.17¢’ 81"48.603"
[ Total Geolagical Reserve 25 moc‘,.m 2 000 S
. Mineable Reserve 15,000 Cu.m
) Total Proposed Production as per LO 15,000 Cu.m per year
Annual Proposed Production 15,000 Cu.m per year
Proposed Production 15,000 Cu.mn per year
sanctioned Period Of Mine Lease 05 Years
2. | Method of Mining Open cast- Semi Mechanized Methed
73. | No. of Workers 12
{2s. | Typeofland Government land River Bed
F \U\limate Depth of Mining 30 m or above the ground water table
whichever comes first
[26. | Nearest Metalled Road From Site NH-35
121 | Water Requirement 4.46 KLD
v \Name of The OO Accredited | GEOGREEN ENVIRO HOUSE PVTLTD
Consultant With QCI No. And PeriodOf NABET/EIA/2124/RA0215
Validity Valid till 24 Feb, 2024
F. \Any Litigation Pending Against The No
Project Or Land In Any Court.
Yw. Details Of 500m Cluster Map & ‘ 1627/¥hani}/2023-2024 Dated- 20/09/2023
Certificate Verified By Mining Officer
| 31. | Details Of LO\
{32. | Details Of Le

2073/Xhani}/2020-2021 Dated 24/12/2020
ase Area \n Approved Gata no. -21

3. The mining would be restricted to unsaturated zone

uwmmpm-u:muu-mwm
mt\mnecﬂhcvomdmmub\ntmmam
4. This pro

;mmmm-mdmmmmwmmmm

specified in BIA Notification 14/09/2006.

s, mmmmnmmnmuumwmwmmdmw«m«m
eco-fragile tone such as habitat of any wild fauna.

6. There is no litigation pending in any cournt regarding this project.

7. The project proposal falls under category-1(s) of EIA Notification, 2006 (as amended).

Appraisal Committee Meeting (SEAC)
held on 31-10-2023 the State Level Environment Impact Assessment

(SEIAA) In its Meeting
held 30-11-2023 and decided to grant the Enwvironmental Clearance to
of 15,000 Cu.m per year for lease area

dosmmwmmmmmndmlm
General Conditions and specific conditions:-
Gengral condition:
1. This environmental clearance is subject to allotment of mining lease in favour of project
proponent by District Administr

ation/Mining Department.
1. Forest clearance shall be taken by the proponent as necessary under law.
3. Any change in mining area,

khasra numbers, entailing capacity addition with change in process

m«mmtm,mdcmmmdewtmmammm
Environmental Clearance as per the provisions of EIA Notification, 2006 (as amended).

'S Pudumhln;amw\nbophtwdunmdnmnwammlwmomomad

Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
wmmmtmmmmmummwmammmu

EC identiication No. - EC238001UP160250  File No. - 8350 Date of lssue EC - 161212023 Page 3ol 11
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d‘SP‘aVedmam“r‘“W%fdatﬁ\esim_Amwdm )
within 2 period of 02 months. plan will also be submitted to

Mining and loading shall be dore only within day hours’ time.
No mining shall be carried out in the safety zone of any bridge and/or embankment.

1t shall be ensured that standards related to ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinklers and other dust ‘
control majors should be applied to take-care of dust generated during mining operation.
gprinkling of water on haul roads to contro! dust will be ensured by the project proponent.
g Al necessary statutory clearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shiall be automatically

deemed to have been cancelled.
g, Parking of vehicles should not be made on public places.
10. No tree-felling will

be done in the leased area, except
Department,
No wildlife habitat will be infringed.
it shall be ensured that excavation of

m&\ormimnldoesnotdlswfborcwmum l
so\\chatacteﬂslksoithcﬂvubedlbaﬂn.mlnm&smdwt
it shall be ensured that mining

opemlono!SandIMoramvdllnotlnanymaswbthe.
velocity and flow pattern of the ¢

jver water significantly.
\tsm\\becnsuud\hanhenBmmmdapendtmondndmbedaaeadouwmmc }
!or\umm.Atcwnmunwm.mmwmmtmwwww

the RO, PCB and SEVAA within 02 months.

1S, Pﬂm)wsuwwd'hnmmwhmhdomwdausmm:wm“wmm.
PCB and SEIAA within six months.

ordelthmepemmam
1.

12.

13

4.

regime The report shall be mwwao.momscw:&mmmummm ‘

mmounpactbmmdlamldptud.mmlmbc - — |

17, Adequate protection against dust and pombﬂm mining Lo

m«wmatnnmmm(\lw)mwwmicmum mum“mw \ '
status of m\.mumdmm shlubcnpof'edwm X SEIAA ,'
this activity bemmdw.mnmdmdmwm

L) Need-based assessment |ummmvnhmm be

" evelopment shall be carried out fallowing CPCE
- Gpl'::s;:::sdm in consultation with the local DFO/Morticulture Officer.
70, Separate stock piles shall be maintained for excavated t0p soil, It any,
' pe utitized for green cover/tree v
faciities for first-aid shafl be provided at site.
:1‘2 ?:p::w’:':omcm.l Audit should be annually carried out during the operational phase and
" submitted to the SEIAA. — -
Mmmmwmmumm. stipulated conditions.
= mmﬁmmﬂnMMthmmthMQWNM |
the p'“m daulinmm'lmlwm repocts. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA. —_—
4. The project ptommMMsh monthly reports on the status of compliance
. ‘”m‘.‘ "N"O"wm‘ clearance conditions including results of monitored data (m in

8356 Dateol lswe EC- 151272023  Paged ot

o
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hard & soft copies) to the SE istri pective Regional
state Pollution Control Boatd\:vA'lstmﬁu?\‘e“ann: ]i.:'sc:r:db:‘e i - the
A copy of the clearance letter shall be sent by the g e nchayat,
parisad/ Municipal Corporation and Urban Local Bodymmm PO i
Transportation of materials shall be dane by covering the trucks

other suitable mechanism to avoid fugitive emisbm‘:\d spillage of/ m:;h p——

Waste water, from temporary habitation

4 . campus be properly col

discharging into water bodies the treated effluent should mlm‘mmmmmwm
by MoEF/CPCB.

28. Measures shall be taken for control of noise ievel
to the limits
29. Special Measures shall be adopted to p . prescribed by C.P.C.B.

30, Measure for prevention & control of soil erosion and

3.

EC \dentification No. - EC230001UP

32. Possibility for adopting nearest

settlements from the impacts of

z\n\ng activities. Maintenance of Village roads through which transportation of minor minerals

exw be undertaken, shall be carried-out by the project proponent regularly at his own
penses.

5 ' management of silt shall be undertaken.
otection of dumps against erosion, if any, shall be carried-out with geo textile matting of
other suitable material.

Under corporate social responsibility a sum of 5% of the total project cost of total income
whichever iz higher is to be earmarked for total

is to be separately
maintained. CER component shall be
generating measures which can help in
the traditional skilis of the people shall be identified. The
such as development of fodder farm, fruit bearing orchards,
Chula etc.

mumwshallbocprndmddaamo!dvk.mm
such as roads, drinking water etc

proposed to be provided at the project proponent’s expenses
shall be submitted within 02 months from the date of issuance of Environment Clearance.

33.  The funds earmarked for environmental protection measures be kept In separate

account and should not be diverted for other purpose. Year

reported to the integrated Regional Office, MoEF&CC, Gol, Lucknow,

3a.  Action plan with respect 10 suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted to the District mines Officer, concern
of UPPCH and SEIAA within 02 months,

*%. Environmental clearance is subject to obtaining

clearance under the wildiife (Protection) Act,
1972 from the competent authority, If applicable to this project.

. mpropononuh-l‘ommw 1s¢lvlotmtm|olmwnlcm
observations 50 made, |1 turt necessary

je nesting is observed, safeguard measures shall be
raken in consultation with the State Wwildlite Department. For the pu

rpose, awareness shall be
created amongst the workers about the nesting sites 0 that such sites, if any, are identified by
the workers during oparations measures. In this
regards the safety notified tone should be left sot undisturbed.

37, The project proponent shall undertake adequate saleguard measures during extraction of river
bed material and ensure that due to this

activity the hydro geological regime of the
surrounding area shall not be affected.

. Thouohnpfoponmtml!
withdrawal of requ
project.

. Appropriate mitigative measures shall be taken to prevent pollution of the river in consultation
mmsmnonmloncomo\m.nmumdmwmummg...ogo.w
vmommnmltommommmwm

the area. Based on the

obtain necessary prior permission of the competent Authorities for |
isite quantity of water (surface water

and groundwater), required for the

160250 Fie No. - 8358  Date of Issuve EC - 151272023 Pace § of 11

o
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yehicular emissions shall be kept under control and regul : A
ine mineral shall not be overloaded. egularly monitored. The vehicles

provision shall be made for the housing of construction labour within the site with all

necessary infrastructure and facilities such as fuel for cooking, mobile taiiets, mobile STP, safe

drinking water, medical health care, créche etc. (MoEF circular Dated : 22-09-2008 regarding -
stipulation of condition to improve the living conditions of construction labour at site).
a2

personnel working in dusty areas shouid wear protective respiratory devices and they shou!d
also be provided with adequate training

31

and information on safety and health aspects.
Occupational health surveillance program of the workers shou

id be undertaken periodically to
observe any contractions due to exposure to dust and take corrective measures, if needed.

4. A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were recelved while processin
clearance letter shall also be put on the we

A,

g the proposal. The
bsite of the Company by the proponent.
The environmental statement for each financial year ending 31st March in Form-V as Is
mandated to be submitted by the project proponent to the concerned State pollution Control
Board as prescribed under the Environment
subsequently, shall also be put on the

website of the company
compliance of environmental ciearance €

onditions and shall also be sent to
Regional Office, MOEF&CC, Gol, Lucknow by e-mail.
The green cover development/

tree plantation is to
total leased area either on river bank or
46.

along road side (Avenue Plantation).
Dobﬂsfromthadvofbedwmbecolh:udmduomdamd
strengthen the embankment.
safety measures to be

aSs,

place and may be utilized for
al.

taken for the safety of the people working at the mine lease area should
be given, which would also include measure for treatment
like snake.

of bite of poisonous reptile/insect

wockcnuperMnaMaMM

as. Perlodical and Annua

| medical checkup of
covered under ES| as per rule.

should be

1. \f in future during the progressive mining this lease area becomes part of cluster |.e. area equal
to or more than S ha., limited to B-1 category, then
conducted by the concerned lease

d and joint EMP shall be implemented
all the imposed ¢

related to cluster provided by the competent
alse or Incorrect then punitive actions as per the law shall be initiated against

the authority issuing the cluster certificate.

District Mining Officer shall ensure that If mineable quantity mentioned in LOI is amended as per

replenishment study report the project proponent shall seek amended/frosh EC.

3. A certificate from Forest Department shall be obtained that no forest land is involved in mining

of a3 o route and if forest tand Is involved
permission of Central a

the project proponent shall obtain forest clearance and
nd State Government
Samvardhan Adhinlyam, 2023

as per the provisions of Van Sanrakshan evam
and submit before the start of work.
The mining lease holders shall ensure to comply with mine reclamation plan as submitted
5. If the proposed project is situsted in notified
new wells for ground water ox
from alternate water sources ot

raction is not allowed, requirement of fresh water shall be met

area of ground water extraction, where creation of
her than ground water or legally valid source and permi
from the competent authority shall be obtained to use It -

EC identlication No. - ECZIB00VUP160250  File No. - 8356 Date of lsse EC - 1612/2023  Page 6 of
n
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6. Project Proponent should submit action plan for carrying 1,000 plants
ha of lease area. In this case, PP shop:ald :r’e::re a md:::u::: ‘:ﬂd?he, :
g ov bY wiss

pepartment or district plantation committee, for planting at least 5,000 plants, either
, nts, ei on

government land or cominunity land, within a periphe
g a |
T Br i e T o e g S
n.

the survival rate notified by Uttar P Fore
violation of EC condition. radesh Forest Department otherwise it will be treated as ;‘

7. The project proponent shall ensure that water bod
ies do i
and in consultation with District Environment Authority or':: g::::rli't‘;t en:::l‘:a::d":;nm —— "
DM, project proponent will prepare a conservation and managament plan for re commedm o ‘
management of all water bodies within periphery of 5 km. Funds for the same will be kept in 3 ‘
separate bank account and six monthly compliance status will be presented by project
proponent before the nominated authority in the District o |
8. Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district |
administration, before releasing the security deposit to Project Proponent will ensure that
Project Proponent has fully complied with the EC conditions. Non-compliance, if any, should be
reported to UPSPCB for appropriate legal action and recovery of compensation.
9. Any application for transfer of this EC, during its validity period unless it is cancelled by 3
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IRO, MoEFCC, Gol, Lucknow. l
10, Number of mining projects are coming up in district. Department of Geology & Mines, GoUP to ‘
carry out regional EIA-EMP report including carrying capacity of environmental components to
assess the capacity to further bear the pollution load for such areas within a period of 1 year and
submit the same to SEIAA, UP for evaluation.
11. Department of Geology & Mines, GoUP in consultation with UPSPCB will establish required ‘
number of CAAQMS in district within a period of one year and submit geo-referenced map of
these stations along with data. wnsammmm.u-m.umm within a period ,
of three months.
12. Large number of mining projects are ongoing as well as new mining leases are coming up in the ‘
district. A reference be sent to DGM and MS, SPCB for preparing mitigation plan for controlling

alr pollution in the district especially in mining areas. | |}
13. if the air quality deterlorates due to mining, then District Administration & Directorate of Mining !

should ensure that mining be stopped immediately. Adequate measures be taken for restoring

14, The quantity mentioned in Lol or quantity mentioned in replenishment study, whichever is less,
would be maximum quantity which project proponent may extract. It will be ensured by District
Administration and Geology and Mining Department. Directorate of Geology and Mining will
ensure conduct of replenishment study from reputed institution for subsequent years In
compllance of Hon'ble NGT orders.
15. NOC from |rrigation Department/ Concerning Authority regarding river bed mining to be
obtained before start of mining activity.
16. Project Proponent should submit action plan for carrying out plantation at least 1,000 plants /
ha of lease area. In this case, PP should prepare a plan, duly approved either by Forest
Department or District plantation committee, for planting at least (as per the project) plants,
cither on government land or community land, within a periphery of 5 km from the boundary of !
the lease area along with provisions for maintenance for S years. Survival of plants should not be ~
less than the survival rate notified by Uttar Pradesh Forest Department otherwise it will be
treated as violation of EC condition.
17. The project proponent shall install solar light in their site office.

EC Igantification No. - EC23B001UP160250  File No. 8356  Date of lssus EC - 1611212023 Page 7 of 11
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_puring the submission of 6 month ;
. nthly compliance reports, the project proponent should make @ i‘.

that the periodically taken site phot i
sy ographs should 2lso be annexed along with the compliance

19. preference should be given to indigenous loca i
e fliens, 8 | species as per the consultation of the local district

20. Link Road from the quarry site to the main road shall . ,
blacktopping and maintained by the preject proponen:e S

21. Vehicular emissions should be kept under control and regularly monitored, Suitable measures
shall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
22. The project proponent should explore the possibilities of rainwater harvesting.

23. Agreement/ Consent between project
proponent and competent author
haulage road from lease site to link road. pe authority/ landowner for

24, Latest technology (water sprinklers/ tankers) to be adopted for mitigating dust at source points
in \ease area and haulage road during uperational activity/vehicular movement.
25. As per the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the concerning department
26. Water requirement detalls along with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies to be submitted.
27. Submit the Hydrological study report of lease area that the quantity given in Lol will be mined
without affecting the geo-hydrology of the River.
28. The Environmental clearance will be co-terminus with the mining lease period/mining plan
whichever s earlier,
29. At the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.
30. Environment management in according to environmental status and impact of the project.
31. During the school opening and closing time transportation of minerals will be restricted.
32. Selection of plants for green belt should be on the basis of poliution removal index. Project
proponent should ensure survival of tree saplings. Mortality should be replaced from time to
time.

34, Pakkamotorable haul road to be maintained by the project proponent.
315, A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senlor Executive, who will report directly to the Head of the Organization.
36. Permission from the competent authority regarding evacuation route should be taken.
37. One month monitoring report of the area for air quality, water quality, Noise level. Besides flora
£ fauna should be examined twice o week and be submitted within 45 days for a record.
38, Provision for cylinder to workers should be made for cooking.
39, The capacity of trucks/tractor for loading purpose will be In tonnes as per Transport Department
applicable norms and standard fixed by the Government.
40. Approach road kaccha s to be made motarable and tree saplings to be planted on both sides of
the road. Width of the haul road shall be more than 6 meter.
41. Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer.
42. The project proponent shall in 2 years conduct detalled replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer.
43, Provision for two tollets and hand pumps should be made at mining site.
44, Drinking water for workers would be provided by tankers.
45, Mining should be done by Bar scalping methods extraction (typically 0.3 -0.6 m or 1 - 2 ft) as per
sustainable sand mining management guidelines 2016.
46. A buffer/safe rone shall be maintained from the habitation as per mining guidelines.

ecmm.-mamm File No. - 8356 Date of Issue EC - 181272023 Page 8 of 11
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and the details of the various heads of expenditure submitted guidetines
ptvﬂded in the recent CER notification No. 22-65/2017—:.’"::&&0 -

{48 Health/Insurance card, Medical claim, regular health check umpslmbcilﬁesIEI& provided
o ‘h‘? regular/temporary/Contractual or any base ms.w recapt‘ i e pmdmedbe .
the Directorate of Environment along with the compliance mCow e - “

49. Measure for conservation of water through rainwater harvesting mainten
of natural surface water bodies of the nearby areas be ciadrrpnion: o
iy may be considered as one of the activity in

7. Corporate Environmental Responsibility 11320:«: shall be prepared by the project !‘ |

50.The excavated mining material should be carried and transported in such a that
obstruction to the free flow of water takes place. Suitable shoul - -

1 be provided to g measure d be taken and details

51. s':p‘b'::‘s:':“::‘“kfeﬂ!ﬂiﬂ:ﬂmfﬂt report certified by an authorized agency. In case the
mm“'msmh s the approved rate of production, then the mining activity /
i The prodeci.or a G«Wlmmwmwmenmmmswm
.N A proponent shall ensure that if the project area falls within the eco-sensitive zone of
ational park/ Sanctuary prior permission of statuary committee of National board for wild life
\:‘\det r:te provision of Wildlife (Protection) Act, 1972 shail be obtained before commencement
wo
S&\Hn!uturewslemmammdmumlwmmmosum
additional mmmnswmzmzumunmmmmmmm
follow cluster conditions atherwise it will amount to violation of E.C. conditions. I the certificate
related to cluster prwladwuncmmwnmmwnbwhbcammm
actions as per law shall be initiated against the authority issuing the cluster certificate.
54, Project falling within 10 KM area of Wild Life Sanctuary is to obtain a clearance from National
Board Wild Life (NBWL) even if the eco-sensitive zone is not earmarked.
55.To avoid ponding effect and adverse environmental conditions for sand mining in area,
progressive mining should be done as per sustainable sand mining management guidelines 2016.
56, In case it has been found that the E.C. obtained by providing incorrect information, submitting
that the distance mnmtmadldnmmmkmmmwmkmm
OSha.bunut\nllythchmnaubsmnswmwmmmubm.dlnehmrd area
equal or more than 05 ha, the E.C issued will stand revoked.

57. The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer which shall form the basis
for midterm review of conditions of Environmental Clearance.

58. The mining work will be open-cast and manual/semi mechanized (subject to orders). Heavy
machine such as excavator, mrmmmummm mining purpose. No
drilling/blasting should be involved at any stage.

59. It shall be ensured that there shall be no mining of any type within 03 m or 10% of the width
which-ever is less, shall be left on both the banks of precise area to control and avoid erosion of
river bank. The mining is confined to extraction of sand/moram from the river bank only,

60. The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geological regime of the surrounding
area shall not be affected.

SI.TMpromtpropomntshalMruommlnchconlommwphnwhnlmmmmua.
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease |.e. the distance from the bank of river to be left un-worked (Non mining area), distance
from the bridges etc. It shall be ensured that no mining shall be carried out during the monsoon
season.

62. The project proponent shall ensure that wherever deployment of labour attracts the Mines Act,
the provision thereof shall be strictly followed.

EC Idantification No. - EC238001UP160250  File No. - 8356 Date of Issus EC- 151212023 Page 9 of 11
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3. The project proponent will provide personal protective equipment (PPE) as required, also provid @

adequate training 2nd information on sate
ty and health i o i
of the workers engaged in the project shall be Gmm;‘:emnm| mm’:: n;::uﬂo:
maintai A

purpose, schedule of health examinati
i tion of the workers should be drawn and followed

g4. The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact )

wne.sha\a be monitored periodically. Further, quality of discharged water if any shall aiso be
momt?l'ed |(TDS, DO, pH, Fecal Coliform and Total Suspended Solids (TSS)]

65. Effective safeguard measures, such as regular water sprinkling shall be.anied out in critical
areas prone 1o air pollution and having high levels of particulate matter such as loading and
\::\:(;d\ng point and all transfer points. Extensive water sprinkling shall be carried out on haul

66. 1t should be ensured that the Ambient Air Quality parameters conform to the norms prescribed
by the Central Pollution Control Board in this regard.
67.The extended mining scheme will be submitted by the proponent before expiry of present

mining plan.
68. Four ambient air quality-monitoring stations should be established in the core zone as well as in
the buffer zone for monitoring PM10, PM2.5, SO2 and NOx. Location of the stations should be

decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in consultation

with the State Pollution Control Board.
69. Common road for transportation of mineral is to be maintained collectively. Total cost will be
shared/worked out on the basis of lease arca among users.
70. Proponent will provide adequate sanitary facility in the form of mobile toilets to the labours

engaged for the project work.

71. Solid waste material viz., gutkha pouchs, plastic bags, glasses etc. to be generated during project

activity will be separately storage in bins and managed as per solid Waste Management rules.
72. Natural/customary paths used by villagers should not be obstructed at any time by the activities

proposed under the project.
73, Digital processing of the entire lease area in the district using remote sensing technique should
change of river course by Directorate of

be dane regularly once in three years for maonitoring the
Geology and Mining, Govt. of Uttar Pradesh. The record of such study to be maintained and
report be submitted © Integrated Reglonal Office, MOEF&CC, Gol, Lucknow, SEIAA, U.P. and

upPpPCe.
74. The project authorities shall advertise at least in two local newspapers widely circulated, one of
mmuhthn;mpoflhobaﬂwcmmd.wKNn?Msdlmmd

which shall be in the
the clearance letter informing that the project has been accorded environmental clearance and a
copy of the clearance jetter Is available with the State Pollution Control Board and also at web

site of the SEIAA at hitp:/ /www seiaaup.in and & copy of the same shall be forwarded to the
integrated Regional Office, MoOEF&CC, Gol, Lucknow, CPCB, State PCH.

7. The MoEF&CC/SEIAA or any other competent authority may alter/modity the above conditions

or stipulate any further condition in the interest of environment protection,

76. Concealing factual data or submission of false/fabricated data and failure to comply with any of
\hccondmmmnuomdobovcmwnwnlnmhdnwoltmmummdammmn
under the provisions of Environmant (Protection) Act, 1986,

77. Any appeal agoinst this environmental clearance shall lie with the National Green Tribunal, if
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment

Appeliate Authority Act, 1997.
78. Waste water from potable use be collected and reused for sprinkling.

EC identification No, - EC238001UP160250  File No. - 8350 Date of lssue EC - 181272023  Page 100t 11
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1. -i

ah width of not less than 50 meter or 10% width of river can be restricted for mining activities

" from river bank. A condition can be imposed that mining will be done from river activities from
bank.

N

You shall also ensure that the proposed site is not a part of any no-development zone as
equired/prescribed/identified under law. In case of violation, this permission shall automatically

deem 0 be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automatically deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforcad inter-alia, under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air {Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of
Law relating to the subject matter,

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated
are not implemented to the satisfaction of SEIAA/MoEF. SEIAA may Impose additional

environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Ga:cu‘:
Notification No. $.0. 1533(€) dated 14/09/2006, as amended and send regular compliance reports
the authority as prescribed in the aforesaid notification.

. . Mdt\ : Chief Secretary,
Government of Uttar Pradesh, Lucknow (email - pdmﬁzcum&eom) o
2. Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of India, ‘
.mnoo:.l'rh.hvl-llodt. Indira vmmmmmmmmocn-um \
emall - sudheer.ch@gov.in)
3. ‘Dcp\lw Director General of Forests (C), Integ rated Regional Office, Ministry of Environment,

forest and Climate Change, Kendriya Bhawan, Sth Floor, Sector “H*, Aliganj, Lucknow -
226020 (email - roczlko-mef@nic.in)

4. District Magistrate, Prayagraj.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppch.com)
6. CopytoWeb Master for uploading on PARIVESH Portal.
7. Copy for Guard File.

(Ajay Kumar Sharma)
Member Secretary, SEIAA
Signatur Verified
Digitaity Kumar Sharm
Date and Time: 1 4
EC identification No. - EC2IB001UP160250  File No. - 8356 ondmec-imm Sadeasne e -
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Annexure-XIV

J'State Level Environment |
mpact Assessment Authority,
, Uttar Pradesh

Directorate of Environment, UP.
Vinert Khund- 1. Goenti Nagar, Lacknowe- 224 010
Phoee 915222300 41, Fax - 91-522-2%0 84)

A
Shri Ratan Xumar Nishad, -
S/o Late Lalu lal,
M/s Ram rattan construction,
6/41 Naijhusi bazar, jhusi Phulpur,
Prayagraj, U.P.

Rel. NOw. ..o Parya/ SEIAA/DEIAA-EC/2021 pate: | €] Ocrober, 201

: Yranst iss!

Dear Sir,

Please refer 10 your letier dated 12-01-2021 addressed 1o the Chairman, SEWAA, Directorate
of Ervirorment, U ¥ Lucknow on the subject 33 above. The case was considered in SEIAA meeting
netd on 30-09-202%
SEIAA noted that the abeve project was taken in ity meeting dated 22 05.2021 in which SEIAA
gone through the jetter of Shn Ratan Kumar Nishad dated 12.01.2021, regarding vansler of
Enwronmental Clearance 10 the above project issued by DEIAA vide letter no, 683/Parya/DEIAA-
726/2017-18 dated 10.01.2018 SEWAA gone n-m;p documents and found M the above
Cnviconmentat Clearance wal ssued 10 Smt Sukets Nishad, w/o S0 Vinay Xumar Nishad, 8011/
2278 and 531205 Murapur. Thana mmm.pdu. Allahabad. SEIAA noted that the previous :u
‘J‘-o ’ ssued 10 SmiSuketaNnnadwas cancelied vide DM, Aliahabad, oeder mo. mfﬂﬂﬂ::':;‘ h:
baie/2030-21 dated 31.07 1020 and another LOI was issued wu:h:;m w" m. M e
rattan consttustion S/o Late Wate al 674 Nas jhuyl ?“'- sl Phuipur, W ket
1073/Khaniy/2020-11 dated 34 12.2020 for 15,000 m' capacity per annum, whereas :

< st N submitted hs reply 310§ with the letter of Direcror, Dwrectorate of Geotogy &
7 ok et 0O M.wzoumm e
\U\'ﬂ Mwnf‘un:m-mnmmu Clearance inued wde letter n0. §29/Parya/DUAA-28/2017:18 daned

1rany year only from Smt suketa Nishad, w/o o Vinay Kumar Nishad, 601/1A/ 2278

'.03"30;20‘:' ?:ou-. na Antarsuiye, Sadar, Altahabad 1o Sl Ratan umar Nishad, M/s -
an

3 os.m.omlwcﬂ‘mﬂ"" duning public hearing and commitment made by the
project progonent should be strntly comphed

2 “m,,,“.,g,mow1 Department shall be obtained that no forest land s involved
,m‘ua\omucoudb«mwhmmumm“m
...'onumwmmmmo'mewsww”mum
ine prowsvons of torest (conservatian) Act, 1980 and submit before the starn of work,

1 The minng leae noldery shall. afver ceauing Mmimng operations, undertale re-gratuing
,'..m.n.ngunwmomn unmﬁmmmatmmnlwm
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Trangfer of §C nrord vide letter No_689/Parya (DUIAAY 728/7017:18, 01 10 61 2048

activities and restore the land 10 a condition winch o fit for grown of focder flory
fauna erc.

4 Replenishment study, duly approved by the competent authon®y *oe ap rovng OS8 £y
the district should be submitted within one year. In the absence of repiemishment sted.
\eeping in mind vanous orders issued by Hon'bls NGT and development works i the
State £C 13 accorded for a period of one vear

5 M the proposed project i sauated in notified area of ground water axtractior where
creation ol new wells for ground water extraction s not allowsd. requirement of fragh
water shali be met from afternate water sources other than ground water o+ ‘sgan,
valid source and permission from the competent authonty shall be chianed 1o use if

6 Project Proponent should submit action plan for carryag out plantation af least @ 200

Rest all the content of Envirormental Clearan
ce lette £a9p f1A4
728/2017-18 03164 10.01.2018 shatt ramain same. r o Sl Permens

Mcwlbonomondlmu«dtmu
/
”~

7

’

2 A3y Kumar Sharms)
ne 2 57 [Parva/sian/og . Me:nber Secretary, €i1as
. through email, for informa Rave

Government of Uttar Prades, Lueknow (emad - " e Coange

226020 (email - rpcs tho. g e, SN Floor, Secvos -
« Drector, m & Mining. unt adesh
Luchnow- 22600 (eman . iy m";' Bhavan 22/m,
- District Magistrate, Prayagrag, Untar Pradesh

Secretary. Uitar Pragesn Pollutios
Vibhuti Khand, Gomti Nagar, mtnwzm“’lﬁocccxﬁ B 2. e Brenay

.cmtow:buumlam P
- Copy lor Guard Fite. SUTRANESH fortal

r ol

o/

»
’
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ENVIRONMENTAL
CLEARANCE
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Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment

Authority(SEIAA), UTTAR PRADESH)

The -1
RATAN NISHAD

8/%1 Nze1\n‘l drsxshi Bajar, Thana- Jhushi, Tehsil- Phulpyr, Distt- Prayagraj

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to-the-SEIAA vide proposal number
SINUPIMINI«827212023 dated.12 Oct 2023. The'particulars of the environmental
clearance granted to the projagt-}re‘as below. .73

-.\’,‘

1. EC Identification No. 7 @ fECasmont 10P160250
20 F"' "0. "ﬁ mi" . '.\‘.' !‘ ‘
N ‘?“M. ) \
3 Proloct Typ. N F7at ~\\_\“l‘, e ./7 t;';"-'.q |
‘ c.t‘gow > \\‘1 T ;-: \ '.::-g:':'_ i g - wltd §
5. ProjecVActivity including . | = = "1(a) Mining of minerals
Schedulo No. 2 gt / = -
6. Name of Project NN Raan Construction
7. Name of Company/Organization ~~~RATAN NISHAD
8. Location of Project “CIS UTTAR PRADESH
9. TOR Date N/A

Thopmlocwotansabnqwm\mmdw\dimmWMMImm
no 2 onwards.

Ajay ‘:;:nar Sharma
Date: 15/12/2023 Member Secre

SEIAA - (UTTAR PRADESH)

Note: A valid environmental clearance shall be one that has EC identification

number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

@
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State 1 2 6

Level Environment Impact Assessment Autho : Uttar Pradesh

Directorate of Environment, U.P. ! !
Vineet Khand-1, Gomti Nagar, Lucknow- 226010 .
E-Mail- doeupiko@y3hoo.com, seaaup@yahoo.com

Phone no- 0522-2300541

Dear Sir,

This Is with reference to your application / letter dated 12-10-2023 & 30-10-2023 above !
mentioned subject. The matter was considered by 804" SEAC in meeting held on 31-10-2023 and
780" SE\AA in meeting held on 30-11-2023.

A presentation was made by the project proponent along with their consultant M/s
Geogreen Enviro House Put. Ltd to SEAC on 31-10-2023.

mpromwomnnm;htmmmmmmwmwmm
about thelr project -

1. The environmental

clearance Is sought for Ordinary Sand Mining at Yamuna

Riverbed Gata No.-
21, Village-Aadampur (Madaripur) to sadiyapur, Tehsil- sadar, District- Prayagraj, U.P., (Leased
Area: 5.00 Ha.). !
2. Safient features of the as submitted by the project proponent: ,
\. On Uine proposal No. SIAIU'MNI“&S‘IZ[!OZS
\2 \F\hNo.NWdNSEMU? 8356
3 Name Of Proponent “M/S Ram Ratan

R/o: 6/41 New Jhushi Bajar, Thana- Jhushi, Tehsil- ‘ |
Proponent Phulpur, Prayagral, U.P.

!
~ | Name Of Project OrdMUywmrgglIYmmmm
‘ 6. Project Location (PWM.IM Ordinary Sand Mining at Yamuna River Bed over ‘

Construction”™
shri Ratan Kumar thadslomoulluul
Y \Ful\ Correspondence Address
of
b

No.)

District- Prayagraj, U.P
7. | Name of River Yamuna River
s | Name of VI Aadampur (Madaripur) to Sadiyapur ‘
9. | Tehsil sadar
Uio_ | District Prayagra), U.P.
11| Name Of Minor Mineral Ordinary Sand
72| Sanctioned Lease Ared 5.0Ma.
(3. | Mineable Area 5.0 Ha.
14 | Max, & Min mAL Within Lease Area 75 mRL-71.0mRL
s | Pillar Coordinates (Verified By DMO) | Boundary Latitude (N) Longitude (€)
Point
A 25°20.053" 81°48.468°
l 3 25°20.026' B1°48.523"
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| C 25°20.17¢' 81"48.603" @ “‘.“
i 16 Total Geological Reserve 25 ,omDCu.m e S1agss0 ‘.
. Mineable Reserve 15,000 Cu.m
) Total Proposed Production as per LOI 15,000 Cu.m per year
Annual Proposed Production 15,000 Cu.m per year
Proposed Production 15,000 Cu.m per year '
sanctioned Period Of Mine Lease 05 Years
2. | Method of Mining Open cast- Semi Mechanized Methed
73. | No. of Workers 12
{2s. | Typeofland Government land River Bed
F \u\umate Depth of Mining 30 m or above the ground water table ‘
whichever comes first
[26. | Nearest Metalled Road From Site NH-35 |
121 | Water Requirement 4.46 KLD
v \Name of The OCI  Accredited | GEOGREEN ENVIRO HOUSE PVTLTD '
Consultant With QCl No. And PeriodOf NABET/EIA/2124/RA0215 '
Validity Valid till 24 Feb, 2024
Fo. \Any Utigation Pending Against The No |
Project Or Land In Any Court.
Yw. Details Of 500m Cluster Map & ‘ 1627/¥hani}/2023-2024 Dated- 20/09/2023
Certificate Verified By Mining Officer
| 31. | Details Of LO\
{32. | Details Of Le

2073/Xhani}/2020-2021 Dated 24/12/2020
ase Area \n Approved Gata no. -21

3. Them\n\n.wou\dummwtommmudzmm\vmmm-mmmmm
mt\mmmcvw\dmwub\ntmpolmdm | ‘
4.m9m;mmmm.mdmmmmwwmmm ',
specified in EIA Notification 14/09/2006. |
s, mmmmnmmnmuumwmwmmdmw«m«m

eco-fragile tone such as habitat of any wild fauna. .

6. There is no litigation pending in any cournt regarding this project.

7. The project proposal falls under categoty-1(a) of EIA

Notification, 2006 (as amended).

Appraisal Committee Meeting (SEAC)
held on 31-10-2023 the State Level Environment Impact Assessment

(SEIAA) In its Meeting
held 30-11-2023 and decided to grant the Enwvironmental Clearance to
of 15,000 Cu.m per year for lease area

dosmmwmmmmmndmlm
General Conditions and specific conditions:-
Gengral condition: .
1. This environmental clearance is subject to allotment of mining lease in favour of project
proponent by District Administr

ation/Mining Department. '
1. Forest clearance shall be taken by the proponent as necessary under law.
3. Any change in mining area,

khasra numbers, entailing capacity addition with change in process

m«mmtm,mdcmmmdewtmmammm
Environmental Clearance as per the provisions of E1A Notification, 2006 {as amended).

'S Pudumhln;amw\nbophtwdunmdnmnwammlwmomomad

Mining/Revenue department prior to starting of mining operations. Such site plan, duly verified
wmmmtmmmmmummwmammmu
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d‘SP‘aVedmam“r‘“W%fdatﬁ\esim_Amwdm )
within 2 period of 02 months. plan will also be submitted to

Mining and loading shall be dore only within day hours’ time.
No mining shall be carried out in the safety zone of any bridge and/or embankment.

1t shall be ensured that standards related to ambient air quality/effluent as prescribed by the
Ministry of Environment & Forests are strictly complied with. Water sprinklers and other dust ‘
control majors should be applied to take-care of dust generated during mining operation.
gprinkling of water on haul roads to contro! dust will be ensured by the project proponent.
g Al necessary statutory clearances shall be obtained before start of mining operations. If this
condition is violated, the clearance shiall be automatically

deemed to have been cancelled.
g, Parking of vehicles should not be made on public places.
10. No tree-felling will

be done in the leased area, except
Department,
No wildlife habitat will be infringed.
it shall be ensured that excavation of

m&\ormimnldoesnotdlswfborcwmum l
so\\chatacteﬂslksoithcﬂvubedlbaﬂn.mlnm&smdwt
it shall be ensured that mining

opemlono!SandIMoramvdllnotlnanymaswbthe.
velocity and flow pattern of the ¢

jver water significantly.
\tsm\\becnsuud\hanhenBmmmdapendtmondndmbedaaeadouwmmc }
!or\umm.Atcwnmunwm.mmwmmtmwwww

the RO, PCB and SEVAA within 02 months.

1S, Pﬂm)wsuwwd'hnmmwhmhdomwdausmm:wm“wmm.
PCB and SEIAA within six months.

ordelthmepemmam
1.

12.

13

4.

regime The report shall be mwwao.momscw:&mmmummm ‘

mmounpactbmmdlamldptud.mmlmbc - — |

17, Adequate protection against dust and pombﬂm mining Lo

m«wmatnnmmm(\lw)mwwmicmum mum“mw \ '
status of m\.mumdmm shlubcnpof'edwm X SEIAA ,'
this activity bemmdw.mnmdmdmwm

L) Need-based assessment |ummmvnhmm be

" evelopment shall be carried out fallowing CPCE
- Gpl'::s;:::sdm in consultation with the local DFO/Morticulture Officer.
70, Separate stock piles shall be maintained for excavated t0p soil, It any,
' pe utitized for green cover/tree v
faciities for first-aid shafl be provided at site.
:1‘2 ?:p::w’:':omcm.l Audit should be annually carried out during the operational phase and
" submitted to the SEIAA. — -
Mmmmwmmumm. stipulated conditions.
= mmﬁmmﬂnMMthmmthMQWNM |
the p'“m daulinmm'lmlwm repocts. In case of any violations of stipulated
conditions the District Mining Officer will report to SEIAA. —_—
4. The project ptommMMsh monthly reports on the status of compliance
. ‘”m‘.‘ "N"O"wm‘ clearance conditions including results of monitored data (m in
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hard & soft copies) to the SE istri pective Regional
state Pollution Control Boatd\:vA'lstmﬁu?\‘e“ann: ]i.:'sc:r:db:‘e i - the
A copy of the clearance letter shall be sent by the g e nchayat,
parisad/ Municipal Corporation and Urban Local Bodymmm PO i
Transportation of materials shall be dane by covering the trucks

other suitable mechanism to avoid fugitive emisbm‘:\d spillage of/ m:;h p——

Waste water, from temporary habitation

4 . campus be properly col

discharging into water bodies the treated effluent should mlm‘mmmmmwm
by MoEF/CPCB.

28. Measures shall be taken for control of noise ievel
to the limits
29. Special Measures shall be adopted to p . prescribed by C.P.C.B.

30, Measure for prevention & control of soil erosion and

3.

EC \dentification No. - EC230001UP

32. Possibility for adopting nearest

settlements from the impacts of

z\n\ng activities. Maintenance of Village roads through which transportation of minor minerals

exw be undertaken, shall be carried-out by the project proponent regularly at his own
penses.

5 ' management of silt shall be undertaken.
otection of dumps against erosion, if any, shall be carried-out with geo textile matting of
other suitable material.

Under corporate social responsibility a sum of 5% of the total project cost of total income
whichever iz higher is to be earmarked for total

is to be separately
maintained. CER component shall be
generating measures which can help in
the traditional skilis of the people shall be identified. The
such as development of fodder farm, fruit bearing orchards,
Chula etc.

mumwshallbocprndmddaamo!dvk.mm
such as roads, drinking water etc

proposed to be provided at the project proponent’s expenses
shall be submitted within 02 months from the date of issuance of Environment Clearance.

33.  The funds earmarked for environmental protection measures be kept In separate

account and should not be diverted for other purpose. Year

reported to the integrated Regional Office, MoEF&CC, Gol, Lucknow,

3a.  Action plan with respect 10 suggestion/improvement and recommendations made and agreed
during Public Hearing shall be submitted to the District mines Officer, concern
of UPPCH and SEIAA within 02 months,

*%. Environmental clearance is subject to obtaining

clearance under the wildiife (Protection) Act,
1972 from the competent authority, If applicable to this project.

. mpropononuh-l‘ommw 1s¢lvlotmtm|olmwnlcm
observations 50 made, |1 turt necessary

je nesting is observed, safeguard measures shall be
raken in consultation with the State Wwildlite Department. For the pu

rpose, awareness shall be
created amongst the workers about the nesting sites 0 that such sites, if any, are identified by
the workers during oparations measures. In this
regards the safety notified tone should be left sot undisturbed.

37, The project proponent shall undertake adequate saleguard measures during extraction of river
bed material and ensure that due to this

activity the hydro geological regime of the
surrounding area shall not be affected.

. Thouohnpfoponmtml!
withdrawal of requ
project.

. Appropriate mitigative measures shall be taken to prevent pollution of the river in consultation
mmsmnonmloncomo\m.nmumdmwmummg...ogo.w
vmommnmltommommmwm

the area. Based on the

obtain necessary prior permission of the competent Authorities for |
isite quantity of water (surface water

and groundwater), required for the

160250 Fie No. - 8358  Date of Issuve EC - 151272023 Pace § of 11
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yehicular emissions shall be kept under control and regul : A
ine mineral shall not be overloaded. egularly monitored. The vehicles

provision shall be made for the housing of construction labour within the site with all

necessary infrastructure and facilities such as fuel for cooking, mobile taiiets, mobile STP, safe

drinking water, medical health care, créche etc. (MoEF circular Dated : 22-09-2008 regarding -
stipulation of condition to improve the living conditions of construction labour at site).
a2

personnel working in dusty areas shouid wear protective respiratory devices and they shou!d
also be provided with adequate training

31

and information on safety and health aspects.
Occupational health surveillance program of the workers shou

id be undertaken periodically to
observe any contractions due to exposure to dust and take corrective measures, if needed.

4. A copy of the clearance letter shall be sent by the proponent to concerned Panchayat, Zila
parishad/ Municipal Corporation, Urban Local Body and the Local NGO, if any, from whom
suggestions/ representations, if any, were recelved while processin
clearance letter shall also be put on the we

A,

g the proposal. The
bsite of the Company by the proponent.
The environmental statement for each financial year ending 31st March in Form-V as Is
mandated to be submitted by the project proponent to the concerned State pollution Control
Board as prescribed under the Environment
subsequently, shall also be put on the

website of the company
compliance of environmental ciearance €

onditions and shall also be sent to
Regional Office, MOEF&CC, Gol, Lucknow by e-mail.
The green cover development/

tree plantation is to
total leased area either on river bank or
46.

along road side (Avenue Plantation).
Dobﬂsfromthadvofbedwmbecolh:udmduomdamd
strengthen the embankment.
safety measures to be

aSs,

place and may be utilized for
al.

taken for the safety of the people working at the mine lease area should
be given, which would also include measure for treatment
like snake.

of bite of poisonous reptile/insect

wockcnuperMnaMaMM

as. Perlodical and Annua

| medical checkup of
covered under ES| as per rule.

should be

1. \f in future during the progressive mining this lease area becomes part of cluster |.e. area equal
to or more than S ha., limited to B-1 category, then
conducted by the concerned lease

d and joint EMP shall be implemented
all the imposed ¢

related to cluster provided by the competent
alse or Incorrect then punitive actions as per the law shall be initiated against

the authority issuing the cluster certificate.

District Mining Officer shall ensure that If mineable quantity mentioned in LOI is amended as per

replenishment study report the project proponent shall seek amended/frosh EC.

3. A certificate from Forest Department shall be obtained that no forest land is involved in mining

of a3 o route and if forest tand Is involved
permission of Central a

the project proponent shall obtain forest clearance and
nd State Government
Samvardhan Adhinlyam, 2023

as per the provisions of Van Sanrakshan evam
and submit before the start of work.
The mining lease holders shall ensure to comply with mine reclamation plan as submitted
5. If the proposed project is situsted in notified
new wells for ground water ox
from alternate water sources ot

raction is not allowed, requirement of fresh water shall be met

area of ground water extraction, where creation of
her than ground water or legally valid source and permi
from the competent authority shall be obtained to use It -
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6. Project Proponent should submit action plan for carrying 1,000 plants
ha of lease area. In this case, PP shop:ald :r’e::re a md:::u::: ‘:ﬂd?he, :
g ov bY wiss

pepartment or district plantation committee, for planting at least 5,000 plants, either
, nts, ei on

government land or cominunity land, within a periphe
g a |
T Br i e T o e g S
n.

the survival rate notified by Uttar P Fore
violation of EC condition. radesh Forest Department otherwise it will be treated as ;‘

7. The project proponent shall ensure that water bod
ies do i
and in consultation with District Environment Authority or':: g::::rli't‘;t en:::l‘:a::d":;nm —— "
DM, project proponent will prepare a conservation and managament plan for re commedm o ‘
management of all water bodies within periphery of 5 km. Funds for the same will be kept in 3 ‘
separate bank account and six monthly compliance status will be presented by project
proponent before the nominated authority in the District o |
8. Department of Geology and Mines, Government of Uttar Pradesh and / or concerned district |
administration, before releasing the security deposit to Project Proponent will ensure that
Project Proponent has fully complied with the EC conditions. Non-compliance, if any, should be
reported to UPSPCB for appropriate legal action and recovery of compensation.
9. Any application for transfer of this EC, during its validity period unless it is cancelled by 3
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IRO, MoEFCC, Gol, Lucknow. l
10, Number of mining projects are coming up in district. Department of Geology & Mines, GoUP to ‘
carry out regional EIA-EMP report including carrying capacity of environmental components to
assess the capacity to further bear the pollution load for such areas within a period of 1 year and
submit the same to SEIAA, UP for evaluation.
11. Department of Geology & Mines, GoUP in consultation with UPSPCB will establish required ‘
number of CAAQMS in district within a period of one year and submit geo-referenced map of
these stations along with data. wnsammmm.u-m.umm within a period ,
of three months.
12. Large number of mining projects are ongoing as well as new mining leases are coming up in the ‘
district. A reference be sent to DGM and MS, SPCB for preparing mitigation plan for controlling

alr pollution in the district especially in mining areas. | |}
13. if the air quality deterlorates due to mining, then District Administration & Directorate of Mining !

should ensure that mining be stopped immediately. Adequate measures be taken for restoring

14, The quantity mentioned in Lol or quantity mentioned in replenishment study, whichever is less,
would be maximum quantity which project proponent may extract. It will be ensured by District
Administration and Geology and Mining Department. Directorate of Geology and Mining will
ensure conduct of replenishment study from reputed institution for subsequent years In
compllance of Hon'ble NGT orders.
15. NOC from |rrigation Department/ Concerning Authority regarding river bed mining to be
obtained before start of mining activity.
16. Project Proponent should submit action plan for carrying out plantation at least 1,000 plants /
ha of lease area. In this case, PP should prepare a plan, duly approved either by Forest
Department or District plantation committee, for planting at least (as per the project) plants,
cither on government land or community land, within a periphery of 5 km from the boundary of !
the lease area along with provisions for maintenance for S years. Survival of plants should not be ~
less than the survival rate notified by Uttar Pradesh Forest Department otherwise it will be
treated as violation of EC condition.
17. The project proponent shall install solar light in their site office.
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_puring the submission of 6 month ;
. nthly compliance reports, the project proponent should make @ i‘.

that the periodically taken site phot i
sy ographs should 2lso be annexed along with the compliance

19. preference should be given to indigenous loca i
e fliens, 8 | species as per the consultation of the local district

20. Link Road from the quarry site to the main road shall . ,
blacktopping and maintained by the preject proponen:e S

21. Vehicular emissions should be kept under control and regularly monitored, Suitable measures
shall be taken for proper maintenance of vehicles used in a quarry operation and transportation.
22. The project proponent should explore the possibilities of rainwater harvesting.

23. Agreement/ Consent between project
proponent and competent author
haulage road from lease site to link road. pe authority/ landowner for

24, Latest technology (water sprinklers/ tankers) to be adopted for mitigating dust at source points
in \ease area and haulage road during uperational activity/vehicular movement.
25. As per the proposed plan, plantation with area specific plant species, number of plants to be
planted and report of green belt development to be submitted to the concerning department
26. Water requirement detalls along with source of water and the permission/ agreement with the
concerning authority/ water supplying agencies to be submitted.
27. Submit the Hydrological study report of lease area that the quantity given in Lol will be mined
without affecting the geo-hydrology of the River.
28. The Environmental clearance will be co-terminus with the mining lease period/mining plan
whichever s earlier,
29. At the time of operation, project proponent will comply with all the guidelines issued by
Government of India/State Govt./District Administration related to Covid-19.
30. Environment management in according to environmental status and impact of the project.
31. During the school opening and closing time transportation of minerals will be restricted.
32. Selection of plants for green belt should be on the basis of poliution removal index. Project
proponent should ensure survival of tree saplings. Mortality should be replaced from time to
time.

34, Pakkamotorable haul road to be maintained by the project proponent.
315, A separate Environmental Management Cell with suitable qualified personnel shall be set-up
under the control of a Senlor Executive, who will report directly to the Head of the Organization.
36. Permission from the competent authority regarding evacuation route should be taken.
37. One month monitoring report of the area for air quality, water quality, Noise level. Besides flora
£ fauna should be examined twice o week and be submitted within 45 days for a record.
38, Provision for cylinder to workers should be made for cooking.
39, The capacity of trucks/tractor for loading purpose will be In tonnes as per Transport Department
applicable norms and standard fixed by the Government.
40. Approach road kaccha s to be made motarable and tree saplings to be planted on both sides of
the road. Width of the haul road shall be more than 6 meter.
41. Indigenous plants should be planted according to CPCB guidelines and in consultation with local
Divisional Forest Officer.
42. The project proponent shall in 2 years conduct detalled replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer.
43, Provision for two tollets and hand pumps should be made at mining site.
44, Drinking water for workers would be provided by tankers.
45, Mining should be done by Bar scalping methods extraction (typically 0.3 -0.6 m or 1 - 2 ft) as per
sustainable sand mining management guidelines 2016.
46. A buffer/safe rone shall be maintained from the habitation as per mining guidelines.

ecmm.-mamm File No. - 8356 Date of Issue EC - 181272023 Page 8 of 11
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and the details of the various heads of expenditure submitted guidetines
ptvﬂded in the recent CER notification No. 22-65/2017—:.’"::&&0 -

{48 Health/Insurance card, Medical claim, regular health check umpslmbcilﬁesIEI& provided
o ‘h‘? regular/temporary/Contractual or any base ms.w recapt‘ i e pmdmedbe .
the Directorate of Environment along with the compliance mCow e - “

49. Measure for conservation of water through rainwater harvesting mainten
of natural surface water bodies of the nearby areas be ciadrrpnion: o
iy may be considered as one of the activity in

7. Corporate Environmental Responsibility 1113&:: shall be prepared by the project !‘ |

50.The excavated mining material should be carried and transported in such a that
obstruction to the free flow of water takes place. Suitable shoul - -

1 be provided to g measure d be taken and details

51. s':p‘b'::‘s:':“::‘“kfeﬂ!ﬂiﬂ:ﬂmfﬂt report certified by an authorized agency. In case the
mm“'msmh s the approved rate of production, then the mining activity /
i The prodeci.or a G«Wlmmwmwmenmmmswm
.N A proponent shall ensure that if the project area falls within the eco-sensitive zone of
ational park/ Sanctuary prior permission of statuary committee of National board for wild life
\:‘\det r:te provision of Wildlife (Protection) Act, 1972 shail be obtained before commencement
wo
S&\Hn!uturewslemmammdmumlwmmmosum
additional mmmnswmzmzumunmmmmmmm
follow cluster conditions atherwise it will amount to violation of E.C. conditions. I the certificate
related to cluster prwladwuncmmwnmmwnbwhbcammm
actions as per law shall be initiated against the authority issuing the cluster certificate.
54, Project falling within 10 KM area of Wild Life Sanctuary is to obtain a clearance from National
Board Wild Life (NBWL) even if the eco-sensitive zone is not earmarked.
55.To avoid ponding effect and adverse environmental conditions for sand mining in area,
progressive mining should be done as per sustainable sand mining management guidelines 2016.
56, In case it has been found that the E.C. obtained by providing incorrect information, submitting
that the distance mnmtmadldnmmmkmmmwmkmm
OSha.bunut\nllythchmnaubsmnswmwmmmubm.dlnehmrd area
equal or more than 05 ha, the E.C issued will stand revoked.

57. The project proponent shall in 2 years conduct detailed replenishment study duly authenticated
by a QCI-NABET accredited consultant, and the District Mines Officer which shall form the basis
for midterm review of conditions of Environmental Clearance.

58. The mining work will be open-cast and manual/semi mechanized (subject to orders). Heavy
machine such as excavator, mrmmmummm mining purpose. No
drilling/blasting should be involved at any stage.

59. It shall be ensured that there shall be no mining of any type within 03 m or 10% of the width
which-ever is less, shall be left on both the banks of precise area to control and avoid erosion of
river bank. The mining is confined to extraction of sand/moram from the river bank only,

60. The project proponent shall undertake adequate safeguard measures during extraction of river
bank material and ensure that due to this activity the hydro-geological regime of the surrounding
area shall not be affected.

SI.TMpromtpropomntshalMruommlnchconlommwphnwhnlmmmmua.
conditions and the Rules prescribed in this regard clearly showing the no work zone in the mine
lease |.e. the distance from the bank of river to be left un-worked (Non mining area), distance
from the bridges etc. It shall be ensured that no mining shall be carried out during the monsoon
season.

62. The project proponent shall ensure that wherever deployment of labour attracts the Mines Act,
the provision thereof shall be strictly followed.
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3. The project proponent will provide personal protective equipment (PPE) as required, also provid @

adequate training 2nd information on sate
ty and health i o i
of the workers engaged in the project shall be Gmm;‘:emnm| mm’:: n;::uﬂo:
maintai A

purpose, schedule of health examinati
i tion of the workers should be drawn and followed

g4. The critical parameters such as PM10, PM2.5, SO2 and NOx in the ambient air within the impact )

wne.sha\a be monitored periodically. Further, quality of discharged water if any shall aiso be
momt?l'ed |(TDS, DO, pH, Fecal Coliform and Total Suspended Solids (TSS)]

65. Effective safeguard measures, such as regular water sprinkling shall be.anied out in critical
areas prone 1o air pollution and having high levels of particulate matter such as loading and
\::\:(;d\ng point and all transfer points. Extensive water sprinkling shall be carried out on haul

66. 1t should be ensured that the Ambient Air Quality parameters conform to the norms prescribed
by the Central Pollution Control Board in this regard.
67.The extended mining scheme will be submitted by the proponent before expiry of present

mining plan.
68. Four ambient air quality-monitoring stations should be established in the core zone as well as in
the buffer zone for monitoring PM10, PM2.5, SO2 and NOx. Location of the stations should be

decided based on the meteorological data, topographical features and environmentally and
ecologically sensitive targets and frequency of monitoring should be undertaken in consultation

with the State Pollution Control Board.
69. Common road for transportation of mineral is to be maintained collectively. Total cost will be
shared/worked out on the basis of lease arca among users.
70. Proponent will provide adequate sanitary facility in the form of mobile toilets to the labours

engaged for the project work.

71. Solid waste material viz., gutkha pouchs, plastic bags, glasses etc. to be generated during project

activity will be separately storage in bins and managed as per solid Waste Management rules.
72. Natural/customary paths used by villagers should not be obstructed at any time by the activities

proposed under the project.
73, Digital processing of the entire lease area in the district using remote sensing technique should
change of river course by Directorate of

be dane regularly once in three years for maonitoring the
Geology and Mining, Govt. of Uttar Pradesh. The record of such study to be maintained and
report be submitted © Integrated Reglonal Office, MOEF&CC, Gol, Lucknow, SEIAA, U.P. and

upPpPCe.
74. The project authorities shall advertise at least in two local newspapers widely circulated, one of
mmuhthn;mpoflhobaﬂwcmmd.wKNn?Msdlmmd

which shall be in the
the clearance letter informing that the project has been accorded environmental clearance and a
copy of the clearance jetter Is available with the State Pollution Control Board and also at web

site of the SEIAA at hitp:/ /www seiaaup.in and & copy of the same shall be forwarded to the
integrated Regional Office, MoOEF&CC, Gol, Lucknow, CPCB, State PCH.

7. The MoEF&CC/SEIAA or any other competent authority may alter/modity the above conditions

or stipulate any further condition in the interest of environment protection,

76. Concealing factual data or submission of false/fabricated data and failure to comply with any of
\hccondmmmnuomdobovcmwnwnlnmhdnwoltmmummdammmn
under the provisions of Environmant (Protection) Act, 1986,

77. Any appeal agoinst this environmental clearance shall lie with the National Green Tribunal, if
preferred, within a period of 30 days as prescribed under Section 11 of the National Environment

Appeliate Authority Act, 1997.
78. Waste water from potable use be collected and reused for sprinkling.

EC identification No, - EC238001UP160250  File No. - 8350 Date of lssue EC - 181272023  Page 100t 11
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1. -i

ah width of not less than 50 meter or 10% width of river can be restricted for mining activities

" from river bank. A condition can be imposed that mining will be done from river activities from
bank.

N

You shall also ensure that the proposed site is not a part of any no-development zone as
equired/prescribed/identified under law. In case of violation, this permission shall automatically

deem 0 be cancelled. Also, in the event of any dispute on ownership or land use of the proposed
site, this clearance shall automatically deem to be cancelled.

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010.

The above stipulated conditions will be enforcad inter-alia, under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974, the Air {Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986 and the Public Liability Insurance Act, 1991 along-with their
amendments and rules made there under and also any other orders passed by the Hon'ble Courts of
Law relating to the subject matter,

The project proponent will have to submit approved plans and proposals incorporating the
conditions specified in the Environmental Clearance within 03 months of issuance of this clearance.
The SEIAA/MOEF reserves the right to revoke the environmental clearance, if conditions stipulated
are not implemented to the satisfaction of SEIAA/MoEF. SEIAA may Impose additional

environmental conditions or modify the existing ones, if necessary.

This is to request you to take further necessary action in matter as per provisions of Ga:cu‘:
Notification No. $.0. 1533(€) dated 14/09/2006, as amended and send regular compliance reports
the authority as prescribed in the aforesaid notification.

. . Mdt\ : Chief Secretary,
Government of Uttar Pradesh, Lucknow (email - pdmﬁzcum&eom) o
2. Joint Secretary, Ministry of Environment, Forest and Climate Change, Government of India, ‘
.mnoo:.l'rh.hvl-llodt. Indira vmmmmmmmmocn-um \
emall - sudheer.ch@gov.in)
3. ‘Dcp\lw Director General of Forests (C), Integ rated Regional Office, Ministry of Environment,

forest and Climate Change, Kendriya Bhawan, Sth Floor, Sector “H*, Aliganj, Lucknow -
226020 (email - roczlko-mef@nic.in)

4. District Magistrate, Prayagraj.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email - ms@uppch.com)
6. CopytoWeb Master for uploading on PARIVESH Portal.
7. Copy for Guard File.

(Ajay Kumar Sharma)
Member Secretary, SEIAA
Signatur Verified
Owgtaity Kumar Sharm
Date and Time: 1 4
EC identification No. - EC2IB001UP160250  File No. - 8356 de&-imm Sadeasne e o
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Preface

On 15" January 2016, Ministry of Environment, Forest and Climate
Change, Government of Indin issued o notification under which in Para
7(iii) (a) and Annexure (x), purpose and structure of District Survey
Report has been discussed. The District Survey Report (DSR) will be
prepared in every district for each minor mineral. It will guide systematic
and scientific utilization of natural resources, so that present and futurc
generation may be benefitted at large. The purpose of District Survey
Report (DSR) is “/dentification of areas of aggradations or deposition
where mining can be allowed; and identification of arcas of erosion and
proximity 1o infrastructural structures and installations where mining
should be prohibited and calculation of annual rate of replenishment and
allowing time for replenishment afier mining in that area™.

The District Survey report (DSR) will contain mainly data
published and endorsed by various departments and websites about
Geology of the area, Mineral Wealth details of rivers, Details of Lease
and Mining activity in the district along with Sand Mining and Revenue
of Minerals. This report also contains details of Forest, Rivers, Soil,
Agriculture, Road, Transportation and Climate etc.

Allahabad is one of the oldest cities in India. It is situated at the
confluence of three rivers- Ganga, Yamuna and the invisible Saraswati.
Geographically, Allahabad is located at 25.45°N 81.84°E in the southern pant
of the Uttar Pradesh. To its south and southeast is the Bagelkhand region, to
its cast is middle Ganges valley of North India, or Purvanchal, to its southwest
is the Bundelkhand region, to its north and northeast is the Awadh region and
lo its west along with Kaushambi it forms the part of Doab i.e the Lower Doab
region. The area is mostly covered by alluvium with exposures of Vindhyan

super group.
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Disclaimer: - The data may vary due to flood, heavy rains and
other natural calamitics. Therefore, it is recommended that DEIAA may
take into consideration all its relevant aspects/data while scrutinizing and
recommending the application for EC to the concerned Authority.
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Introduction
The district of Allahabad is located between 24° 47° N and 25° 47" N
latitudes and between 81° 19°E and 82° 21'E longitudes. It covers an area of
5246 sq km. This district lies in the southermn part of the state in the Gangetic
plain and adjoining Vindhyan Plateau of India. Allahabad district is
surrounded by district Bhadohi and Mirzapur in the East, Kaushambi and
Banda in the west, Pratapgarh and Jaunpur in the North and Banda and
Madhya Pradesh are in the south. River Ganga and Yamuna flow through the
district. The district comprises of eight tahsils, namely Sadar, Soraon, Phulpur,
Handia, Bara, Karchana, Koraon and Meja.Tahsil Mcja is biggest one
according to the area whilc as per population Tahsil Sadar is the biggest Tahsil
of the district. It has 20 development Blocks, 2715 villages and 10 towns.

The district of Allahabad was bifurcated into Allahabad and Kaushambi
in 1997, Before the bifurcation it covered an arca of 7261 sq km with ninc
tehsils and 28 CD blocks. The Doab region covering an area of 2015 sq km
with three Tehsil, and 8 CD blocks was created as Kaushambi.

The district area represents alluvial, as well as hard rock. District is
bifurcated by river Yamuna, Vindhyan hills. Physiographically district is
characterized with Ganga and Yamuna plain and Vindhyan plateau. It can be
divided into three natural subdivisions;

i)  Active Flood Plain

ii)  Older Alluvial Plain and Rock Surface

(Denudational Hills). The Active Alluvial Plain is of low relief
charucterized by thick deposition of clay, kankar, sand and gravel. Older
Alluvial Plain lies along river Ganga. It is less pronounced in trans Yamuna
area. The Denudational hills are quite prominent in Trans Yamuna arca and
in Shankargarh, Kornon, Meja and Manda in particular.

R G Sa
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(Source; mincral.up.nic)
Fig 1: Location map of Allahabad
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General Profile of the district

Allahabad is basically an Administrative and Educational city. High
Court of Uttar Pradesh, Auditor General of Ultar Pradesh, Principal Controller
of Defence Accounts ( Pension ) PCDA, Uttar Pradesh Madhymik Shiksha
Prishad ( UP BOARD ) office, Police Ilead Quaters are situated in the city.

The city of Allahabad is among the largest cities of Uttar Pradesh and
situated at the confluence of three rivers- Ganga, Yomuna and the invisible
Saraswati. The meeting point is known as Triveni and is especially sacred to
Hindus. The carlier scttlements of the Aryans were established in this city,
then known as Prayag” Prayagasya Praveshshu Papam Nashwati Tatkshanam.
All sins are cleancd with entry in Prayag (the ancicnt name of modem time
Allahabad) PRAYAG is one of the historic and mythological citics of India
with glorious past and present. It continues (o enjoy the distinction of being a
place of haunting and lasting memories. It is a city of mixed culture of Hindu,
Muslims, Jains and Christians.

This city was the heart of the Indian Freedom Movement against the
British rule with Anand Bhawan being the epicentre, It was in Allahabad the
Mahatama Gandhi proposed his program of non-violent resistance to liberate
India. Allahabad has provided the largest number of prime ministers of Post
independence India Pt. Jawabar Lal Nehru, Lal Bahadur Shastri, Indira
Gandhi, Rajiv Gandhi, V.P.Singh. Former Prime Minister Chandra Shekhar

was student of Allahabad university.

Climate Condition
The climate of Allahabad district is characterized by a long and hot summer, a

foirly pleasant monsoon and cold seasons. The winter usually extends from
mid-November to February and is followed by the summer which continues

Cob e b
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till about the middle of June. The south-west monsoon then ushers in the miny
scason which lasts till the end of September. October and the first half of
November constitute the post-monsoon season.

The rainfall of Allahabad district gencrally decreases from the south-
east to the north-west. About 88 percent of the annual rainfall is received
during the monsoon season. July and August being the months of maximum
rainfall. The normal rainfall in the district is 975.4 mm. (38.40") but the
variation from year to ycar is appreciable on an average there are about 48
rainy days in a ycar, the variation in dillerent parts of the district being
negligible.

From about the middle of November, the temperatures begin to fall
rapidly und in January (the coldest month) the mean daily maximum is 23.7°C
(74.7°F). In association with cold waves in the wake of westemn disturbance
pminguuwnds.tbcmhimmtcmpmhmmy;odm to a degree on two
above the freezing point of water and slight frosts may occur. Temperatures
risc rapidly after February. The heat in the summer season-particularly in May
and the early part of June is intense. May usually being the hottest month of
the year with the mean daily maximum temperature at 41.8°C (107.2°F) and
the mean daily minimum at 26.8°C (80.2°F). The hot dry and often dusty
weﬂulywindsﬂoaﬂyknownnloo)mketbebutminmdlﬁngdn
daytime specially in the trans-Yamuna tract due to the radiation from the stony
outcrops.

The climate is marked by high relative humidity i.e. 70 to 80 percent
during monsoon and progressive decrease in bumidity (during the summers
humidity is very low i.c. 15 to 20 percent only). During the monsoon season
the skies are heavily clouded but during the rest of the year they are clear or
lightly clouded except for short spells of a day or two during the cold season
when in association with the passing western disturbances, they become
cloudy.

/
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Winds are generally light throughout the year with some increase in
force in the summer (particularly in the aftemoons) and during the south west
MoNsoon scason.

Topography & Terrain

The district may be divided in the three distinet Physical parts. the trans- anga
or the Gangapar Plain, the doab and trans-Yamuna or the Yamunapar tract
hich are formed by the Ganga and its tributary, the Yamuna, the latter joining
the former at Allahabad, the confluence being known as sangam. Trans
Ganga tract comprises poor sandy soil (full of kankar) with stretches of sodic
lands popularly known as 'USAR', In tehsil Handia, the water table is high and
the water in excess, collecting in numerous lakes which form the most
noticcable feature of the area, especially in northern part. The Trans Yamuna
tract fmapaﬂoanndclkhmdngion.Tbcdimmuwnlychmeﬁzed
with Ganga, Yamuna alluvial plain and Vindhyan Plateau. G.S.I. (2001) bas
identified the following geomorphic features.

1. Active Flood Plain: It is quite localized and confined only to the river

system.
2. Older Alluvial Plain: It is characterized by depositional and erosional

terraces found in patches along the active plain.
3. Rocky Surface (Denudational hills): These are prominent in trans
Yamuna area formed mainly of quartzitic nature.

The master slope of Trans Ganga is towards cast or south cast, with the
altitude ranging from 89.30 mams|-93.57 masl. Rivers of the district namely
Yamuna, Tons, Sai and Varuna belongs to main drainage system of the Ganga.
Dendritic drainage pattern is the most common features in the district which is
the structurally controlled. Streams upto the fifth order are encountered in the

district.

10] i @D - Cub/
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Water Course & Hydrology

Rainfall, subsurface Mlows and snow melt from glaciers are the main sources
of water in river Ganga. Surface water resources of Ganga have been assessed
at 525 billion cubic meter (BCM), Out of its 17 main tributarics Yamuna,
Sone, Ghagra and Kosi contribute over half of the annual water yield of the
Ganga. These tributaries meet the Ganga at Allahabad and further
downstream. The river has a problem of low flows between the Haridwar -
Allahabad stretch, December to May are the months of lean flow in the
GangaOn an average, each square km of the Ganga basin receives a million
cubic meter (MCM) of water as rainfall. 30% of this is lost as evaporation,
20% seeps to the subsurface and the remaining 50% is available as surface
runoff. The deep chunnel of the river bounded by high banks facilitatcs the
passage of ground water as base flow. Annual flooding is the characteristic of
all rivers in the Ganga basin. The Ganga riscs during the monsoon but the high
banks restrict the flood water from spreading. The flood plain is usually 0.5 to
2 km wide. This active flood plain is flooded every year. In addition to this the
cxisting structures on the Ganga Basin also affect its discharge.The rivers of
the district belong to the main system of Ganga and comprisc scveral sub
systems of which the most important are the Yamunas and the Tons, other
including the minor systems of the Varuna and the Sai.

Ground Water Development

Occwrrence Groundwater in the area is found both in the alluvium as well as in
the sandstones. In the alluvium it occurs in the pore spaces of the constituent
grains. In the sandstones it occurs in the interspaces of the sand grains
wherever they are not very compact. Otherwise, it occurs in the sandstone
along the planes of weaknesses such as cracks, joint planes, fissures and
bedding planes, etc. In the weathered zone also the groundwater occurs as in
the alluvium. Kankar and/or sands from the principal aquifers in the alluvial in
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Drainage System
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the area. Near surface groundwaler in the arca occurs sander water lable
conditions, but the deeper aquilers are confined, as the confining clay beds are

The area north of the river Jamuna is almost a flat country, whereas the
southem part is  slightly undulating. The minimum and maximum altitudes
attaincd in the area are 90.22 m. (296 ft.) near the confluence of the rivers
Ganga and Jamuna and 187.45 m. (615 ft.) ot Bagala (25°14°9™ 81°36'44"),
respectively, above the mean sca level. The average topographical slope of the
area is from W.N.W. to E.S.E. direction. The Ganga and Jamuna together
with the rivers Tons and Belan from the main drainage system of the area. In
addition to this the Sasur Khaderi nadi and Kilnahi nadi collect the run-off
mtefﬁmnthceenmlpaﬂortthoab.mdukeinotchmlnﬁc
sw!hunptn.thelha‘ubuiamdiukmﬂnm-offlodnhma;lbcl.oai
and Lapri rivers to the river Tons..

S.No. | Name of River | Area Covered (sq Area
km) Covered

L Ganga 105.3 sq km 1.9 %

2. Yamuna 63.75 sq km 117 %

i Tons 55.3 sq km 1.01%

4 Belan 5.85 sq km 0.11%
Table 2: Salient features of [mportant rivers and streams

S.No.  Name of river/| Total length l'laco of | Altitude
stream in the District at
12|
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(in km) Origin
lm)
1 Ganga 117 km Gangotri 4100 m
Glacier
2 Yamuna 51 km Yamunotri 6387 m
glacier near
Bandcrpoonch
peaks in the
Mussourie
range of the
lower
Himalayas
3 Tons 79 km Satna, M.P. 90 m
B Belan 39 Km Sonbhadra, 6316 m
U.P.

Allahabad is locuted at 25°27'N, 81° 50° E; 25.45” N, 81.840 E in the southern
pmofﬂnUmPndubotmolwaﬂonof”mwl.Thc Indian longitude
that is associsted with Jabalpur also passcs through Allahabad, which is 343
kmnonbbhbdpwontbemlongimdo.uium“nmdmh
west is the Bundelkhand region, to its north and north east is the Awadh
region and to its west is lower Doab of which it is & part. It is the last point of
the Yamuna River and is the last frontier of the Indian west. Ground water in
the district occurs both in alluvium and in the weathered & jointed sandstones
nmswhlchmmdahhbyhndmb.h&cwﬂdnduw
fomﬁmuomdmwowunmmﬁnedwmﬂmdmdiﬁminm
muwuddeepeuquifmmpecﬁvclymddcpthlowmrmubetmz
wzowmdnﬁngpmmmnpcdod.whilelndupwmnmpﬂodh
stands between 1 1o 18,00 meters (Shankar ef a/.,2014)
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Ganga River
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Ganga River enters in Allahabad a1 village Patana Kachhar and passes through
Singraur Kachbar, Ganipur, Kaizirpur in and out of district boundary. Finally
at Tela, river Ganga exits from District Allahabad.

Table 3: List of villages through which river Ganga passes

S.No. | Name of Place Elevation above m
L Patana Kachhar 99 above msl
2. Singraur Kachhar 96 above msl
3. Ganipur 93 above msl
4. Kaizirpur 90 above msl
5. Kakra 87 above msl
6. RangPura 83 above msl
7. Sonawti 79 above msl
8. Arail Kachhar 77 above msl
9. Arail Uparhar 77 above msl
10, | Chak Hiranand 77 above msl
11. | Chak Bhawarvaish 75 above msl
12. | Gangapur Kachhar 73 above msl
13, | Madonuwa Kachhar 73 above ms)
14, | Kharu bab 71 above ms)
1S, | Porti Bairishal Kachhar Gair 71 above msl
16, | Naukacha Gairabad 70 above msl
17. | Babura 69 above msl
18. | Patulaki 69 above msl
19. | Rasulpur 68 above msl
20. | Arazi Pansa Kachhar 67 above msl
[ 21. | Bahauli 69 above msl

14|
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22. | Baharpur 69 above msl o
23. |Ranka 169 above msl
24. | Kanjauli Uparhar 70 above msl
25. |[Tela i 70 above ms!

Yamuna River

Yamuna River enters in Allahabad at village Pratappur and passes through
Pandua, Bhilore, Semri Terhar in and out of district boundary. Finally at Arail
Kachhar, river Yamuna meets with river Ganga in District Allahabad.

Table 4: List of villages through which river Yamuna passes

S.No. | Name of Place Elevation above m
1. Pratappur 90 above msl
2. Pandua 90 above msl
3 Bhilore 89 above msl
4. Semri Terhar 89 above msl
5. Nauriha Tarha 87 above msl
6. Chak Sonai 85 above msl
7. Manpur 85 above msl
8. Nagarwar 83 above msl
9. Birwal 81 above msl
10. | Deoria 80 above msl
11. | Gohti Uparhar 79 above msl
12. |BAma 77 above msl
13. | Anail Kachhur 77 above msl
Tons River
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Tons River is the tributary of river Ganga and it enlers in Allahabad at village
Arazi Pansa Kachhar and passes through Bagahs, Kataka, Mahewa in and out
of district boundary. Finally at Chhapar, river Tons exist from District
Allahabad.

Table 5: List of villages through which river Tons passes

S.No. | Name of Place Elevation above m
1. Arazi Pansa Kachhar 67 above msl
2. Bagaha 67 above msl
- 3 Kataka 67 above msl
4. Mahewa 66 above msl
5. | Ghirilakshipur 65 sbove ms]
6.  Madam 65 above msl
7. Kena 63 above msl
8. Bisaura 63 above msl
9. Lohandi 62 above msl
10. | Palpatti 61 above ms)
11. | Udharenga 60 above ms)
12, | Mahuli khurd 59 above msl
13. | Garkala 59 above ms)
14, | Chhapar 59 above ms)
Belan River

Belan River is the tributary of river Tons and it enters in Allababad at village
Chhapumdpumlhmghﬁoﬂnh.inmdomofdhﬁotbmm&qnvﬂhge
Bogami.uwthmn-alwindimiaalvillm&rb&.md?indlyn
Dhanawal, river Belan exist from District Allahabad,

Table 6: List of villages through which river Belan passes

16 |
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S.No. | Namec of Place Elevation above m
L Chhapar 59 above msl
2. Gorkala 59 above msl
'3, | Basgarhi 59 above msl
4. Barha 57 above msl
S. Bhadaiyan 57 above msl
6. | Lakhanpur 57 above ms|
% Goldhawa 56 above msl
8. Kheni 56 above msl
9. Pachera 55 above msl
10. | Majhagawan 55 above ms|
11. | Dhanawal 55 above msl

Due to the small streams flowing in major rivers of Allshabad, drainage of the
district has become very dense. The list of natural druins in the district is given
in Table 7.

Table 7: List of Drains in Allahabad

w
2
4

Name of water body

Moerges with

Gadhai Nala

Jumdaha Nala

Murdhana River

Bandbai Nala

Bhasmi Nala

Lapri Nala

Lohanda Nala

Nadoh Nala

] e o P O N

Kariya Nala

Belan
River

Sirja Nala

Tudiyari River

S

Naina River

Ganga River

S—
o
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ri-Allaha
14, | Karmaha Nala
15. | Patpari Nala Tons
16. | Kaitha Nala River
17. | Junjhuria Nula
I8, [ ¥archu Nala

~19. | Ghogama Nala

20. | Astawal Nala

21. | Garua Nala
‘Barkha Bahar Nala
JhagarBeria Nala Yamuna River
Gahera Nala
Malrua Nala
Saruuli Nala
Mansana River
Aughur Nala
Sangam Nala
Aundu Nola
Gondari Nala
32. | Bairagiya Nala

?535‘.3.3.3?!3?']

Land form & Seismicity

The district falls in seismic zone 111, and lies in low to moderate hazard risk
zone. No major carthquake has been observed in the district during last 200
mmammmmmmmu-m
occasions.

Soeil
In Allahabad mainly 04 types of soils are found
1. Black and coarse gray soil (Jamunapar), which is Clay loam to sandy
loam in 48 % area of the District in Shankargarh, Koraon, Manda, Meja
blocks.
2. Jamuna Khaddar & alluvial ((Jamunapar) soil is rich in Loam & Sandy
Loam and cover 10 % area of the district especially Jasra, Karchhana,
Chaka, Kaundhiara.
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3. Ganga low land & sodic (Gangapar, soil is rich in Sandy loam to sodic
soil and covered 15% of the area namely the blocks Pratappur, Handia,

Phulpur.

4. In Ganga planc (Gangapar) arca Sandy loam & clay arc dominant and
cover 27 % of the district namely the blocks Phulpur, Saidabad,

Soraon,
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Fig 2: Soil map of Allahabad
Cropping Pattern
Table 8: Cropping Pattern of Allahabad
S.No. Crop Arca (,000 ha)
], Wheat 156.091
2. Gram S0
- Peca 448
4, Lentil 238N
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District S R \Nlahabad
5. Mustard 7.78
6. Lin seed 1.309
7. Maize 1.219
8. _ Jowar 1.559
9. Urd 49.821
10. Moong 5.854
11. Til 106.791
12, Groundnut B 22.107 |
13. Rice 10.042
14, Soyabeen o 1395
Cropping Pattern
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Crop type
Fig §: Cropping of Allahabad
Demography
Population Distribution Rural Urban Distribution
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Fig 4: Demography of Allahabad

Table 9: Demographic profile of Allahabad

Actual population | 5,954,391 | Population growth |20.63%

(a) Male 3,131,807 | Area Sq. Km. 5,482

(b) Female 2,822,584 | Density /Km2 1,086

Average literacy |72.32 Total child population (0-6 | 885,355

years)

(a) Male literacy | 82.55 (a) Malc(0-6 years) 467,694

(b) Female litcracy | 60.97 (b) Female(0-6 years) 417,661

Literates 1,665,727 | Sex ratio( per 1000) 901

(a) Male 2,199,340 | Child sex ratio (0-6 years) 893

(b) Female 1,466,387 | Child Proportion 14.87%
(Source: MAM

Rainfall & Humidity

ThecliulcorAlhhlboddmntypialwanupialumpaiwd
by the whole north-central India. Allahabad expericnces diferent scasons with
climntevuyinaﬁomumhouocxmeold.uhumum:hmdu
umm:.mbumidmoonmdeooldywint«.ﬂewmumnlly
extends from mid-November lo February and is followed by the summer
which continues till about the middle of June. Allshabad experiences severe
fo;hhmuymnldnginmudvommcmdmvdddaytmmm
mummwmmmmtwmmwt
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(104 °F) 10 45 °C (113 °F) accompanied by hol local winds called as “loo™.
The south-west monsoon then ushers in the rainy season providing relief to
the hot summer climate which lasts till the end of September, The months of
October and the first half of November constitute the post-monsoon season.
The rainfall of Allahabad district generally decreases from the southeast to the
northwest. The monsoon scason starts from mid of June to September. About
88 percent of the annual rainfall is reccived during the monsoon season July
and August being the months of maximum rainfall. The normal rainfall in the
district is 975.4 mm. (38.40 inches) but the variation from ycar to ycar is
appreciable.

Fauna

Forest cover plays an important role in the economy of the district. The supply
of fuel, fodder and bamboo's etc. is made from these forests. The wild life of
the district has depleted considerably owing to the destruction of forest and
reckless shooting in the past. In 1880 wolves became such a past that rewards
were given for their destruction. They are found in the trans-Yamuoa tract and
specially along the banks of the Ganga. The number and specics of wild
animals are much greater in the trans-Yamuna tract than clsewhere in the
district. The bear (Melursus ursinus) is found in the southem part of the trans-
Yamuna tract. The bear and the Chinkara (Gazella bennetti) also known as the
Indian gazelle or ravine deer are found in tahsil Bara and the Sambar (Cervus
unicolor) occurs in small numbers in the southern purt of tahsil Meja. The
hyaena (/lyaena hyaena), considerable herds of the Indian blank buck
(Anteloppe cervicapra) and the boar (Sus secrofa), which do much damage to
the crops, are also found in the last also being met with in the flood plain of
the Ganga and the doab. The milgai or blue bull (Boselaphus tragocamelus) is
found in the tahsil of trans-Yamuna tract. The fox (Kulpus bengalensis), the
hare (Lepus rufica udatus), and the sahi or Indian porcupine (Hystrix leucura)
are (ound throughout the district.
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Flora

The reserved forest area under the statc forest department in the district is
19839 hectares of which ncarly 98 percent lie in trans Yamuna own mainly in
two sub-divisions Mcja 14832 and Bara 4806. Phulpur and Karchhana have
no forest cover. Till the beginning of the present century patches of ‘dbak’
were found in the trans-Ganga tract mostly between Phulpur and Sanai
Mammz.alongtlnbmkoflbemkhaded.bulmoﬂohhcmmclumd
fofagdculwnlpwposuduingthcfollowingdocada.mri.blhnkofm
Ganga has patches of babul. Forest now exist only in the trans-Yamuna tracts
in Bara tahsil and the southem tracts of tahsil Meja. The chief varieties of
trees found in these forest arc Dhak (Butea monosprma), Kakor, (Ziziphus
globerrima), Aonla (Emblica officinalis), Kahwa (Terminalia arjuna),
Tharberi (Ziziphus numilaria), Kanju (Holoplelea inegrifolia), Mahua
(Madhuca indica), Semal (Saimalia Malabarica), Salai (Boswellia Serrata),
Khair (dcacia Catechu), Harra (Terminatia chebula), Chiraunji (Buchanania
lanzon), Bahera (Terminalia belerica) and Babul.

Table 10: Forests in Allahabad

S.No. Name of Forest (Reserve Forest)

1. Kohdar

2. Saraiya

3. Saraiya Kalan

4. Singhpur Khurd

3 Kochala

6. Godaria

7. Badiba

8. Bajuddi RF

9. Osa RF

10, Lakhanpur

11, Ledar Khatkan

12. Anwan

13. Lakhnauti

14, Salaiya

15.
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16. Maunda

L 12 Unchdih
18. Kermu
19. Guraiyan
20, Antri Amilia
21. Mindra
22. ~ Gunai
23. Goharpur
24. Bascra
25. Chandhas
26. Mundpela

Physiography of the district

Physiographically the area can be sub-divided as follows:
1. Isolated hilly tracts up to 75 m height in the central and southemn fringes of

the area.

2. Upland alluvial surfacc with a low northerly slope.

3. The lower level present-day flood plains adjacent to the current course of
Ken River,

4. The badlonds tracts bordering mostly the present day Ken river and
contributory network of streams.
Themisdninedpdncipnllybyunpemﬂalxcnrivcrnowin;mm
to north, where it meets Yamuna river. In general, the terrain has a slope
towards northern direction and an alluvial cover is 200 m thickness near
Yamuna river. This is in conformity with the geophysical studies, which
indicate that the Bundclkhand granite basement, under the alluvial capping,
ul\ibitunuvmc:lopeonmpakilometeﬂnmhmdimdon.

Land utilization pattern of the district
Table 11: Land use pattern of Allahabad
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S. No. | Particulars Allahubzad
1. | Total Geographic arca (000 ha) 542.012
2. | Forest (000 ha) 21454
3. | Cultivable arca (000 ha) 13.335
4. |Land non agricultural use (000 ha) 78.094

5. Permanent pasture (000ha) 1.638

6. | Cultivable wasteland (ha) 13335
1. Land under misc use( ha) 9.656

8. | Bamen and uncultivable land (ba) 16.585
9. | Current fallows(ba) 76.546
10. | Other fallows (ha) 25,347
11. | Net sown area 314.356
12. | Area sown more than once 184.682
13. | Gross cropped area 499.018
14. | Crop intensity 1583

(Source: Agriculture Contingency Plan for District Allahabad, Ministry of

Agriculture, GOI, 2014)
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Fig 5: Land Use pattern of Allahabad

Land use pattem is largely influenced by the available irrigation facilitics,
which ultimately affect the cconomy of the area.

Geology

mgwloﬁdfmmﬂmwmhmcmmmcvmm
and Quatcary alluvium. The sandstone is found in the southern part of the
only. The general strike direction of these sandstones is N.W.-S.E. to cast-
west. Since they are gencrally very friable at the surface, it was not possible to
uscertain their true dips, due to obscure bedding. However, it appears that they
are dipping southwards in most of the cascs. Whenever the cementing material
of these sandstones has been leached out, they give rise to a very fine quality
sond, popularly known as “Shankargarh; sand. This sand is being used in the
ceramic industry, Two main sets of joints are prescot in the sandstones,

namely strike joint and dip joints. Both these joints are vertical.
4l
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The alluvium in the area consists of clay with occasional Kankar, fine to
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coarse-grained sand and loam. The increasing thickness of the granular
material to the north and the presence of a number of ox-bow lakes in the
area to the north-cast, suggest the possibility of some large river flowing
through these parts in ancient times. This stream could possibly be the Ganga
itself. South of the G.T. road the increasing thickness of the granular material
is suggestive of their being deposited by the present course of stream.
increasing thickness of the granular material is suggestive of their being
deposited by the present course of stream. Geologically the district is
characterized by Quatemary alluvium and Vindhyan Plateau. The age of these
formations range from Protterozoic to Recent. Quartzite of Kaimur group
forms the basement in the arca which is unconformably overlain by
Quaternary alluvium, It is observed that surface lithological behavior is quite
different in Trans Ganga and Trans Yamuna arca, The alluvium as classified
Younger and Older one. Older alluvium is again classified into two
subdivision i) Banda Older alluvium ii) Varanasi

Alluvium. Sub-surface geological characters of hard rock area is quite distinct
than Trans Ganga area.

Stratigraphic Sequence in Allahabad district

Group | Formation | Lithology | Age _| Thickness
Newer Clay Siltand Holocene 130.50
Quaternary  Alluvium Sand
Older Polycyclic  Early to late -
Alluvium sequence of  Pleistocene
silt clay sand
and kankar
.............................................. UBSOTIMNY; .ooooiisiioiisiisososnsansodsais
15
Vindhayn Rewa Group Shaleand  Mesoto 76
Supergroup sandstone  Neoproterozoic
18
28 |
X o
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Kaimur Quartzite SR RO et
Group

Geologically the district presents a greater complexity than any other district
of U.P. with the exception of Mirzapur. The whole Trans-Ganga tract, the
greater portion of Doab arc composed of gangetic alluvium. The alluvial
detritus of the Vindhyans is found in the southern part of the Doab. The Trans-
Yamuna tract, the Vindhyan detritus merges in the gangetic sand and silt. The
gangetic alluvium consists of alterations of fluvial deposition of sand silt and
clay. The thickness of alluvium increases from south to north. The mineral
products that are commonly found in the district arc glass sand, building
stone, kankar, brickearth and rch., Glass sands deposits are found in the
neighborhood of Shankargarh (Tehsil Bara) and the requirements of most of
the glass factories in northern India are drawn from these deposits. Building
stone (kaimur sandstone) is extracted cither by blasting or by splitting the
chief quarrics. Bricks and pottery, earth-material are available in the alluvial
tract of the district and are locally used for the manufacture of bricks and
carthenware. ‘Reh’ is found as a white encrustations in the ‘usar’ land
expacially in trans-ganga tract. Soda ash, which is extracted from it, is used in
making of soap and glass, in the dyeing industry and for the treatment of hard
water.

Mineral wealth

Minerals wealth of the district has great significance in terms of socio-
economic prosperity and economic base. It contributes largely for developing

- R -
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an area by providing economic opportunitics and coriching an area with 115
natural endowments. The mineral products that are commonly found in the
district are glass sand, building stone, Kankar, brick carth and reh.

(ilass Sand: Some of the best glass sand deposits are found in the
neighbourhood of Shankargarh and Lohgara (both in tahsil Bara) and the
mqudumuofmmtofthegl:uwoﬁainnmhm India are drawn from
these deposits.

Building Stonc: The Kaimur sandstone is an excellent building stonc. It lics in
beds varying between 150 m.m and 2.5 m.m thickness. These stones one
found in the southern parts of the district.

Description of river

The river nctwork or drainage channels flows from higher rcaches to lower
levels ofen following the topography and slope of the terrain and flows
towards the sea. The basin in general is wellintegrated drainage system of the
Ganga. In the Upper Ganga, almost all the streams follow a NW-SE course
concomitant with the lie of the land. The region has a pinnate drainage, an
extreme case of the dendritic pattem on macro level. Braiding of the Yamuna,
the Ganga, the Ramganga and the Ghaghar, the sandy shoals often liable to
hmdodondudngmonsoom.mdlbeﬁequcmmemduiAgmnbocm
features. The Ganga and its major tributarics, the Yamuoa, the Ramganga and
the Ghaghara are the only Himalayan rivers which carry sufficient water all
over the year round. Wide flood plains and high banks are the common
features inthcoouncoftheﬁanpmdﬂwYmndmwithdhmdchy
deposits. Pmchhmmalhlongthe!\hkmdl.ﬂwym.indownmm
order, Vishnuprayag, where the Dhauliganga joins the Alaknanda;
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Nandprayag, where the Nandakini joins; Karnaprayag, where the Pindar joins,
Rudraprayag, where the Mandakini joins; and finally, Devprayag, where the
Bhagirathi joins the Alaknanda 10 form the Ganga river. Afier running some
250 km from its source, the Ganga pierces through the Himalayas at Sukhi
(near Rishikesh), before turning southwestwards for another 30 km where it
finally descends into the vast Indo-Gangetic plain at [aridwar (clcvation 283
m). At this point, the river swells into & mighty stream of 750 m width. The
Ganga does nol receive any major tributary until the Ramganga joins at
Kannsuj adding about 17.79 billion cum/annum of water. From Haridwar
down to Allahabad, a distance of about 720 km it flows in south/south-easterly
direction. At Allahabad (1020 km from the sourcc), the Ganga is joined on the
right by the Yamuna river, which actually contributes more water (57.24
billion cum / anoum) than the main river itself, augmenting the flow volume
of the Ganga significantly. The principal tributaries joining the main river are
WYMNWMOWMGM&.MB&NMM
xw.mummmmmmmomuwunmm
important sub-tributarics. bmmmcmpmivunmof
Mmmmmb.ormmmmmmmmw
mccmnﬁnthcmouimpomnthmﬁmjoiuunGupﬁmoo
MﬁghlhnkuMhhMTthomudtchmulmmemmm
bank tributaries in Uttar Pradesb.

GupzThoGaapﬁvaisuwoflbcprlmorivmoﬂndhmditnmm
mwucwpmornmwunumamm
m&nmeMJUBhMﬂvmthomwighcm&ndn
WwathMofM?.OlOthMuhlmof
Um&hmd.AMmeonﬂIwwimﬂnAMnmmmm
omlhenmcof‘ﬂup'lndnmfonloullmgthohbomzsutm
(UturPnduhl.450km.8ihlr“5hn.Weu8wpl$20lm)wwiuuhl

X R *




169

District Survev Renort-Alizhabad

into the Bay of Bengal through the former main course of Bhagirathi Hooghly.
Although many small streams comprisc the headwaters of the Ganga, the six
longest arc the Alaknanda, Dhauliganga, Nandakini, Pindar, Mandakini, and
Bhagirathi rivers. The five confluences of these rivers are considered
important and sacred in Hindu mythology, known as the

Yamuna: The Yamuna river is the biggest tributary of the Ganga river. It is
also considered as sacred river in India. The Yamuna river originates in the
Tehri Garhwal district of Uttarakhand from the Yamunotri glacicr near
Banderpoonch peaks (38° 59'N 78° 27'E) at the elevation of about 6,320m
above the sea level in the Mussoorie range of lower Himalayas. Arising from
the source, the Yamuna river flows through a series of valleys for about 200
km in lower Himalayas and then emerges into Indo-Gangetic plains. In the
upper reaches, the gradient of the river is steep and the entire geomorphology
of the valley has been carved by the erosive action of the river water. In the
headwater reach of 200 km, the Yamuna draws water from scveral major
streams, The combined sucam flows through the Shivalik range of hills of
Himachal Pradesh and Uttarakhand states and enters into the plains at Dak
Pathar in Uttarakband. From Dak Pathar, the Yamuna flows through the
famous Sikh religious shrine of Poanta Sahib. Flowing through the Poanta
Sahib, it emerges from the foothills of Kalesan, north of Hathnikund/Tajewala
where the river water gets diverted into Western Yamuna Canal and Eastern
Yamuna Canal for irrigation. The Yamuna river enters Delhi near Palla village
after traversing for about 224 km. Further downstream, Yamuna flows through
the Agra city which is famous for Taj Mahal, Shortly afterwards, it passes
through another historical city, Mathura. The total length of Yamuna from its
origin to Allahabad (confluence with Ganga) is 1,376 km and the drainage
area is 3,66,223 Sq.km. The Yamuna is a mighty river in itself and has a
number of tributaries. In its first 170 km stretch, the tributaries the Risiganga,

B *‘@?'ﬁw/
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Hanumanganga, Tons and Giri join the main river. Laler big rivers, such as the
Chambal, the Sind, the Betwa and the Ken join it. The catchment of the
Yamuna river system covers the parts of Uttar Prudesh, Utlarakbund,
Himachal Pradesh, Haryana, Rajasthen, Madhya Pradesh and Delhi. The
iributaries of Yamuna account for 70.9 percent of the catchment area, the
balance of 29.1 percent arca is dircctly drained by the Yamuna. Further the
mchm:tamof?umamoumtoWmecmdtbeamoﬁbeGmp
basin and 10.7 percent of the land in our country. The important tributaries of
Yamuna river are the Tons, the Chambal, the Hindon, the Sarda, the Betwa
andtheKcn.T'hemlnYunmdeommfedbyglacias.viz..lhe
Banderpoonch glacier and its branches that originate from the Great
Himalayas. Other small tributaries include the Risiganga, the Hanumanganga,
the Unta, the Karan, the Rind and the Giri. The Risiganga a tributary of the
Yamuna rises 3 km further north-west and joins the Yamunotri stream on its
ﬂ.htbanknwsmwmleodmmmmmumdtbe
Hanumanganga rising from the Jakhal glacier and the Chhaian Barmak glacier
mpe:tivelywdlcmlhofamdﬂpooochmcﬂbcmlinmoniﬁbﬁ
bank.

A brief description of important tributarics of the Yamuna is given in the
following sections:

i.  Tons: The Tons is the largest Himalayan tributary of the Yamuna. It
rises from the north-eastern slope of Banderpoonch at an elevation of
3900 m, flowing in a valley north-west of Yamuna and meets it
below Kalsi on the south-west fringe of the Mussoorie range. At the
confluence of the two rivers, the Tons carry almost twice the volume
of waters as the Yamuna and is considered as the principal source off

“ A @;2 *@_("}
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the river. Another important tributary, the Gin rises further north-
west of the Tons draining arcas in Himachal Pradesh.

Kall: The Kali river originates from the Doon valley in the western
part of Uttarakhand. The river is named Kali possibly because of the
color of the river waler that is black in color. From its origin up to
the confluence with Hindon river, this tributary of Yamuna travels a
distance of about 150 km through Saharanpur, Muzaffarnagar,
Meerut and Ghaziabad districts. Despite a significant drainage area
of about 750 sq km, mostly laying in plains the river does not carry
any significant flow.

Hindon: Hindon is an important tributary of Yamuna river, which is
sandwiched between two major rivers: Ganga on the left and
Yamuna on the right. Hindon originates from upper Shivalik (lower
Himalayas). It is purely rainfed river with a catchment area of about
7,083 sq km and this river has a total run of about 400 km.

Banganga: The Banganga originates in the Aravalli hills near
Amasar and Bairath in Jaipur districl. It flows towards south vp to
the village of Ghat, then cast, through partly hilly and partly plain
terrain. The length of the river is 240 k. The main tributaries of the
Banganga are the Gumti Nala, the Suri, the Sanwan and the Palasan

rivers.

Betwa: The Betwa river is also a tributary of Yamuna river. Its basin
extends from longitude 77° to 81°E and latitude 23°8" to 26°0°N.
The Betwa river originales at an elevation of 470 m in the Bhopal
District in Madhya Pradesh. Afier traversing a distance of 590 km,
the river joins the Yamuna River ncar Allahabad at an clevation of

35|
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106.68 m. The total catchment area of the Betwa river is 46,580 sq
km of which 31,971 sq km (68.64%) lies in M.P. and 14,609 sq km
(31.36%) lics in U.P. The basin is saucer shaped with sandstone hills
around the perimeter. The river has 14 principle tributaries out of
which 11 mmmpletclyinMndly!Pndcshandllicpudyin
MadhyanduhandpmlyinUMPudcsb-TbeHahlimdDhm
rivers are the important tributarics of the Betwa river.

Dhml:mohmnrimhlﬁgbtmkuihnuyofmmm
river. The river originales in Begumganj tehsil of Raisen district in
Madhylhudeshminmmllmﬂn.ncrimfamtbc
southeastern boundary of the Lalitpur district of Uttar Pradesh statc.
TollllcnglhoftheriverhusItm.outofwhichwkmliuin
Mdbytrndcsh.ﬂkmunmmnbmmwmuadhya
PMMUMWM?IMMUWW.TMﬁm
wnknownnmcbumumdcmpuiod.Misamm
quality station at Garrloi on river Dhasan.

Ken: Ken is an inter-stale river, flowing through the state of Madhya
mmmvmm.lumuaw@mmim
23°20" and 25°20" and cast longitude of 78°30° and 80°32'. The
ﬂmaigimmmthovﬂhzeAhimminJMpqurktof
Modhyamduhatm.lﬁmdeofssomabovcwmlove!nd
joins the Yamuna river, near Chilla village of U.P. at an elevation of
abom”m.tlfomdxaeommnmdmbctm?mmd
Chattarpur district of M.P.mdsudldimict(u.l'.).m:ivetbnu
wullen‘thof421km.outofwhlch292lmliuiaM.P..ukmin

U.P. and 51 km forms the common boundary. The total catchment
sq km, out of which 24,472 sq

area of the Ken river basin is 28,058
km lies in M.P.mdlhebclm3,386nhnanwm‘l‘he
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important tributaries of the Ken river are Sonar, Bearma, Kopra,
Bewas, Urmil, Mirhasan, Kutni, Kali, Gume, Paian, Siamen,
Chandrawal, Bannc, ctc, among others. The longest tributary is
Sonar which is 227 km in length and lies wholly in M.P. The

catchment arca of the Sonar river is 12,620 sq km.

vili. Sind: River Sind is one of the second largest right bank tributaries of

Yamuna. It rises al a height of 543 m above sea level in Vidisha
District of Madhya Pradesh. It flows generally in north- east
direction for a distance of 415 km before joining Yamuna 20 km
upstream of Auraiya. Important tributarics of Sind arc Parwati and
Kunwari on its Ieﬁbonkmd!’abujonthcrigb(bmk. It is probably
river Sindhu mentioned in epic Vishnu Purana.

ix. Chmbal:'l‘bemlimpommuibuuryofu»Ymu,lhc

Chambal river also known as Charmanvati in ancient times, is the
largest river flowing through Rajasthan state. It rises in the Vindhya
mgemumowinlholndmdinﬁctofMod:yaMum
elcvaﬁonofmmmdaomzmcnllymnhcdydi:ccdonuptolbc
Mldhya?ndcsh-m}mhmbordct.lnthhmch.tbeanmh.the
Simmmcmjoinmoﬁmﬁomd\olenudmmmd
tbeChbotiKaliSIndhﬁnmthcti;hLllrecdmamljotuib\nuy
ﬂ'omthcﬂgbtnwtbevnugeofuun.dwmsmdbndm
uibuwythcl(nnl&omthclcﬁ.mmmmcmljaleﬁbmk
tributary of Chambal, joins the Chambal ncar the village of

mmhwmdomumajorﬁghtbankmhury.mchbaﬁjoim

the river near the village of Pali district. The river is mainly a rainfed

river.
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Ramganga: The Ramganga river is the first major tributary 1o join the
Ganga at its left bank, It rises in the lower Himalayas at an aliitude of about
3110 m above the mean sca level near the village of Lohba iz
district of Uttarakhand. The total length of the river from the source to its
outfall into the Ganga is 596 km and the cotire Jength lies in the
Uttarskhand and Uttar Pradesh. A number of tributarics join the river
mostly from the Jefl. The river enters the plains at Kalagarh ncar the border
of the Garhwal district, where (he famous Ramganga dam has bcen
conmmed.ueydelhmh.lhcrivaﬂowsinlmtheawdydi:wﬁon
andﬁmllyjoluubeOanponibleﬁbmknmemjintlnFm
district. The most important tributaries are the Khoh, the Gangan, the Aril,

the Kosi and the Deoha (Gorra) rivers.

the Garhwal

Gonﬂzmﬁouniﬂvaoﬁgimmanmikmhmerwhitdbﬁdof
Umrude:hatmclmﬁmofzwmwdmm“bmm

mpndmcsmin&ouppumhmdmombetmme

Ramg
of the river is

Gmganndlhc(}lnzhlminlhclowmd\.'mctoullmth
Mmmkmﬁmmodmwmmﬁm&mbemﬂﬂm
entirely in the State of Uttar Pradesh. Lucknow the capital city of Uttar
mduhissimdonthcbmhofOomdmdiljoiumoninAMib.
thm&MofUuuMﬁeminﬁbuuﬁuofmcMm
theGuchd.tboSai.tbeJmnhi.tchnl.thhuhlmdtchmmjw
cities situated on its banks are Lucknow, Sitapur, Hardoi, Barabanki, Rae

Bareli, Pratapgarh, Sultanpur and Jaunpur.

>
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Fig 8: Drainage Basin of Allahabad (part of basin)

Allahabad is situated at the meeting point of 4 sub basins namely

Upstream of Gomti confluence to Muzaffarnagar Sub-basin

Gomti Sub Basin
Yamuna Lower sub Basin
Tons Sub Basin

Upstream of Gomti confluence to

MuzafTamagar Sub-basin
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Table 12: Catchment details of River Ganga
State Area in Gan’p Basin
(Km’)
Uttar Pradesh 204364 (34.17%)
Madhva 'radesh 198962(23.09%)
Bihar 143961(16.71%)
Rajasthan 112490(13.05%)
West Bengal 71485(8.29%)
Haryana 34341(3.98%)
Himachal
Seadush 4317(0.50%)
U.T. of Dellu 1484 (0.17%)

Table 13: Catchment details of River Yamuna

State Area in Yamuna Basin
(Km®)
Uttarakhand 3,771
(1.1%)
Himanchal 5779
Pradesh (1.7%)
Uttar Pradesh 70,437
(20.4%)
Haryana 21,265 (6.1%)
Rajasthan 102,883 (29.7%)
Madhya Pradesh 140,208 (40.6%)
Process of deposition

Sedh\utcuuponisaiﬂulbmdaﬁndinahowﬁmmmh
hlhomofptmuﬂutmedimbﬂwmlhcﬂommlundme
channel boundary. Erosion involves removal and transport of sediment
(mninlyfromtbebomduy)mddepodtioninvolmthcmnsponmd
placement of sediment on the boundary. Erosion and deposition are what
fommccumdofmydluvwdmumﬂumnoodphinw
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channel are determined by three fundamental comimis: compelence,
capacity and sediment supply. Competence refers (o ine largest size
(diameter) ol sediment particle or grain that the flow is capatie of moving,
it is a hydraulic limitation. If a river is sluggish and moving very slowly it
simply may not have the power [0 mobilize and transport sediment of 2
gimsizeevmtbwgllmhndimwiuvﬁhblcmmpon&nim
mybecompaaxalncanpcmtwilbmpeatouimmimin. Ifitis
incompetent it will not transport scdiment of the given size. If it is
competent it may transport sediment of that size if such sediment is
available (that is, the river is not supply-limited). Capacity refers to the
mhm;mntorudimtorajvmdutu:mmanmpma
mimubedbdcimamlyofwdim.cmadtydepmﬁw
wmmmmm«mmﬂmwmd
ﬁusmyiwunﬂuiddwdtywdinawccwim the prescace of
lugeprﬁcumyobmmﬂwmdmancm&y)-amdty
transport is the compelence-limited sediment transport (mass per unit time)
sediment-transport equations, examples of which we will

Ml(ww.wwydmmmmdmof
mzmumquwt«wm
mmuodywhicvcdi{tbcmlyonwaﬂbaofmmm
limiﬁu(thuh.dnnuiwnmouluofndimumisupbho!
transporting is actually available). Wofthoemdllkmtpmdal
Mmmwmmum)dmumm
between supply-limited and capacity-limited transport.

al W@k-ﬁh/
=
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Fig 10: Floodplain Excavation Pit Geometry for Streamlined Floodplain

Moninalimitedndimm'yliuibdmdm
Mwoh&m&ﬂ&hbwacmuwhdmemiﬂ
mpwmamiuoﬂnc(dltmdchy)mt.ptovwitmbowﬁed
iumpauion.awnyﬂwwillmwnwwmum
upperliminolhuapocityoflhcmtomnmbﬁne.impwy
never reached in patural channels and the amount
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Modes of Sediment Transport

The sediment load of a river is transported in various W
and not always very practical in the

ays aithough these

distinctions are to some extent arbitrary
sense that not all of the components can be separated in practice:

1. Dissolved load

2. Suspended load

3. Intermitient suspension (saltation) load

4. Wash load

5. Bed load
Sediment Transport in Rivers
The loose boundary (consisting of movable material) of an alluvial channel
deforms under the action of flowing water and the deformed bed with its
cb-ngin;m;hncu(bedfonm)inwuwithmenow.Adynuuic
eqailibﬂummteofﬂw boundary may be expected when a steady and
uniform flow has developed (Nalluri & Featherstone, 2001). The resulting
movement of the bed material (sediment) in the direction of flow is called
udiumtmsponmdaaiﬂcalbedshwmw (1) must be exceeded to start
the particle movement. Such o critical shear stress is referred as incipient
(threshold) motion condition, below which the particles will be at rest and the
flow is similar to that on a rigid boundary.

Sediment Influx Rate

Mminﬂuhepmlmugmﬂymﬁnedtomebeﬁmiu
oﬁheninyswonuvelocityoﬂhewﬂerwbcsdownmedi\mloﬂnund
nndailtdepeodin;onmcvclocityandmdicnmfhnd.&bblu.pebblcmd
boulders will be transported buy only over short distance. Boulders, normally

T G ®

B
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256 mm and above are normally transported cither by dragging action or by
saltation.

(Nalhwri & Festherstone, 2001)
Fig 11: Sediment Transport in river

Recharge is in two forms, one general deposition of coarse, medium and fine
sand when the velocity of the river water decreases below the carrying
capacity.

However, fash foods due to heavy rains in the upper reaches often causes
rapid transportation of boulder, sand ctc., along with silt which can never

deposit.

Recharge Rate

It is dependent upon the following four factors

1. Velocity of the water and change of velocity
2. Size of particles

Y
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3. Temporary increase in density of carrying media duc 1o presence of silt
load.

4. Artificial or natural barriers being encountered within ihe river course,
where due to the sudden check in velocity, materials are deposited.

The numerical sedimentation rate varies from 50 cm of medium sand to as

much as 3 m of medium and fine sand where the slope of the river bed is less

than 10° per season. For silt and clay, these sediments only be deposited in the

flood arca and normally varies between |-5m over 6 months period.

St

RIVER SUKVEY

| SEDIMENT SAMPMING |

REPLENISH RATE
DETERMINATION

INGH NLOW PERIOD
DETERMINATION

i

EXTRACTION
VoLuze
DETERMINATION

3

MANAGEMENT FLAN

&

Fig 12: Flow chart for volume estimation
Estimation of Sedimentation
The sedimentation rate in India is estimated using empirical formula, actual
observed data and reservoir sedimentation survey. The recommended BIS
(12182-1987) method has been widely used for reservoir planning. In addition
the sediment data is also collected by the state governments on river systems

e

o
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in their respective temritories. Thus there is cnough data to estimate bath the
average annual sediment yield and also the distribution of annual sediment
yields. There are also situations where the gauging stations provide nested
systems of catchments. In these situations data can be used to identify the
contribution to the total sediment yield from individual sub-catchments.
Though this data is extremely useful and is recommended to be fully used for
estimation of sediment rate, the data need to be interpreted with care. The
sedimenl measurcments arc, in general, based on bottle sample taken from
near the water surface. In gencral, the suspended sediment concentration
varies with depth, with the sediment concentration being greatest at the lower
levels. This means that the measurement may under estimate the suspended
sediment concentrations. The data provides an cxccllent resource for
estimating sediment yield directly, The sediment yield depends on catchment
arca, the average catchment slope, the lithology of the catchment, the land use,
the drainage density, the annual/seasonal precipitation and storm cvents ctc.
There are a number of empirical methods developed in USA and still used
worldwide to assess sediment crosion like the Universal Soil Loss Equation
(USLE), Modified Universal Soil Loss Equation (MUSLE) and Revised
Universal Soil Loss Equation (RUSLE). Some work has been done in India
and certain empirical relations have been developed linking annual sediment
yield with some of these parameters (CWC, 2010).

Estimation of sediment yield from the catchment arca above the reservoir is
usually made using river sediment observation data or more commonly from
the experience of sedimentation of existing reservoirs with similar
characteristics, On adopting the first procedure, it is usually necessary (though
often not complied within practice) to evolve proper sediment water discharge
rating curve and combine it with flow duration (or stage duration curve) based
on uniformly spaced daily or shorter time units in case of smaller river basins.
Where observed stage/(low data is available for only shorter periods, these

X < F

>
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have to be suitably extended with the help of longer data va minfall to
climinate, as far as possible, the sampling crrors due (o shoriness of records
The scdiment discharge rating curves may also be prepared frum hydraulic
considerations using sediment load formulae, that is, modificd Einstein's
pmecdmbuuhishnnotyubeoompopula.lliulsonecaarytowcoum
for the bed load which may not have been measured. While bed load
measurement is preferable when it is not possible, it is often estimated as a
pemugegmmuymginz&omStoZOpmtofmcmpmdedlud.
llowever, practical means of measuring bed load of sediment needs to be
undertaken particularly in cascs where high bed loads are anticipated. To
assess the volume of sediment that would deposit in the reservoir, it is further
necessary to make eslimates of average trap efficiency for the reservoir in
question and the likely unil weight of sediment deposits, time averaged over
theperlodscleded.munpeﬂicimcywoulddependminlyoathcapcity
inflow ratio but would also vary with location of controlling outlets and
reservoir operating procedures. The density of deposited sediment would vary
with the composition of the deposits, the location of the deposit within the
reservoir, the flocculation characteristics of clay and water and the age of the
deposit. For coarse material (0.0625 mm and above), variation of density with
location and age may be unimportant but for silt and clay, this may be
significant. Normally, a time and space average density of these fractions,
applicable for the period under study is required for finding the overall volume
of deposits. For this purpose, the trapped sediment for the period under study
would have to be classified in fractions by corrections in inflow estimates of
the fractions by trap efficiency. Most of the sediment removed from the
reservoir should be from the silt and clay fraction. In some special cascs, local
estimates of densities at a point in the reservoir may be required instead of
average density over the reservoir. Estimates of annual sediment
yield/sedimentation rate assessed from past data are further required to be \)-

47 | ﬁ& A
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suitably interpreted and wherever necessary, the unil rates which would apply
to the future period are computed by analysing data for trends or by making
subjective adjustments for the likely future changes. Where the contributing
drainage area is likely 1o be reduced by upstrcam future storages, only such of
the projects as are under construction or which have the same priority of being
taken up and completed as the project in question are considered for assessing
the total sediment yield. Sediment obscrvation data (see 1S:18Q0-1968*) is
necessary if the yield is being assessed from hydrometric data. If observational
methods are inadequate, the possibility of large crrors should be considered.
For drawing conclusions from reservoir re-surveys, it is important that
reduction of at least 10 percent or more has been observed in the capacitics of
the two successive surveys; if this is not done, inaccuracies in the successive
surveys will distort the estimation of the capacity reduction between the
surveys. If the loss of capacity is small, useful conclusions may not be
forthcoming, and in such cases, river sediment measurements with its large
observational errors may still provide a better estimate. [t is essential to make
o proper assessment of sediment yield for reservoir under study taking relevant
factors into account (BIS:12182-1987).

A proper assessmenl of the effects of sediment transport and of the measures
that may be necessary for its control requires a knowledge of the processes of
sediment erosion, transportation, and deposition, and of their interaction with
the hydrological processes in the catchment.
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Erosion of catchments
The most significant agent for eroding sediments from fand is naming water,
Other ugents of land crosion include wind, ice, and gravity. The processes by
which water degrades the soil are complicated and depend upon the rainfall
properties, soil propertics, land slope, vegelation, agricultural methods, and
urbanization process. The last two factors account for the most important
effects of man's activities on erosion. Empirical equations bave been
developed for the determination of soil loss (sheet erosion) from agricultural
lands. One of them, developed by Musgrave for conditions prevailing in the
United States, is given as

E = [RS' L 0M9p! 78
Where,
E is the mean annual soil loss, in millimetres
1 is the inherent erodibility of the soil, in millimetres
R is a land-cover factor
S is the land slope, in per cent
L is the length of the slope in metres, and
P is the 30-minute, two-yeur rainfall depth, in millimetres.

The values of the parameters | and R, arc determined empirically from
regional studies.

Channel crosion

Channel erosion is caused by the forces of the concentrated flow of water. Its
rate depends on the bydraulic characteristics of channel flow and on the
inherent crodibility of channel materials. In non-cohesive materials, the
resistance to erosion is affected by the size, shape, and specific gravity of the
particles and by the slope of the bed. In cohesive materials it also depends on
the bonding agents. The relationships between the hydraulic variables and the

180
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parameters influencing the erodibility of channels arc not fully w2 Zersiond and
are often expressed by empirical formulae. Strcam and river-conirol works
may have a serious local influence on accelerating channel crosion if they
cause an increasc in channel depth, flow velocity, change the dircction of the
Mow, or reduce the natural sediment load. The latter effect vccurs (requently
below dams and may persist for many kilometres downstream. Bare land and
badlands may develop gullies with rates of advance that can he computed by
empirical formulac containing such parameters as the drainage arca of the
gully, slope of the approach channel, depth of rainfall, and clay content of the
eroding soil.

Traosportation of sediments in channels
Fhe(nnpauhd)ndimﬂmmomhﬁvmaimenninlyﬁomlhc
topsoil of the catchment and from the banks of the channels. However, fine
sediments also originate from sewage and other return flows for example such
scdiments comprise about one third of the suspended-scdiment load in the
lower Rhine river. A large portion of the transported material comes to rest on
flood plains, especially upstream from hydraulic structures. The settled
material undergoes compaction and other physical and chemical changes that
can somctimes prevent its re-erosion by flows that would have carried it
pnviomly.Adectuuisumallyfomdinthememmmlsedim:
mspoﬂedpaunitnmoftbcwchmlulhcnmoﬁhemd\m
increases. The concentration of suspended sediment in runofT is described by
various formulae such as

log cs = ClogQ +B
in which,
cs is the concentration expressed in weight per unit volume of water,

Q is the water discharge, \y

C is a dimensionless coefficient, and
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B is a function of the rainfall depth of the antecedent discharpe or of ather
meteorological and hydrological variables.

The concentration of suspended sediment varies within the channel cross-
section. It is relatively high in the lower portion and may also be non-uniform
laterally. So that its sampling at several points or along scveral verticals of the
cross-section is often necessary for obtaining its mean. The mean
concentration should be evaluated to yicld the total sediment weight per unit
time when multiplied by the water discharge. The graph of suspended
sediment against time usually has a peak that does not occur simultaneously
with the peak discharge. This lag is a result of the specific conditions in a
watcrshed, and no generalization has yet been formulated for the evaluation of

this difTerence.

Bed-load transport
Coarse sediments (bed load) move by sliding, rolling, and bouncing along

channels and are concentrated at or near the channel bed. The variables that
govern transport are the size and shape of the particles and the hydraulic
properties of the flow. As a consequence of the interaction between the
hydraulic forces and the coarse sediment, the channel bed assumes different
configurations known as plane, ripples, dunes, flat, standing waves, and
antidunes. They exert resistance to the flow of water that varies within a wide
range and assumes a maximum value for the dune configuration.

Sedimentation
When approaching its mouth, the flow velocity of a river decreases along with

its ability to carry sediment. Coarse sediments deposit first, then inlerfere with
the channel conveyance, and may cause additional river meanders and
distributaries. The area of the flowing water expands, the depth decreases, the
velocity is reduced, and eventually even fine sediments begin to deposit. As a

result.delusmybefomedlntheupperpoﬂionofmcmm The deposited

7
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material may later be moved to deeper portions of the reservoir by hydraulic
processes within the water body. Sediments are deposited in accordance with
their scitling velocity. A significant concentration of suspendzd scdiments
may remain in the waler column for scveral days after iis srrival in a reservoir,
This may interfere with the usc of the stored water for certain purpases, ¢.g.
for water supply or recreation. It should be emphasized that not ail of the
sediment deposits in a reservoir. A large portion of it remains in the upper
zomes of the watershed, some is deposited upstream from reservoirs, and some
is carried downstream by the released watcr. The sediment-trapping efficiency
in & reservoir depends upon the hydraulic properties of the reservoir, the
pature of the sediment, and the hydraulic properties of the outlet. The density
of ncwly deposited sediment is relatively low but increases with time. The
omniccomponmtlnthewdimlmnyundemochmgulbumymdwciu
volume and enhance biochemical processes in the stored water (WMO, 1994).

Some of the famous sediment transport equations are:-

1. Dandy - Bolton Equation
2. Modified Universal Soil Loss Equation (MUSLE) developed by

Williams and Bemdt (1977)
3. Yang Equations
4. Engelund-Hansen Equation

Dandy - Bolton formula is often used to calculate the sedimentation yield

because :-
« The formula uses catchment arca and mean annual runoff as key determin

ants
* [tdoes not differentiate in basin wide smaller streams and their

charactenistics.

Wy
o % Q/Q;f-: —ﬁz/
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e Dandy and Bolton equation calculates all types ol sodimen yield
i.e. Sheet and rill Erusion, gully Erosion, channel Eed and bank erosion

and mass movement eic,

DANDY - BOLTON EQUATION

|. Dandy Bolton formula is often used to calculate the scdimentation
yield.
However Computed scdiment yiclds normally would be low for
highly erosive areas and high forwell stabilized drainage basins

with high plant density because the equations are derived from

average values.
mmnmmmmwnhmmwmmmw.

runoff, and drainage area.
. Many variables influence sediment yield from a drainage basin.
They include climate, drainage arca, soils, geology, topography,
vegetation and land use.
The effect of any of these variables may vary greatly from one
geographic location to another, and the relative importance
of controlling factors often varies within a given land resource

area,
The accuracy of the sedimentation surveys varied, ranging from

reconnaissance type measurements of sediment deposits  to
detailed surveys consisting of closely spaced cross-sections or
contours,

Sediment Yield vs. Drainage Area: - On the averge, sediment yield is
inversely proportional to the 0.16 power of drainage orea between |
and 30,000 squarc miles.

Sediment Yield vs. Runof: - Q},L
/

o} X @ 4.
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Sediment yield increased sharply to about 1,860 tons per square mile
per year as run-off increased from 0 to about 2 inches. As runoff
increased from 2 to about 50 inches, sediment yield decreizcd
exponentially. Because sediment yield must approach zero a5 runoff
approaches zero, @ curve through the plolted points must begin al the
origin. The abrupt change in slope of a curve through the data points
at Qequals 2 inches precluded the development of

a continuous function that would adequately define this relationship. Thus,
there are two equations derived for when Q was less than 2 inches
and when Q was greater than 2 inches ( Dandy &Bolton, 1976)
Method of Mining

a) Extracting gravel from an excavation that does not penetrate the water table
and is located away from an active stream channel should cause little or no
chmpwmemmﬂhywoﬁcmmmmcummmmﬂnm
dnﬁugpeﬁodsofﬂoodiag.muupdwhlhuchmin
mpoumlmlw.rechnge.mdmnoﬂmycmumlmchmgubthc
ground-water system, which may in tum affect stream flow.
b)UmMngmuonofmmrwinnoodphmtomdmmme
mmublegmmllydhmhmsmﬁummwowiuumof
material below the water table.

€) In-stream extraction of gravel from below the water level of a stream
generally causes more changes to the natural hydrologic processes than
limiting extraction to a reference point above the water level.

'ﬁmw.wnmhhphuhunﬂco(hmﬂwmm
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d) In-stream extraction of gravel below the deepest part of the channel (the
thalweg) generally causes more changes to the natural hydrologc processes
than Jimiting extraction to a reference point above the thalwey.

¢) Excavating sand and gravel from a small straight channe! with a namow
floodplain gencrally will have a greater impact on the natural hydrologic
processes than excavations on a braided channcl with a wide floodplain.

f) Extracting sand and gravel from a large river or stream will generally create
Mimaumammunmmlofmmd&omawudm

Fig 14: Annual rainfull in Allahabad

—

or stream,
Table 14: Annual Rainfall of Allahabad
Year | . | Feb [Mar | April [May [ June | July | Aug [ Sep | Oct | Nov | Dec ‘T":;""
004 1250] 0 | 0 | 155 [ 9.9 [2152/163.2] 195 | 102.] 2210 0| 729
2005 | 449 125 [169] 28 | 0 | 73.5 [320.7/243.6/ 87.2 283 | 0 |182] 8486
2006| 0 | 0 |24 |23.5 62 | 62.5 |456.1[237.6] 474 |395| 0 | 0 | 8938
2007 | 0.1 | 758 [25.1] 1.2 [21.9] 77 295412954 2002 | 28 | 0 | 54110093
30081 0.6 10 | 0 | 3.0 | 38.5322.4/446.9]326.1| 67.3 203 1.7 ] 0 | 12371
2000] 0 | 0.5 | 144 3.2 |268] 3.1 [172.7] 648 | IT7.8 3361159| 6 | 5188
3010 3.6 1192 0 | 0.5 | 7.5 | 8.5 [201.7]160.6] 1264 355] 53] 0 | 5788
Annual Rainfall —a— 2004
500 = 2003
400 4 = 2006
'm e 2007
5 —t— 1008
i’”' —o— 2009
100 —2030
&
mmwmwmmummmm ’
Months |
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OVERVIEW OF MINING ACTIVITY IN THE DISTRICT

Sand
Table 15: Rescrve estimation of sand on the hunks of Ganga nver
Total stretch | Potential | Geological [Mlncble Mineble | Total area
of Ganaga |area for| reserveof reserve |potential |of Mining
river area | mining the District of the |of the | Lease in
flowing as per District | District | Allababad,
through SSMMG- as per | U.P
district 2016 SSMMCG-
Allahabad, 2016
u.P
117 Km 6739ba | 1549.97 1347.80 | 808.68 86.23ha

lakhs cum | lakhs lakhs cum

cum

The total potential area excavation of Ganga River is approximately 6739 ba
and arca of existing / proposed mining lease area. is 86.23 ba, so the rest of
the arca nceds to be explored. Additional areas may be further assessed on the
basis of various ecological, environmental, social and political considerations.
It can be further studied as potential area for mining & revenue gencration.

of Yamunu|area for| reserveof | reserve | potential | of Mining

river area | mining the of the ofthe |Lease in

flowing District as | District | District | Allahabad,

through per asper |UP

district SSMMG- SSMMG-

Allahabad, 2016 2016

u.r

51 Km 5100 ha | 1,173.00 |1,020.00 |612.00 211.552 ha
lakhs cum | lakhs cum | lakhs cum

56 |

ap T

187



193

District Survey Re aha

The total polential area excavation of Yamuna River is approximately 5100 ha
and area of existing / proposed mining leasc arca is 211.552 ha. Additional
arcas may be further asscsscd on the basis of varivus ecological,
environmental, social and political considerations. It can be further studied as

potential area for mining & revenue generation.

Table 17: wmmggmmmmn.s_m_m
Total stretch | Potential Mineable | Total area
of Tons river |area for | reserve of mervc potential |of Mining
area flowing | mining the of the ofthe |Lease In
through District as | District | District | Allahabad,
district per asper |UP
Allahabad, SSMMG- SSMMG-
u.p 2016 2016
79 km 4424 ha | 2344.72 1327.20 | 796.32 67.16 ba

lakhs cum | lakhs lakhs cum

cum

The total potential area excavali

and area of existing / proposed mining lease area
arca needs to be explored. Additional

basis of various ecological, environmental,
It can be further studied as potential arca for

arcas may be
tal, social and political considerations.

mining & revenue generation.

ion of Tons River is approximately 4424 ha,
is 67. 16 ha, so the rest of the

further assessed on the

Total area

Table 18: Re » estimation of sand O banks ¢

Total stretch Potential Geological Mineable

of Belan river | area for reserve of re:cmrv: fth?l :‘fu’ b:ll‘nl:

area flowing | mining the 0 0

through District as District | District Allababad,

district per asper |UP

Allahabad, SSMMG- SSMMG-

u.rP 2016 2016

39 km 468 ha 70.20 lakhs 46.80 28.08 22,02 ha
cum lakhs lakhs cum
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The tolal potential arca cxcavation of Belan River is approximatcly 456 ha,
and area of existing / proposed mining lcase arca is 22.02 ha, £o the rest of the
aren needs to be explored. Additional arcas may be furiher assessed on the
basis of various ecological, environmental, social and political considerations.
It can be further studied as potential arca for mining & revenue generation.

‘mMM¢nnWMwnMMuth
WdWﬁrWMthAMISWDMIMNG
NANJGRMENTGUIDM-ZOMWMWGCGGOI.MLNM
mw:uﬁmdwummm“muamuw
mybymmmmmmmqwmmaqqmam
:fmamwumﬁmmmao/mm.

Sr No. Year uctionof Ordinary
d
l. 2014-2015 4,81,633 Cum
2. 2015-2016 4, 78, 099 Cum
3 2016-2017 1,06,541 Cum

Sr No. Year Revenue Recelved
l. 2014-2015 44,72,23.395.00
2. 2015-2016 53,57.72.329.00
3. 2016-2017 81,37.35.977.00
58
e
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Table 21: List of Proposed Mining Quarrics In The District With Location,
| Period Of Validi
Detals of vacant Ordinary Sand mining areas in Disivict Aflshzhad (UNDER E-
TENDER)
Annual
G - estimated
ame o quantity of
SNo.| Minor N;:::‘ Details of Area mineable
Mineral ordinary
sand
(cum/year)
Khand | Area (in
Tehsil |Village | No. | Ha)
1 2 3 4 5 6 7 A
1 ;u;.";m Yamuna |Bam fo oo |! 8 160000
2 gﬁm Yomuna (Bam [ 2 R 160000
3 g...a.m Yamuna [Barm |0 3 8 160000
4 50:"’""" Yamuna |Bara [ 4 ] 160000
Ordinary Nodiha, 8 160000
5 | g Yamuna | Bara Amiliy 5
Ordinary Majhiari | ¢ 10 200000
6 Sand Yamuna | Bana Bhambaur
Bara Oﬁlh;ﬁ. 7 8 160000
7 | Ordinary | Yamuna
Sand Barhula
Kachra, 60000
8 |Ordinary [Yamuna |Bara | Misripur, |8 s : ,
Sand = Nagarwar ‘
9 %’W Yamuna |Bera |, 9 6 s
o e e o == O O
1 m"q Yomuna | Baro K- " s e
Deoria, 60000
12 | Ordinary | Yamuns |[Bara | Bikar, 12 . '
Sand Iradatganj
Mp\:.
) Karcha | Ami 13 o 200000
13 | Ondinary |Yamuma | o hlil\lfy:
Sand
59 | K K
o
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Yamuna

Kaorcha

14

Yamuna

15

16

Yamuna

16

17

Yamuna

18

Yamuna

17

Yamuno

Yamuna

21
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24

g

g

g

g

26

EE E} Eg EE. EE
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27
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Gangn-Tons
Confluence
h .
28 Ganga ::2.: z“""“' 28 160000
usmanpur to
Ordinary badhauli
Sand (baharpur) |
Paranipur |
Mejwll | and 00000
2 | Ordinary | 9™ | andiys |Mawaeyato |2 '
Sand raka
Paranipur Il
w0 [Ouinary |Ganga | MM | et |0 100000
Mejat Paranipurill
n i Ganga andi and kandla 31 100000
Sand . ;niputlv
MejvH -
2 ot Gangs and kandla- | 32 100000
MejaH Paranipur V
33 | Ordinary | Ganga andiys and 3 100000
Sand W‘h
MejwH | Tandriya 100000
= gﬁm’ Gangs | indiya | und Goodari |
Mpmt;d
Bampur 0000
5 Gangn m! Bijeulito | 3%
w Tela khas
Ganga- Tons
Confluence 50000
36 Tons Mcja ': 3
Ordinary Ilahabad
Sand W‘ “I
e | 90009
37 Tons Mcja
Sand Nala
Gadhawn
38 | Ordinary | Tons Meja ::::: " -
Sand
Mamoli 60000
39 g:‘:'" Tons Mcjs -
Kohsar, 60000
d |Ordinary I7ons  [Med | fsautn Pae ®

61|
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Tons

41

75000

42

Tons

42

‘n

73

3

a3

Tons

43

Tons

as

Tons

45

E% E} EE E% EE E%

Tons

47

HitEER

{

Sipauva and
Amiliya

49

E

Kotiya and

Jamua to

;

)

Madau

51

B 1 I

;

Korsav

kala
to Border of

3

Name of

(In
Ha.)

Quantity of mined &
transported minor
mineral according to
lssued MM-11 (cum)

Yamuna

4.4046

26150

Yamuna

slsl P8

44046

e

-

5 &
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3 | B Kanjasa Yamuma | s ’ 44046 26250
4 |Pem | Kuinu Yamuna 32 | 44646| 20000
s Sadar Phulwa Yamuna &4 | d4018 11200
6 Bara Majhiyari Yauuna il 14044 25650
7 Barn Naudiha Yanuna B/13 4.4040 34790
8 |Dama Semn Yamuua BA7 | 4A0MS 55350
9 |Meja | Pokri - Yumuna | %6} | 44045 28550

i-dum Leclapur Gangs
10 | Handiys /1) 4.4046 18900
Deveakh & Ganga
11 | Karchana | Chatnasg 1016 _| 44046 15750
12 | Karchana | Arai Tons 1| 20 9950
13 | Koraw | Bhogan Tous 1| 20234 7600
4 | M | Paranipur Ganga 226 | 44046 28350
1S | Meja Chawki Tons 1 44046 9900
7 | Tanariya Ganga 23 4 4046 16700
18 | Karchana | Vidyupeeth Yamuna VI8 | 44046 29830
19 | Karchana | Mohabatganj Yamuna VI3 | 44046 54594
- e Panduwa Yamuna . 44046 22350
21 | Karchans | Dharwam Tons 2 20234 8130
» Tons | 4.4046 11150
T T Belan 2 | 2004 9200
DISCUSSION

ommmmwmmmmmmtmuwm
socictyductoihmuymcs.OrdinuyunbmbeuedfamldngMck.
filling roads, whereas sand may be used as building sites, brick-making,
making glass, sandpapers, reclamations, and etc. The role of sand is very vital
withwgudnounpmwcﬁonoftheeouulmvimmtltmulm
against strong tidal waves and storm surges by reducing their impacts as they
reach the shorcline. Clean sand is indeed a rare commodity on land, but
common in sand dunes and beaches. The composition of sand is highly

. z&@\}?m

%
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variable, depending on the local rock sources and conditions, but the most

common constituent of sand in inland continental settings =+ non-tropical

coastal settings is silica (silicon dioxide, or SiO;), usually in th> form of quartz

which because of its chemical incrtness and considerable hardaces, is the most

common mineral resistant to weathering and it has become a very important

mineral for the expansion of socicty. Sand is a naturally occurring granular
material composed of finely divided rock and mincral particles. River sand is
one of the world's most plentiful resources (perhaps as much as 20% of the
Earth's crust is sand) and has the ability to replenish itself. River sand is vital
for human well being & for sustenance of rivers. Sand mining is a sensitive
environmental issue which is token into the consideration by Geology &
Mining Department, Govt. of U.P. and Ministry of Environment & Forest,
Climate Change. Govt. of India. Geology & Mining Department, Govt. of
U.P. had notified in rule no. 4] of Uttar Pradesh Minor Mineral Concession
Rules, 1963 and MoEF &CC in Standard Environmental Condition For
Sand Mining, of SSMMG, 2016 has given minimum distance from the
mining lease area are compared and maximum distance permissible from the

MLA is given in Table 17.
Table 22: Environmental Sensitivity Analysis of Site

S. No. Feature Max. distance Reference
. |School Som UPMMCR. 1963
2. | Hospital 50m UPMMCR, 1963
3. | Road(NH) 100 m SSMMG,2016
4. | Road(SH) 50 m UPMMCR, 1963
5. | MDR 50 m UPMMCR, 1963
6 Railway Station 100 m UPMMCR, 1963
7. | Chak Road 10m UPMMCR, 1963

64 E{ [\.ﬁh’/
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8. | Bridge or embankment 200 m , UPMMCR, 1963
9, Water supply /lrrigation 200 m r..’FMMCR. 1963
scheme

As a resource, sand by definition is ‘a loose, incoherent mass of mineral
materials and is a product of natural processes.' These processes are the
disintegration of rocks and corals under the influence of weathering and
abrasion. When sand is freshly formed the particles are usually angular and
sharply pointed but they grow gradually smaller and more rounded as they
become constantly wom down by the wind or water (ISM Envis, Dhanbad)

The “"SUSTAINABLE SAND MINING MANAGEMENT GUIDELINES -
2016" of MOEF&CC envisages to ensure that sund and gravel miniog is done
in environmentally sustainable and socially responsible manner; availability of
adequatc quantity of 21 aggregate in sustainable manner; improve the
effectiveness of monitoring of mining and transportation of mined out
minerals; conservation of the river cquilibrium and its natural environment by
protection and restoration of the ecological system; avoid aggradation at the
downﬂmmmchapociaﬂythoawilhhydnuliestmtwmhujuﬂu.
water intakes, ctc.; to ensure the rivers are protected from bank and bed
crosion beyond its stable profile; no obstruction to the river flow, water
iransport and restoring the riparian rights and in-stream habitats; to avoid
pollution of river water leading to water quality deterioration; to prevent
depletion of ground water reserves due to excessive draining out of ground
water; and streamlining the process for grant of environmental clearance for
sustainable mining. The MoEF&CC has also issued notifications SO No.
I41(E) dated 15.01.2016 and SO No. 190(E) dated 20.01.2016 under
Environment (Protection) Act, 1986 on mining of minor minerals and
constitution of District Level Environment Impact Assessment Authority and

e ——

- e %
e

.
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District Level Environmental Appraisal Committee, These notifications have
delegated the power to grant cnvironmental clearance for sand mining 1o an
Authority headed by the District Magistrate. These notifications promote use
of satcllitc imagery to decide the site suitable for mining wnd guantity of sand
which can be mined. The MoEF&CC prescribes following procedurcs for sand
mining;
a) Parts of the river reach that experience deposition or aggradation shall be
identificd first. The Lease holder/ Environmental Clearance holder may be
allowed to extract the sand and gravel deposit in these locations to manage
aggradation problem.
b) The distance between sites for sand and gravel mining shall depend on
the replenishment rate of the river. Scdiment rating curve for the potential
sites shall be developed and checked against the extracted volumes of sand
and gravel.
c)Sandmdmvelmaybeumtedmlhoemirucﬁvcohmelduma
the dry scason.
d) Abandoncd stream channels on terrace and inactive floodplains be
preferred rather than active channels and their deltas and flood plains.
Stream should not be diverted to form inactive channel.
¢) uymormdmdmdwmhcouwbemwdﬁomthemw

slulldepa\donmawidlboﬂhoﬁ!ﬂmdreplethnuofdnﬁm.
gravel shall notbedlowedwbemdwbmmionmy

oceur, such as at the concave bank.
g) Segments of braided river systcm
within the lateral migration area of the river
feasibility of sediment replenishment.
b)Slndlndmvehhlllnocbeumtcd
crucial hydraulic structure such as pumping station,

should be used preferably falling
regime that enhances the

within 200 to 500 meter from any
waler intakes, and

" X @Q‘a
o

b
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bridges. The exact distance should he ascertained by the local authorities
based on local situation. The cross-section survey should cover 5 minimum
distance of 1.0 km upstream and 1.0 km downstream of the potential reach
for extraction. The sediment sampling should include the bed material and
bed material load before, during and afler extraction period. Develop a
sediment rating curve at the upstream end of the potential reach using the
surveyed cross- section. Using the historical or gauged Now rating curve,
determine the suitable period of high flow that can replenish the extracted
volume. Calculate the extraction volume bused on the sediment rating curve
and high flow period after determining the allowable mining depth.

i) Sand and gravel could be extracted from the downstream of the sand bar
at river bends. Retaining the upstream one to two thirds of the bar and
ripariun vegetation is accepted as a method to promote channel stability.

j) Flood discharge capacity of the river could be maintained in arcas where
there are significant flood hazard to existing structures or infrastructure.
Sand and gravel mining may be allowed to maintain the natural flow
capacity based on surveyed cross- section history.

k) Altematively, off-channel or floodplain extraction is recommended (o
allow rivers to replenish the quantity taken out during mining.

) The Piedmont Zone (Bhabbar arca) particulacly in the Himalayan
foothills, where riverbed material is mined, this sandy-gravelly track
constitutes cxcellent conduits and holds the greater potential for ground
water recharge. Mining in such areas should be preferred in locations
selected away from the channel bank stretches.

m) MiningdcpthshouldbemuidedtOJmuumddmummﬂww
should be 3 meter or lOpacenlofmodmwidthwhichmlu.
n)mbmwnmmmmlyhmwmu”ﬁmn*d:\:
proposed embankment, because they ge silted p in course of tie. -
mumummommw'.wm'ff“”“m

-
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within 25 m from the toc/heel of the embankment. In case of higher
embankment the distance should not be less than 50 m. In order to obviaie
development of flow paralicl to cmbankment, cross bars of width cight
times the depth of borrow pits spaced 50 to 60 meters cenlre-to centre
should be lefl in the borrow pits.

0) Demarcation of mining area with pillars and geo-referencing should be

done prior to start of mining.

The above notifications and Guidelines, being notified under the provisions of
the Environment (Protcction) Act, 1986, have acquired the status of statutory

pmvisiomandhlvctobcfollowed.

GS! Guidelines-Geological Survey of Indin (GSI) bas collated/ formulated
considered geo-scientific opinions to address issues pertaining to riverbed
gravel/ sand mining. Besides resource cxtraction, ultimate objectives of
riverbed mining should be:-

(i) protection and restoration of the ecological systcm,

(ii) to prevent damages to the river regime,

(iid) towofkouuhcudimntinﬂwdupleuhhmlupocityoﬁhcﬁw.
to restore the riverine configuration (landforms and fluvial
geomorphology, such as bank erosion, change of river course
gradient, flow regime, etc.),

(iv) mptevcmeonnminlﬁonofmmdmluregiu.

(v) to prevent depletion of ground water reserves due 1o excessive
draining out of groundwater, and

(vi) wmntheﬁpulmﬁghumdin-mhtbim

GSlhuidcnﬁﬁedmjorhaurdlcaMduetom!nhcofmﬂmwln

under:

. X@wm/
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a) Instream habitat: The impact of mining may result in increase in river
gradient, suspended load, scdiment transport, sediment deposition,
turbidity, change in temperature, ctc. Excessive sedimeni deposition for
replenishment/  refilling of the pits affect turbidity, prevent the
penetration of the light required for photosynthesis of micro and macro
flora which in tumn reduces food availability for aquatic fauna. Increase
in river gradient may cause excessive erosion causing adverse effect on
the instream habitats. B

b) Riparian habitat: This includes vegetative cover on and adjaceat to the
tivcrbmb.whichcmu'olscmim.uwidemuimlhpuuimome
stream and prevents intrusion of pollutant in the stream through runoff.
Bmkemsionmdchmgeofmorphologyoﬂbclimmdmylhc

riparian vegetative cover.

¢) MMMiningpiummm‘bkfaﬁmM

shiﬂinsuwelludayuduﬁoaoflmd.uusingbuofpmpmiand
degradation of Jandscape.

. ! n_the fioodpiain greq; Mining may
ambwcdn;ofﬁvubedkvdnwdluﬁmwﬂalcvdmmhcin

lowering ofmwwﬂubkmwamdwmmﬁmmdmm
m‘l’hhmyumm“f

1L

W

e ) A4

out of groundwater from the adjacent
water for the vegetation and buman settlements in the vicinity.

c)wummmworw

d\ninznnduﬁniuapeciwyinubmdooedcbmhgmﬂymhh

depletion of groundwater resources Causing
affecting irmigation and potable water availability. In extreme cases it

mymm:mmormmmwmimin

adjacent areas.
n Wmmwmmummmm.
mmmmgwiumdmmcmmommw ﬁhamtedlls‘ td,

T e
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(sediments), infiltration through which the ground waier is recharged.
The pollutants due o mining, such as washing of mining materials,
wastes disposal, diesel and vehicular oil lubricunis and oiher human
activities may pollute the ground water.

g) Choking of filter materials for ingress of ground water from river:
Dumping of waste material, compaction of filter zone due to movement
heavymchinuiamdvehicluforminingpmpmmyredmme
permeability and porosity of the filter material through which the
groundwater is recharging, thus resulting in steady decrease of ground
water resources.

The GSI has suggested that riverbed mining may be allowed considering
minimization of the above mentioned deleterious impacts. The guidelines of
National Water Policy of India should also be followed which states that
watershed management through extensive soil conservation, calchment area
treatment, preservation of forest, increasing of forest cover and construction of
check dams should be promoted. Efforts shall be made to conserve the water
in the catchments, Following geo-scientific considerations have been
supgested to be taken into account for sand/ gravel mining:-

tive floodplains may be
preferred rather than active '
Replenishment of ground water has to be
of waler is required during mining.

2. Stream should not be diverted to form inactive channel.
3. Mhﬁngbdowngbwmnmlwclsbmudbcwokbdunufqnﬂ

against environmental contamination and over exploitation of resources
4. Large rivers and streams whose periodic sediment replenishment

capacity are larger, may be preferred than smaller rivers.

- R @ ’:EJC‘L/
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:‘:i ::"":‘:u:n :’:‘?::ﬁ::er ,,:fzn...':m-"d be used preferably falling

nver regime that eashances the
feasibility of sediment replenishment.
6. Mining at the concave side of the river channel should be avoided to
prevent bank crosion. Similarly meandering segment of a river should be
sclccted for mining in such a way as to avoid natural croding banks and to
promotc mining on naturally building (aggrading) meander components.
7. Scraping of sediment bars above the waler flow level in the lean period
may be preferred lor sustainable mining.
8. It is to be noted that the environmental issues related to mining of ’
minerals including riverbed sand mining should clearly state the size of |
mine lensehold area, mine lease period, mine plan and mine closure plao,
along with mine reclamation and rchabilitation stratcgics, depth of mining
undpcdodofnﬁnhmopmtiom.puﬁwhﬂyinmcofﬁvabedmhiu
9. The Piedmont Zone (Bhabbar area) particularly in the Himalayan x
foothills, where riverbed material is mined. This sandy- gravelly track
constitutes excellent conduits and holds the greater potential for ground
watcrncbuge.Mhin;inmcbmsbouldbepufemdbloaﬁom
selected mymmmnmkmm.mmmm
mnotwclldcﬁnod.pmiadulyinlhomﬂcdrivamm
arcas should be selected for mining of riverbed materials for minimizing
adverse effects on flow regime and instream habitat.
lO.MhhgofmvdlymdmmOﬁvubedMMbomhﬂml
mmorsmrmmmmmmmmm
beyond this depth of 3m (10 fect), it is imperative to adopt quarrying in 8
m-ﬁcwunwmwm“m"““““
riverbed mining. Hence, for safety and sustainability restriction of mining

am«wm»mmmoﬂww QL
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11. Mining of riverbed material should also take cognizanes of the location
of the active channel bank. It should be located sufficiently away,
preferably more than 3m away (inwards), from such river banks to
minimize effects on river bank crosion and avoid conscquent channel
migration.

12. Continued riverbed material mining in a given segment of the river will
induce seasonal scouring and intensify the erosion activity within the
channel. This will have an adverse effect not only within the mining area
but also both in upstream and downsiream of the river course. Hazardous
effects of such scouring and enhanced erosion due to riverbed mining
should be evaluated periodically and avoided for sustainable mining
activities.

13. Mineral processing in case of riverbed mining of the sandy gravelly
material may consist of simple washing to remove clay and silty arca. It
may involve crushing, grinding and separation of valucless rock fragments
from the desirable material. The volume of such waste material may range
from 10 to 90%. Therefore, such huge quantities of mine wastes should be
dumped into artificially created/ mined - out pits. Where such tailings /
wasle malerials are very fine grained, they may act as a source of dust
when dry. Therefore, such disposal of wastes should be properly stabilized
and vegetated to prevent their erosion by winds,

14, Identification of river stretches and their demarcation for mining must
be completed prior to mining for sustainable development.

5. The mined out pits should be backfilled where warranted and area
should be suitably landscaped to prevent environmental degradation.

16. Mining generally has & huge impact on the irrigation and drinking
water resources. These attributes should be clearly cvaluated for short-term
as well as long-term remediation (MoWR,2017)

72| 2&
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Table 23: Present Status of Mining

Potential area
for Mining

Sand

Ganga

Yamuna

Tons

Mineable
mineral
Potential

ITI3IMT

4382 MT

1034 MT

Total existing
/ proposed
area for
Mining

86.23

211,552 ha

67.162

22.02

The area for sand excavation in the district in all the four rivers namely Ganga,
Yamuna, Tons and Belan arc 86.23 ha, 211.55 ha, 67.16 ha and 22.02 ba
respectively and are far below the total potential area of District on cach river
for sand excavation. It will help to sustain the environment.

73|
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Agriculture Contingency Plan for District: Allahabad Thsisict

Brief Industrial Profile Of District Allahabad, MSHE- Dovelopment

Institute, Agra

Brief overview of the Yamuna River (2013), Upadhyay, A., and Rai, R K., in
Water Management and Public Participation, Springer Briefs In Earth
Sciences, DOI: 10.1007/978-94-007-5709-7 2

Comprehensive — District Agriculture Plan (C-DAP), District Planning
Committee Allahabad (Uttar Pradcsh)

Dendy , F.E. and Bolton, G.C. “Sediment yield runofT-drainage area
relationships in the United States” (1976). , Journal of Soil And Water
Conservation, Nov-Dec, 1976, Pg-264-266.

Development of Hydrological Design Aids (Surface Water) under HP-II,
State of Art report (July2010), CWC, MoWR, GOL

Directorate of Geology and Mining, Lucknow http://mineral.up.nic in,

District Ground Water Brochure Of Allahabad, District, U.P., Central Ground

Water Board, Government of India, New Delhi
Ganga Basin, Version 2.0, Ministry of Water Resource, Govt. of India, Delhi

10. Geology of Uttar Pradesh and Uttaranchal (2005).Gopendra Kumar,
Geologist society of India, Banglore, Pg 1-283.

11/ GUIDE TO HYDROLOGICAL PRACTICES, WMO (168" ed.),1994

T Tndian Council of Agricultural research http://1 lardoi kvkd.in/distnct-
profile.himl,

13,

Indian Standard GUIDELINES FOR DETERMINATION OF EFFECTS OF
SEDIMENTATION IN PLANNING AND PERFORMANCE OF
RESERVOIRS, BIS- ; 12182 ~ 1987.

14/ Tndian School of Mining, Dhanbad, hitp://ismenvis.nic.in,

15] Rao, K. L. (1975) India’s Water Wealth, Orient Longman Ltd., New Delhi,
pg. 255.

161 REPORT OF THE COMMITTEE CONSTITUTED FOR PREPARATION
OF GUIDELINES FOR WORKS ON DE-SILTATION FROM
BHIMGAUDA (UTTARAKHAND) TO FARAKKA (WEST BENGAL), by

Government of India Ministry of Water Resources,
Gangn Rejuvenation National Mission for Clean Ganga (2017).

River Development and

17} River Sand Mining Managemen
And Environment Department O

{ Guideline, Ministry Of Natural Resources
f Irrigation And Drainage, Malaysia

18] Statistical Bulletin, 2006, District Allahabad
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19] Srivastava, 0.S.,Denis, D.M., Srivastava S.K_, Kumer M., Kumar N..
(2014).Morphomeltric analysis of & Semi Urban Watershed, trans Yamuna,
draining at Allahabad using Cartosat (DEMjdata and GIS. The International
Joumal Of Engincering And Science. 3(11) )R 71-79.

20 Singh, LB., Ansari, A.A., Chandel, R.S. and Misra, A.. 1996, Neotectonic

control on drainage system in Gangetic Plain, Uttar Pradesh. Journal of the
Geological Society of India, 47, 599-609,

21 Survey of India Toposheet No,

22| Sustainable Sand Mining Management Guidelines 2016, MoEF & CC,
Govermment of India, New Delhi.

23] Tangri AK., Ram Chandra & S.K.S.Yadav (2000) - Detrital influxes in the
melt- water of Gangotri Glacicr, Garhwal Himalaya. Nat.Sem. on
Geodynamics & Environmental Managemeat of Himalaya, Srinagar
(Garhwal), Dec.4th-6th, 2000.

24| The Urtar Pradesh Minor Minerals (Concession) Rules, 1963

25| The Environmental (Protection )Act, 1986 and Amendments

26 Uttar Pradesh, District Gazetteers, Allahabad, 1988
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Toposheet Map of District Allahabad
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List of River Bed Mining in River Ganga, District Allahabad

Village name o

Cade

22  Dewrakh /Chatnag
13  From Mawalyan to

Chandi and Bhad«ar
24 From Khadsra Lo Khanika
25  From Kabra o Diha and

Kabra 10 Jamunipyr
25  From Semvaha W Rampur

and Ulapur 1o Shaba)

27  From Gandila to Panasa

and Dhokri to Chadharan

28 From Gangs- Tons

Conflugnca 1o Pakrisewsr

29 Paracipur |

30 Pararipur i

31 Paranipuritl
32 Paranipue IV
33  Paranipur v

214

34 Bhupon Tinarya and

Goncar

BorwTalabhas

33
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CHAPTER 1: INTRODUCTION

1.0 SAND MINING

Sand mining is a process of the actual removal of sand from the foreshore including
rivers, streams and lakes. Sand is mined from beaches, inland dunes and dredged from river
bed. The sand is dug up, the valuable minerals are separated in water by using their different
density and the remaining ordinary sand is re-deposited. River sand is vital for human well-being
and for sustenance of rivers. River sand is one of the world’s most plentiful resources (perhaps
as much as 20% of the Earth's crust is sand) and can replenish itself. As a resource, sand is ‘a
loose, incoherent mass of mineral materials and is a product of natural processes. These
processes are the disintegration of rocks and corals under the influence of weathering and

abrasion.

1.1 SECOND-MOST EXPLOITED NATURAL RESOURCE

Sand plays an important role in delivering ecosystem services across marine, delta, beach,
river and underground environments. It helps in controlling erosion, delivering nutrients,
contributing to food security, and regulating the quality of aquifers. It also provides habitats and
breeding grounds for diverse flora and fauna, thus supporting biodiversity.

According to the United Nations Environment Program report on “Sand and
Sustainability: 10 Strategic Recommendations to Avert a Crisis” (UNEP 2022), the sand, gravel,
crushed stone and aggregates constitute the second-most exploited natural resource in the world
after water. Their use has tripled in the last two decades to reach an estimated 40-50 billion
metric tonnes per year. The demand is driven by factors such as urbanization, population growth,
economic growth, and climate change.

Sand has become a very important mineral for society due to its many uses mainly in
infrastructural activities. Sand and gravel have long been used as aggregate for construction of
roads and buildings. Today, the demand for these materials continues to rise. In India, the main
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source of sand is from river flood plain sand mining, in-stream mining, coastal sand mining and
paleo channel sand mining.

River sand mining is a common practice as habitation concentrates along the rivers and
the mining locations are preferred near or along the transportation route, for reducing the
transportation cost. River sand mining can damage private and public properties as well as
aquatic habitats. Excessive removal of sand may significantly distort the natural equilibrium of
a stream channel. The role of sand is very vital with regards to the protection of the coastal
environment. It acts as a buffer against strong tidal waves and storm surges by reducing their
impacts as they reach the shoreline. Sand is also a habitat for crustacean species and other

related marine organisms.

1.2 IMPACT OF SAND MINING

Bajri/sand mining has many positive impacts on the economy and on the quality of life
of people. However, if extracted in excess amount beyond the replenishment rate, it has an
adverse and destructive impact on the river system, making it unsustainable. The impacts of

sand mining are as follows:
A. Positive Impacts

Sand deposition eventually leads to reduction in conveyance capacity of river leading to
flood in rivers. Proper dredging of sand keeps the bed at the desired level. Thus, if dredging is
not done, due to continuous deposition of sand, the depth of river may get reduced. This will
result in flooding of water and loss of properties. It also facilitates the navigation in the channel,
Moreover, sand mining improves the socio-economic profile of the region by providing
employment opportunity, roads, development and livelihood for the local people in that region.
Sand is the main fine aggregate in concrete. Riverbeds are major sources of clean sand. There is
a change in traditional housing of people in India and sand has become one of the essential
materials for construction. The sand mining helps to control the cost of construction and
deployment activities by establishing a low-cost continuous supply chain.

CMPDI Page | 3
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B. Negative Impacts

Taking into consideration the places of occurrences of the adverse environmental
impacts of river sand mining, Kitetu and Rowan (1997) classified the impacts broadly into two
categories namely off-site impacts and on-site impacts. The off-site impacts are, primarily,
transport related, whereas, the on-site impacts are generally channel related.

The on-site impacts are classified into excavation impacts and water supply impacts. The
impacts associated with excavation are channel bed lowering, migration of excavated pits and
undermining of structures, bank collapse, caving, bank erosion and valley widening and channel
instability, The impacts on water supply are reduced ground water recharge to local aquifers,
reduction in storage of water for people and livestock especially during drought periods,
contamination of water by oil, gasoline and conflicts between miners and local communities.
Thus in-stream sand mining results in the destruction of aquatic and riparian habitat through
large changes in the channel morphology. Impacts include bed degradation, bed coarsening,
lowered water tables near the streambed, and channel instability.

It is well understood that mining changes the physical characteristics of the river basin,
disturbs the closely linked flora and fauna, and alters the local hydrology, soil structure as well
as the socio-economic condition of the basin. In general, it was reported that in-stream mining
resulted in channel degradation and erosion, head cutting, increased turbidity, stream bank
erosion etc. All these changes adversely affect fish and other aquatic organisms either directly
by damage to organisms or through habitat degradation or indirectly through disruption of food
web.

1.3 ENFORCEMENT & MONITORING GUIDELINES FOR SAND MINING (MoEF&CC), JANUARY
2020

The Ministry of Environment Forest & Climate Change formulated the Sustainable Sand
Management Guidelines 2016 which focuses on the Management of Sand Mining in the

CMPDI Page | 4
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Country. But in the recent past, it has been observed that apart from management and
systematic mining practices there is an urgent need to have a guideline for effective

enforcement of regulatory provision and their monitoring.

Section 23 C of MMDR, Act 1957 empowered the State Government to make rules for
preventing illegal mining, transportation and storage of minerals. But in the recent past, it has
been observed that there were large number of illegal mining cases in the Country and in some
cases, many of the officers lost their lives while executing their duties for curbing illegal mining
incidence. The illegal and uncontrolled mining leads to loss of revenue to the State and
degradation of the environment.

Enforcement & Monitoring Guidelines for Sand Mining (2020) document will serve as a
guideline for collection of critical information for enforcement of the regulatory provision(s) and
highlights the essential infrastructural requirements necessary for effective monitoring for
Sustainable Sand Mining.

The document was prepared in consideration of various orders/directions issued by
Hon'ble NGT in matters pertaining to illegal sand mining and also based on the reports submitted
by expert committees and investigation teams.

Further, this is supplemental to the existing “Sustainable Sand Mining Management
Guideline-2016" (SSMG-2016), and these two guidelines viz. “Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and SSMG-2016 shall be read and implemented in
sync with each other. In case, any ambiguity or variation between the provision of both this
document arises, the provision made in “Enforcement & Monitoring Guidelines for Sand Mining-
2020 “shall prevail.

1.3.1 Objective of guidelines

< Identification and Quantification of Mineral Resource and its optimal utilization.
% To regulate the Sand & Gravel Mining in the Country since its identification to its final

end-use by the consumers and the general public.

CMPDI Page | 5
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*+ Use of IT-enabled services & latest technologies for surveillance of the sand mining at
each step,

Reduction in demand & supply gaps.

Setting up the procedure for replenishment study of Sand.

Post Environmental Clearance Monitoring.

Procedure for Environmental Audit.

L

% To control the instance of illegal mining,

1.3.2 Replenishment study
The need for replenishment study for river bed sand is required in order to nullify the

adverse impacts arising due to excessing sand extraction. Mining within or near riverbed has a
direct impact on the stream’s physical characteristics, such as channel geometry, bed elevation,
substratum composition and stability, in-stream roughness of the bed, flow velocity, discharge
capacity, sediment transport capacity, turbidity, temperature etc. Alteration or modification of
the above attributes may cause an impact on the ecological equilibrium of the riverine regime,
disturbance In channel configuration and flow-paths. This may also cause an adverse impact on
in-stream biota and riparian habitats. It is assumed that the riparian habitat disturbance is
minimum if the replenishment is equal to excavation for a given stretch, Therefore, to minimize
the adverse impact arising out of sand mining in a given river stretch, it is imperative to have a
study of replenishment of material during the defined period.
1.3.3 Generic structure of replenishment study

The sand replenishment study requires four surveys at different period. The first survey
needs to be carried out in the month of April for recording the Reduced Level (RL) of mining
lease before the monsoon. The second survey is to be carried out at the time of closing of mines
for monsoon season. This survey will provide the quantity of the material excavated before the
offset of monsoon. The third survey needs to be carried out after the monsoon to know the
quantum of material deposited/replenished in the mining lease. The fourth survey to be carried
out at the end of March to know the quantity of material excavated during the financial year.
For the subsequent years, there will be a requirement of only three surveys. The results of year-
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wise surveys help the state government to establish the replenishment rate of the river. Based
on the replenishment rate future auction may be planned.

The methodology suggested in the Enforcement & Monitoring Guidelines for Sand
Mining (2020) is followed in preparation of this sand replenishment study.

1.4 SUSTAINABLE SAND MINING MANAGEMENT GUIDELINES, 2016
Ministry of Environment, Forests & Climate Change (MoEF&CC), Government of India, in
the Sustainable Sand Mining Management Guidelines, 2016 has identified the following impacts

on account of sand and gravel mining:

i) Extraction of bed material in excess of replenishment by transport from upstream
causes the bed to lower (degrade) upstream and downstream of the site of removal,

i) In-stream habitat is impacted by increase in river gradient, suspended load, sediment
transport and sediment deposition. Excessive sediment deposition for replenishment increases
turbidity which prevents penetration of light required for photosynthesis and reduces food
avallability of aquatic fauna.

lii) Riparian habitat including vegetative cover on and adjacent to the river banks it
controls erosion, provide nutrient inputs into the stream and prevents intrusion of pollutants in
the stream through runoff. Bank erosion and change of morphology of the river can destroy the
riparian vegetative cover.

iv) Bed degradation are responsible for channel shifting, causing loss of properties and
degradation of landscape, it can also undermine bridge supports, pipe lines or other structures.

v) Degradation may change the morphology of the river bed, which constitutes one
aspect of the aquatic habitat,

vi) Degradation can deplete the entire depth of gravelly bed material, exposing other
substrates that may underlie the gravel, which could in turn affect the quality of aquatic habitat.
Lowering of ground water table in the flood plain because of lowering of riverbed level as well
as river water level takes place because of extraction and draining out of excessive ground water
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from the adjacent areas. So, if a floodplain aquifer drains to the stream, groundwater levels can
be lowered as a result of bed degradation.

vii) Lowering of the water table can destroy riparian vegetation.

viil) Excessive pumping of ground water in the process of mining in abandoned channels
depletes ground water causing scarcity of irrigation and drinking water. In extreme cases it may
create ground fissures and subsidence in adjacent areas.

ix) Flooding is reduced as bed elevations and flood heights decrease, reducing hazard for
human occupancy of floodplains and the possibility of damage to engineering works.

x) The supply of overbank sediments to floodplains is reduced as flood heights decrease.

xl)Rapid bed degradation may induce bank collapse and erosion by increasing the heights
of banks.

xil) Polluting ground water by reducing the thickness of the filter material especially if

mining is taking place at top of recharge fissures.

xiii) Choking of sand layer which acts as filter for ingress of ground water from river by
dumping of finer material, compaction of filter zone due to movement of heavy vehicles. It also
reduces the permeability and porosity of the filter material.

xiv) Removal of gravel from bars may cause downstream bars to erode if they
subsequently receive less bed material than is carried downstream from them by fluvial
transport,

xv) Ecological effects on bird nesting, fish migration, angling, etc.

xvi) Indiscrete mining activities lead to increased concentration of suspended sediment
in the river which in turn causes siltation of water resources projects.

xvil) Un-scientific and unregulated sand and gravel mining leads to the severe health
hazards like air quality degradation and dust fog.

xviii) Direct destruction from heavy equipment operation; discharges from equipment

CMPDI Page | 8
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and refuelling.
xix) Biosecurity and pest risks.

xx) Impacts on coastal processes.

1.4.1 The other deleterious impacts of indiscrete mining include:

Loss of riparian habitat resulting from direct removal of vegetation along the stream bank
to facilitate the use of a dragline or through the process of lowering the water table, bank
undercutting, and channel incision. The physical composition and stability of substrates are
altered as a result of in-stream mining and most of these physical effects may exacerbate

sediment entrainment in the channel.

1.4.2 Sustainable sand mining guidelines -MOEF&CC (2016)

Sand is naturally occurring granular material composed of finely divided rock and mineral
particles between 150 micron to 4.75 mm in diameter (IS 383-1970). Sand is formed due to
weathering of rocks due to mechanical forces. In the process the weathered rocks forms gravel
and then sand.

Sand and gravel together known as aggregate, represent the highest volume of raw
material used on earth after water. The mining of aggregate has been continuing for many years.
Now the mining of aggregates has reached a level threatening the environment and ecosystem
besides also reaching a level of scarcity that would threaten the economy. It is recommended
that sand & aggregate mining, and quarrying should be done only after sound scientific
assessment and adopting best practices to limit the impact on the environment.

It is also felt that the greater use of substitute material (Manufactured Sand, artificial sand
etc.) & construction technology, and sustainable use of the resource could drastically reduce

adverse impact of mining on the environment,

1.4.3 The Guideline has been based on the following principles:
% Uncontrolled sand mining is not sustainable.
< Compliance with present and future legislation and regulations on the subject is
mandatory and not voluntary.

CMPDI Page | 9
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-

L

Each lease holder should be given the opportunity to self-regulate to the extent that it
can demonstrate compliance with legislation and regulations.

Where self- regulation fails to deliver compliance with legislation and regulations,
increased formal enforcement and monitoring should be implemented with punitive
measures applied in line with the legal framework.

There is a need to protect the environment and the right of the population to live in clean
and safe surroundings, with the need to use natural resources in a way that will make a
positive and sustainable contribution to the economy.

1.4.4 The main objectives of the Guideline are:

<>

-
L 2

L

To ensure that sand and gravel mining is done in environmentally sustainable and sodcially
responsible manner.

To ensure availability of adequate quantity of aggregate in sustainable manner.

To improve the effectiveness of monitoring of mining and transportation of mined out
material.

Ensure conservation of the river equilibrium and its natural environment by protection
and restoration of the ecological system,

Avoid aggradation at the downstream reach especially those with hydraulic structures
such as jetties, water intakes etc.

Ensure that the rivers are protected from bank and bed erosion beyond its stable profile.
No obstruction to the river flow, water transport and restoring the riparian rights and
instream habitats.

Avoid pollution of river water leading to water quality deterioration.

To prevent depletion of ground water reserves due to excessive draining out of ground
water.

To prevent ground water pollution by prohibiting sand mining on fissures where it works

as filter prior to ground water recharge.

CMPDI

Page | 10
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<+ To maintain the river equilibrium with the application of sediment transport principles in
determining the locations, period and quantity to be extracted.

< Streamlining and simplifying the process for grant of environmental clearance (EC) for
sustainable mining.

1.4.5 GENERAL APPROACH TO SUSTAINABLE SAND AND GRAVEL MINING:

Following considerations should be kept in mind for sand / gravel mining:
a) Parts of the river reach that experience deposition or aggradation shall be identified
first. The Lease holder/ Environmental Clearance holder may be allowed to extract the
sand and gravel deposit in these locations to manage aggradation problem.
b) The distance between sites for sand and gravel mining shall depend on the
replenishment rate of the river. Sediment rating curve for the potential sites shall be
developed and checked against the extracted volumes of sand and gravel.
¢) Sand and gravel may be extracted across the entire active channel during the dry
season.
d) Abandoned stream channels on terrace and inactive floodplains be preferred rather
than active channels and their deltas and flood plains. Stream should not be diverted to
form inactive channel.
e) Layers of sand and gravel which could be removed from the river bed shall depend on
the width of the river and replenishment rate of the river.
f) Sand and gravel shall not be allowed to be extracted where erosion may occur, such as
at the concave bank.
g) Segments of braided river system should be used preferably falling within the lateral
migration area of the river regime that enhances the feasibility of sediment
replenishment.
h) Sand and gravel shall not be extracted within 200 to 500 meter from any crucial
hydraulic structure such as pumping station, water intakes, and bridges. The exact
distance should be ascertained by the local authorities based on local situation. The cross-
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section survey should cover a minimum distance of 1.0 km upstream and 1.0 km
downstream of the potential reach for extraction. The sediment sampling should include
the bed material and bed material load before, during and after extraction period.
Develop a sediment rating curve at the upstream end of the potential reach using the
surveyed cross- section. Using the historical or gauged flow rating curve, determine the
suitable period of high flow that can replenish the extracted volume. Calculate the
extraction volume based on the sediment rating curve and high flow period after
determining the allowable mining depth.,
i) Sand and gravel could be extracted from the downstream of the sand bar at river bends.
}) Retaining the upstream one to two thirds of the bar and riparian vegetation is accepted
as a method to promote channel stability.
k) Flood discharge capacity of the river could be maintained in areas where there are
significant flood hazard to existing structures or infrastructure. Sand and gravel mining
may be allowed to maintain the natural flow capacity based on surveyed cross- section
history.
1) Alternatively, off-channel or floodplain extraction is recommended to allow rivers to
replenish the quantity taken out during mining.
m) The Piedmont Zone (Bhabhar area) particularly in the Himalayan foothills, where
riverbed material is mined, this sandy-gravelly track constitutes excellent conduits and
holds the greater potential for ground water recharge. Mining in such areas should be
preferred in locations selected away from the channel bank stretches.
n) Mining depth should be restricted to 3 meter and distance from the bank should be 3
meter or 10 percent of the river width whichever less.
o) The borrow area should preferably be located on the river side of the proposed
embankment, because they get silted up in course of time. For low embankment less than
6 m in height, borrow area should not be selected within 25 m from the toe/heel of the
embankment. In case of higher embankment, the distance should not be less than 50 m.
In order to obviate development of flow parallel to embankment, cross bars of width eight
CMPDI Page | 12
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times the depth of borrow pits spaced 50 to 60 meters centre-to-centre should be left in
the borrow pits.

p) Demarcation of mining area with pillars and geo-referencing should be done prior to
start of mining.

1.5 METHODOLOGY FOR SAND REPLENISHMENT STUDY BY CMPDI,2022
Hon’ble Supreme Court of India’s Order dated 11/11/2021 in S.L.P. (Civil) No. 10587 of 2019

contains directive to MoEF&CC, to frame sand replenishment guidelines in consultation with
CMPDL. Accordingly, CMPDI has prepared the methodology for sand replenishment study and
presented before EAC, Non-Coal Mining MoEF& CC on 13/01/2022. The detailed report has been
enclosed as Annexure-| and the observation of CMPDI for Sand Mining & Replenishment is listed
below.

*= Sand Mining should preserve the river eco-system and river morphology.

= In perennial rivers, the replenishment across the width of the river is not uniform due to
variation in the flow.

*  During mining, there are uneven excavations which has changed the river morphology
and replenishment pattern,

= Pebbles, overburden material etc. are dumped at riverbed which further affects the river
morphology.

* Effective enforcement and monitoring of the policy and program is key to promote
sustainable sand mining

= There Is need to consider the concept of resource accounting of sand in the rivers and

take the replenishment as a measure for resource augmentation
Methodology suggested by CMPDIL
The sand replenishment study can be broadly done using the following approaches:

% Approach 1: Cross Sectional Study
< Approach 2: Bed Load Transport Study

CMPDI Page | 13
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< Approach 3: Survey
The replenishment studies should be compared and the lower value obtained from
empirical equation /through cross sectional study /through remote sensing may be
considered.
Mine lease permit should be based on the minimum replenishment capacity.
The mine plan should indicate the stretches of mining to be undertaken in each year in a
particular leasehold area. Once the mining is completed on a particular stretch, that
stretch must be left undisturbed for replenishment of sand till the completion of mining
lease period.

Methodology — Cross sectional study

1. The mine plans should incorporate relevant RL readings for realistic resource
assessment.
1.a For cross sectional survey, the Reduced Level (RL) measurement must be done
across following locations:
» 100 m upstream of the potential lease area,
7> within the potential mine site and
» 100 m downstream of the potential lease area
1.b The above RL measurements must be carried out at minimum three locations
equidistance across the riverbed/width.
1.c For mine leases up to 10 Ha, RL measurement along the river channel/length
should be at least at an interval of 100 m.
1.d For mine leases having area more than 10 ha, such measurement should be at
least at an interval of 200 m.
2. For the cross-sectional study, it is required to determine the base flow level/water
level encountered before the onset of monsoon may be determined.

CMPDI
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3. Mining should be permitted above 0.30 m to 1.00 m from the water level
encountered. This will act as a sand blanket and buffer for the sub-surface flow regime
and help in protection of river ecology and surrounding water regime.

4. Cross sectional study shouid be carried out every year and updated in the District

Survey Report (DSR).
Methodology-Bed load transport

. Estimation of replenishment may be obtained from empirical equations like Meyer-
Peter’s formula for estimation of bed load transport.
Il.  For volumetric assessment, the encountered water level should be considered as the base
level.
. For each mine site upto 10 Ha, at least two samples of mineral should be collected for the
following analysis.

» Grain size distribution analysis should be undertaken for Dys,D30, Dso, Dsa

7> Uniformity Coefficient,

» Coefficient of Curvature and Bulk density.

» Samples must be collected from various depth like 0-30 cms, 30-90 cms, 90-150
cms and 150 cms and beyond for analysis in the laboratory to determine the
reliable reserve of sand considering base flow level.

» In case of mines beyond 10 Ha, for increase in every 5 ha, an additional sample
must be collected for above mentioned analysis & tests

IV. Meyer-Peter's formula , gb = 0.417[xo (n’/ n)1.5-x]1.5

Where, gb = Rate of bed load transport (by weight) in N per m width of channel per second

n' = Manning’s coefficient pertaining to grain size on an unrippled bed and Strickler

formula j.e.

n’ = (1/24) x d'*% where d is the median size (d50) of the bed sediment in m.
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n = The actual observed value of the rugosity coefficient on rippled channels. Its value is
generally taken as 0.020 for discharges of more than 11 cumecs, and 0.0225 for lower
discharges.

¥ = Critical shear stress required to move the grain in N/m2 and given by equation tc =
0.687 da, where da is mean or average size of the sediment in mm. This arithmetic
average size is usually found to vary between dS0 and d60. = = Unit tractive force
produced by flowing water i.e. ywRS. Truly speaking, its value should be taken as the
unit tractive force produced by the flowing water on bed = 0.97ywRS. R is the hydraulic
mean depth of the channel (depth of flow for wider channel) and S is the bed slope.

Methodology ~survey

The survey can be done through any of the following approaches:

» Electronic Total Station (ETS) &/or Differential Global Positioning System (DGPS).

» Differential Global Positioning System (DGPS)/ Satellite Based Augmentation System
(SBAS),

» Unmanned Aerial Vehicle (UAV)

CMPDI Page | 16
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2.0 DISTRICT PROFILE
Prayagraj district falls under Allahabad Division (Pratapgarh, Kaushambi and Fatehpur are the
other districts of the division) with the district headquarters at Prayagraj itself. There are 08
Tehsils, 23 blocks and 9 municipal bodies (1 municipal corporation and 8 town areas). The
2.1 DISTRICT MAP

CAUIHAMM

MiRTAarun

Figure 2.1: Map of Prayagraj District (Source District Survey Report, Prayagraj)
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2.1 Prayagraj District Profile:

Prayagraj district is located in the southern part of Uttar Pradesh. It forms a part of central
Ganga plain and lies between latitudes 24° 47" and 25° 47" North and longitudes 81° 19" and
82°21' falling in survey of India topo sheet nos. 63 G, H, K and L. Total geographical area of
the district is 5246 sq.km.North side of this district is bounded by Pratapgarh and Jaunpur
districts, West by Kaushambi and Banda, East by Bhadohi and Mirzapur, and the South is
bounded by Banda District and Madhya Pradesh. Prayagraj, the district headquarters, is
connected to other places and the surrounding districts through a network of railway lives
and all weather metaled roads.

As per the 2011 census the district has population of 59, 54,391 of which male and female
were 31, 31,807 and 28, 22,584 respectively.

The rivers of the district belong to the main drainage system of the Ganga. The most
important tributaries are Yamuna and Tons. Sand Is the main mineral available on the banks
of the river Ganga, Yamuna and Tons.

2.2 Rainfall and Climate Condition:

Prayagraj represents a humid subtropical climate that is common to cities in north-central
India. Summer season is from March to June followed by south-west monsoon season which
commences from middle of June and lasts to end of September. The winter season Is from
November to February, January Is the coldest month with mean dailly minimum
temperature at 9.1°C and mean daily maximum temperature at 23.7°C. May is the hottest
month with mean daily maximum temperature at 42.1°C and mean daily minimum
temperature at 27.4°C with the advance of the south-west monsoon about middle of June
the Day temperature drops appreciably, but night temperature is a little higher than May.
The mean monthly maximum temperature is 32.8°C and means monthly minimum

temperature Is 19.5°C. During the monsoon season the air is very humid and after onset of
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the monsoon season humidity decreases progressively. The mean monthly morning relative
humidity is 64% and means monthly evening relative humidity is 48%. Winds are generally
high throughout the year with some increase in force in summer and monsoon season. The
mean wind velocity is 5.1 kmph,

The average annual rainfall is 1207 mm of which 90% of the rain falls in monsoon season.

2.3 Topogrophy & Terrain:

The district may be divided into three distinct physical parts:

i.  The trans-Ganga or the Gangapar Plain
iil. The Doab
iii. The trans-Yamuna or the Yamunapar Tract.
The Trans Ganga tract contains poor sandy soil (full of pebbles) with stretches of sodic lands
(popularly called Usar land. The Trans Yamuna tract forms part of Bundelkhand region.

Geomorphically the area can be divided into three natural subdivisions:

i. Active Flood Plain- Localized and confined only to the river system
ii. Older Alluvial Plain- It is characterized by depositional and erosional terraces found in
patches along the active plain.
iii. Rocky Surface (Denudational Hills) Prominent in Trans Yamuna area formed mainly of
quartzite nature.

The master slope of the Trans Ganga is towards east or south east, with the altitude ranging
from 89.30 masl|-93.57 masl,
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2.4 Water Course & Hydrology:

Yamuna, Tons, Sai and Varuna belong to main drainage system of the Ganga.
Dendritic drainage pattern is the most common feature in the district. Rainfall, subsurface
flows and snow melt from the glaciers are the main sources of water in the river Ganga.
Surface water resources of Ganga have been assessed at 525 billion cubic meter (BCM). Out
of its 17 main tributaries Yamuna, Sone, Ghagra and Kosi contribute over half of the annual
water yield of the Ganga. These tributaries meet the Ganga at Prayagraj and further
downstream. December to May are the months of lean flow in the Ganga. On an average,
each square Km of the Ganga basin receives a million cubic meter of water as rainfall. Of
which 30% is lost as evaporation, 20% seeps to the subsurface and the remaining 50% is
available as Surface runoff. The deep channel of the river bounded by high banks facilitates
the passage of ground water as base flow. Annual flooding is the characteristics of all rivers
of Ganga Basin. The Ganga rises during the monsoon but the high banks restrict the flood
water from spreading. The flood plain is usually 0.5 to 2.0 Km wide. This active flood plain
is flooded every year. In addition to this the existing structures on the Ganga Basin also
affects its discharge. The rivers of the district belong to the main system of Ganga and
comprise several sub systems of which the most important are the Yamuna and the Tons,

other including the minor systems of the Varuna and the Sai.
2.5 Ground Water Development:

Ground water development in the area is found both in the alluvium as well as in the sand
stones. The stage of ground water development in the district is 74.2%. Prayagraj City is in
over exploited Category. The other blocks of the district lie in semi-critical to critical

category
2.6 Drainage System

The area north of the river Yamuna is almost a flat country, whereas the southern part is
slightly undulating. The minimum and maximum altitudes attained in the area are 90.22 m,
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near the confluence of the rivers Ganga and Yamuna and 187.45 m at Bagala, respectively.
The average topographical slope of the area is from WNW to ESE direction. The Ganga and
Yamuna together with the rivers Tons and Belan form the main drainage system of the area.

Drainage System with Description of main rivers

1 Ganga 3

2. Yamuna 63.75 1.17
3. Tons 553 1.01
4 Belan 5.85 0.11

2.7  Description of Rivers

The main rivers running through the district are Ganga and Yamuna. A brief description of rivers

of Prayagraj district is provided below:
The Ganga River: The Ganga rises in the Gangotri glacier in the Himalayas at an elevation of about
7010m in the Uttarkashi district of Uttarakhand. At its source the river s called the Bhagirathi. It
descends down the valley up to Devprayag where after joining another hill stream Alaknannda it
is called Ganga, The total length of the river Ganga (measured along the Bhagirathi and the
Hooghly) upto its outfall into Bay of Bengal is 2525 km. The principal tributaries joining the river
from right are the Yamuna and the Son. The Ramganga, the Ghagra, the Gandak, the Kosi and the
Mahananda join the river from the left. The Chambal and Betwa are the two other important
sub-tributaries.

The Yamuna River: The Yamuna is the biggest tributary of the Ganges in Northern India. It has
sources in the Yamunotri Glacier at an elevation of 6387 meters on the southwestern sides of
Banderpooch crests in the lower Himalayan ranges. The river runs an overall span of 1376 km
and has a catchment area of 366223 sq.km. The river passes through many states such as
Uttarkhand, Uttar Pradesh, Haryana, going acriis Himachal Pradesh and then Delhi. The Yamuna
joins many of its tributaries on its itinerary, which include Tons, Chambal, Betwa, Sindh and Ken.
Almost 57 million inhabitants rely on the waters of the Yamuna. With a yearly discharge of around
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10000 cubic billion meters (cbm) and consumption of 4400 cbm the river represents above 70%

v«
Fig 2.4 River Map of Prayagraj District (Source: DSR Report of Prayagraj district)
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CHAPTER 3: LITERATURE SURVEY & METHODOLOGY

3.0 GENERAL

As per Enforcement and Monitoring Guidelines for Sand Mining, 2022 the estimation of
sand replenishment is based on empirical formula with the estimation of bedload transport. The
iso-pluvial maps of IMD may be used for estimation of rainfall. Catchment yield is computed using
different standard empirical formulas relevant to the geographical and channel attributes. eg.
Strange’s Monsoon runoff curves for runoff coefficient). Peak flood discharge for the study area
can be calculated by using Dickens, Jarvis and Rational formula at 25, 50 and 100 years return
period. The estimation of bed load transport using Ackers and White Equation or similar can be
made. A simulation model are also available which use the basic data generated from the field at
different period. (Pre-monsoon and post-monsoon) to estimate the volume of replenished
material.

3.1 ESTIMATION OF SURFACE RUNOFF / RIVER FLOW

The importance of estimating runoff is very vital for determination of replenishment.
Many empirical formulae are available for estimation of run off. These are essentially rainfall-
runoff relations with additional third or fourth parameters to account for climatic or catchment
characteristics. Some of the empirical relations which are site specific to different part of India
are given below.

“* Binnie's Percentages

Sir Alexander Binnie measured the runoff from a small catchment near Nagpur (area of
16 km2) during 1869 and 1872 and developed curves of cumulative runoff against cumulative
rainfall. The two curves are found to be similar, From these curves he established the percentage
of runoff from the rainfall data. These percentages have been used in Madhya Pradesh and
Vidarbha Region of Maharashtra for the estimation of yield.
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m-drﬂi Runoff % of
Serial no. in the catchment (mm) annual rainfall
| 500 15
2 600 21
3 700 25
4 800 2
S 900 4
6 1000 3
7 1100 40
“» Barlows Tables

Barlow, the first Chief Engineer of the Hydro-electric Survey of India (1915), on the basis
of his study in small catchments (area=130 km2) in Uttar Pradesh expressed runoff R as:

R = KbP

Where Kb is the runoff coefficient which depends upon the type of catchment and nature of

monsoon and P s the rainfall,

Table-3.1: Barlow’s Runoff coefficient Kb in percentage (Developed for use in UP) Class

Class | Description of catchment Value of Kb (Percentage)
Season | Season |l Season I
A Flat, cultivated and absorbent soils 7 10 15
B Flat, partly cultivated and stiff solls 12 15 18
C Average catchment 16 20 32
D Hills and plains with little cultivation 28 35 60
E Very hilly, steep and hardly any cultivation 36 45 81

Season I: Light rain, no heavy downpour

Season II: Average or varying rainfall, no continuous downpour

Season lll: Continuous downpour

“* Strange's Tables
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Strange (1928) studied the available data on rainfall and runoff on the border areas of present
day Maharashtra and Karnataka and obtained the values of runoff coefficient as,

Ks =R/P
as a function of the catchment character. For purpose of calculating the yield from the
total monsoon rainfall, the catchments were characterized as “good”, “average” and “bad”.
Value of the Ks for these catchments is shown in Table-3.2, Strange also gave a table for
calculating the daily runoff from daily rainfall. In this, the run-off coefficient depends not only on
the amount of rainfall but also on the state of the ground. Three categories of the original ground
state as “dry”, “damp” and “wet” are used by him.

Table-3.2: Extract of Strange’s table of Run-off Co-efficient Ks in percent

[ Total monsoon Run-off Co-efficient Ks in percent
rainfall (em) Good catchment | Average catchment Bad catchment
25 43 3.2 2.1
50 15.0 113 7.5
75 26.3 19.7 13.1
100 375 28.0 18.7
125 47.6 35.7 23.8
150 58.9 44.1 29.4

% Inglis and De'Souza Formula:
After careful stream gauging in 53 sites in Western India, Inglis and De"Souza (1929) evolved two
regional formulae between annual runoff R in cm and annual rainfall P in cm as follows:

For Ghat regions of western India, R= 0.85 P - 30.5

For Deccan plateau, R = (1/254) P (P-17.8)
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** Khosla formula
Khosla (1960) analyzed the rainfall, runoff and temperature data for various catchment in India
and USA to arrive at an empirical relationship between runoff and rainfall. The time period is
taken as a month. His relationship for monthly runoff is
Rm=Pm-Lm
And Lm=0.48Tm for Tm>4.50C
where Rm= monthly runoff in cm
Rm 2 0 Pm= monthly rainfall in cm
Lm= monthly losses in cm
Tm= Mean monthly temperature of the catchment in °C
For Tm < 4.50C, the loss Lm may provisionally be assumed as:

T oC 4.5 -1 -6.5
Lm (cm) 2.17 1.78 1.52

Annual run-off = Z Rm

Khosla’s formula is indirectly based on the water balance concept and the mean monthly
catchment temperature is used to reflect the losses due to evapotranspiration. The formula has
been tested on a number of catchments in India and is found to give fairly good results for the
annual yield for use in preliminary studies. This formula can also be used to generate synthetic
run-off data from historical rainfall and temperature data.

All the above empirical formulae have been developed for a particular region of India and
have their own limitations. For the present study, the area of the watershed for the river has
been estimated using remote sensing satellite data. This estimation has also helped in
determining the river parameters and soil erosion from the catchment area.
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Computing Run-off by using Run-off Coefficient

The volume of run-off can be directly computed approximately, by using an equation of
the form; Q=K.P

Where Q = Run-off, P = Precipitation, and
K = Is a constant, depending upon imperviousness of the drainage area.

Various values of K, which are commonly used, are shown in Table-3.3 below.

Table-3.3: Values of Run-off Coefficient K

_Urban areas
30%% area nupervions (paved) 040 0% -
S0%% ares wnpervious (paved) 0.8s 068 -
T area unpervions (paved) 0.64 0 50 -
(by | Single family residence in urban areas 030
pJ Cultivated areas
Open sandy loan 030 040 052
Clay and silt loam 050 060 072
Tight clay 0.60 07 082
3| Pastures
Open sandy loam o010 016 0
Clay and silt loam 030 036 042
Tight clay 040 053 0 60
L Wooded land or Forested Areas
Open sandy loam 010 02« 030
Clay and silt loam 030 03s 0 .%o
Tight clay 0.40 058 0.60

(Source: Irrigation Engineering & Hydraulic Structures by 5.K. Garg)

3.2 ESTIMATION OF BED LOAD

The transport of sediment by rivers has been studied extensively by engineers and earth
scientists for more than a century. Estimation of bed load transport is based on an analytical
approach. The first bed load equation was developed by Du Boys in 1879. Since then, several
equations have been proposed for the prediction of bed load transport. One of the major models
among them was Mayer- Peters and Muller model (1948) which is widely used for the prediction
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of bed load transport. The other models include stochastic model (1962),Changmodel (1939) and
Shamove (1962), Each model fit into different scenario. Bagnold (1980), Parker et.al. (1982) were
the major works carried out for the Mayer- Peter equations giving an empirical correlation of bed
load transport rates in flumes and natural rivers. There were different reported studies which
use the same model indifferent types of rivers. Dietrich and Smith (1984) studied the behavior of
bed load transport in meandering river.

Another scientist Bathurst and Graf (1987) developed a bed load discharge equation for
steep mountain rivers which are appropriate for course sediment. Carson and Griffiths (1987)
had given a review on the behavior of the bed load transport in gravel channels. Meade et.al,
(1990) has made a detailed study on movement and storage of sediment of the rivers of United
States and Canada. Parker (1990) made a study of bed load transport of Gravel Rivers. The study
indicates that the bed load transport rate of mixtures should be based on the availability of each
size range in the surface layer. Parker (1991) put forward a theory on selective sorting and
abrasion of river gravel.

Recent studies on bed load transport incorporated the stochastic nature of the river sand
inflow. Habibiet.al. (1994) developed a new formulation for estimation of bed load transport.
Zhilin Sun and Donahue (2000) developed a statistical based bed load formula for non-uniform
sediment. Maarten Klienhans and Rijn (2002) introduced another stochastic model for bed load
transport prediction. Nian-Sheng Cheng (2002) developed another exponential formula for the
bed load transport which does not involve the concept of critical shear stress, JaberAlmedeij and
Diplas (2003) worked on bed load transport in gravel bed streams with uni-model sediment.
Strom et.al (2004) studied about the cluster formation and evolution by tackling the aspects
associated with micro- topography and the bed load transport. Yantao and Parker (2005)
presented a new numerical model for the simulation of gravel bed load transport and pulse
evolution in Mountain Rivers.
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The study of Darren et al.(2005) is an important one in the model study of bed load
transport, which gave more attention and increases the applicability of Meyer—Peter’s equation,
Hyung et.al (2008) reported a study on sediment transport processes over a sand bank in macro
tidal Garolim Bay, West coast of Korea. In India there are only a few studies on sand mining.
Chandrakanthet.al (2005) studied the effect of sand mining on ground water depletion in
Karnataka by investigating the field data and comparing it with a non-sand bearing area.
Rajendraet.al. (2008) reported a detailed study on sand extraction from agricultural fields around
Bangalore. Several such studies related to river sand mining have been reported for the rivers of
Kerala also. Raj Bhattacharya,et all (2018) have studied the relationship river water flows,
sediment transport regime in bedload transport and tries to determine how instream mining
affect the sediment inflow.

The following equations have been used in the study to estimate the bedload and the
sediment concentration.
Bedload (Qb)
Prediction of bedload transport of a particular channel or effects of critical threshold condition
on bed sediment transport is done on basis of Meyer-Peter and Muller method (1948).
Qb =0.253 (x0- rer)*/?

Sediment concentration (X)

Computation of sediment concentration (X) (in parts per million) considered some fluid weight
was done by using Ackers and White (1973) method, to predict the relationships between
sandchar stability and mining intensity:

)
d%f V\™
h%;;(,—,,) !

Total sediment load (QT) is given by sediment concentration (X) and water discharge (Q) as
follow.

Qm=a.x
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In instream sand mining is the major responsible factor for the significant changes in the natural
system of the upper, middle, and lower courses. Intense mining plays a significant role through
the fluctuation in the flow and sediment regimes to change the motion of sediment loads
(suspension and bedload).

D.Padmalal and K.Maya , (2014) have discussed various procedures employed in sand
auditing of the small rivers of Kerala (southwest India), Periyar river to know how the mining
processes and its execution would minimize the negative effects of sand mining on one hand and
maximize positive effects on the other. The sand audit methodology developed and adapted by
Padmalal et al. (2010) for the Manimala river draining into the Vembanad lagoon in the
southwest coast of India has three major components.

Component |: Resource estimation

Component II: Resource allocation

Component lil: Performance evaluation of sand mining.
Resource Allocation

Let ‘X’ be the total quantity of mineable sand in million cubic meters (Mm3), ¥’ the
annual replenishment of river sand in Mm3, and ‘N’ the time span in years during which mining
of river sand can be permitted in the entire river or that part of the river under examination,
Quantity of mineable sand in a year (Qm) can be estimated as

Qm =(X/N)+Y
Note ‘N’ should be fixed only after taking into account the physical, chemical and biological status
of the river environment by the expert group. ‘Y’ can be calculated by subtracting quantity of
sand output (Qo) from the quantity of sand input (Qi).

Performance Evaluation/Sand Resource Accounting

It is based on the assumption that sand mining is uniform throughout the river stretch or

riverbed is leveled after every peak flow season (monsoon). Then,
Quantity of sand mining, Qm= ( Qi - Qo) + Q¢
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where, Qc is the quantity of sand mined from the deposit other than natural replenishment in
the given stretch of river under investigation

Qc = Qm -(Qi - Qo)
Mining of Qc from the rivers will be reflected in the seasonal cross-profile measurements as
channel incision/riverbed lowering. The expected riverbed lowering (Te) due to mining of Qc from
the river segment under examination can be calculated as

Te = Qc/LW
Apply the value of Qc in Eq. Te = {Qm - (Qi - Qo))/LW
Ideally, the computed Te will be equal to the actual riverbed lowering (Ta) obtained from river
cross-profile measurements, provided there is no unauthorized mining in the river stretch. In
other words, a situation in which Ta> Te indicates prevalence of unauthorized
mining in the stretch, the quantity of which (i.e., Qum) can be calculated as:

Qum = LWTa -Qm
Qi quantity of sand input into the river/river segment under examination, Qo quantity of sand
output from the river/river segment, L length of the channel occupied by sand, W width of the
channel occupied by sand, Ta actual river bed lowering.

Binoy Allya Mattamana et al.(2013)" examined the sand inflow in different stretches of
the Periyar River and to optimize the sand removal by considering several socio-economic and
topographical features. For the determination of sand inflow, Mayer-Peter’s Formula is used,
which is an analytical method for estimation of Bed Load Transport model. The paper describes
certain uncertainties in determining the actual bed load, for which some assumptions are made
like, during the Monsoon season, the velocity of flow is high with turbulence and is observed
around 0.6m/s which tend to be more scouring than deposition. Hence the deposition is
comparatively low. So, the study assumed that 70% of the sand transported is deposited during
high flow period.
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The paper suggests that there is seasonal variational of sand inflow and monsoon period

shows more sand inflow than summer,

Sand depcston permitied 1 removal

Fig No: 3.1 River Cross section with Check Dams and Bench Mark

The major recommendation of this project study was to build check dams at regular
intervals of each stretch of the river that enables to determine a specific reference line for the
bed profile. The sand deposition above this check dam may be permitted for sand mining. And
the local authorities should take the responsibility of maintenance of this reference line strictly
and should be penalized for sand mining below this check dam or reference line.

3.3 METHODOLOGY FOR ESTIMATION OF SEDIMENT LOAD
The quantity of sand to be mined must be optimized for sustainable mining. Knowledge

of sand inflow is vital for optimal sand removal. Sand inflow study may be performed using bed
load transport models like Meyer-Peter’s, Einstein’s Model, Shield’s Formula, Du-Boy’s Formula
etc. In this study, the most scientifically accepted Meyer-Peter’s equation for bed load transport
is used,

< At first, preliminary study with field data collection was done. The grain size
analysis i.e. dyg, d, dso and dgg, uniformity coefficient and coefficient of curvature
was performed in lab to estimate bajri/sand replenishment of rivers.
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< Digital survey by drone was carried out for the study of replenishment of
sand/bajri.

% Further the study also incorporates the use of analytical model for bed load
transport from the rivers flowing through the mining lease area.

%* Meyer ~ Peter’s equation:

The present study used the Meyer-Peter‘s model for the estimation of bed load transport
because of its wide acceptance and simplicity.

Meyer-Peter’'s equation is based on experimental work carried out at Federal Institute of
Technology, Zurich. Mayer-Peter gave a dimensionless equation based, , on rational laws. The
simplified Meyer Peter’s equation (Source: Irrigation Engineering & Hydraulic Structures by S.K.
Garg) is as follows:

2o = 0417[to "/ )3 - 1]

Where,
g» = Rate of bed load transport (by weight) in N per m width of channel per second

n’' = Manning's coefficient pertaining to grain size on an unrippled bed and Strickler formula
i.e.n’ =(1/24) x d1/6 where d is the median size (dso) of the bed sediment in m.

n = The actual observed value of the rugosity coefficient on rippled channels, Its value is
Generally taken as 0.020 for discharges of more than 11lcumecs, and 0.0225 for lower
discharges.

te= Critical shear stress required to move the grain in N/m2 and given by equation

tc= 0.687 da, where da is mean or average size of the sediment in mm. This arithmetic average
size is usually found to vary between dso and deo.
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10= Unit tractive force produced by flowing water i.e.ywRS. Truly speaking, its value should be
taken as the unit tractive force produced by the flowing water on bed = 0.97ywRS. R is the
hydraulic mean depth of the channel (depth of flow for wider channel) and S is the bed slope
The value of Manning's coefficient (n) depends upon channel condition and also upon
discharges. The recommended values are provided in Table-3.3 and Table-3.4,

Table-3.4: Recommended values of Manning’s coefficient (n) for unlined channels

Sl. No. Condition of Channel Value of n
1 Very good 0.0225

2 Good 0.025

3 Indifferent 0.0275

4 Poor 0.030

Central Board of Irrigation has recommended the following values of n for different
discharges:

Table-3.5: Recommended values of Manning’s coefficient (n) for Different Discharge

Sl. No. Discharge in Cumecs Value of n
1 14 to 140 0.025

2 140 to 280 0.0225

3 280 and above 0.020

In the study the estimation of replenishment using Meyer-Peter’s equation has been calculated
based on the following assumptions

* Rainfall data is taken for an average period of 60 days.
¢ Bedload deposition is considered as 60% of bedload transport.
% Universal Soil Erosion Equation:

Soil Erosion Equation is defined as, A = KR (LS) C

Where, A = Estimate of soll loss rate in tons/hectare/year

K = Soil erodibility factor

R = Rainfall factor LS = Slope factor
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C = Crop management factor

This will help us to determine the soil loss from the catchment area that finds place in the
rivers.
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CHAPTER 4:
DATA COLLECTION, ANALYSIS AND ESTIMATION OF REPLENISHMENT
4.0 GENERAL:

Replenishment Rate is the rate at which Bajri is transported into the river channel, which
is under examination or subjected to sand extraction. This volume is often considered as
sustainable yield of that river. Estimation of Bajri discharge through stream bed and its residence
period (temporary deposition) is a difficult task in sediment budgeting. It is axiomatic that during
high flow period, Bajri which is otherwise moved by siltation (i.e., partially suspension and
partially bed load) will completely be in suspension in the overlying waters.

Estimation of annual sediment yield produced from a rainfall event requires applying
many approaches to get acceptable and valid results. These approaches require quantitative
estimation of the transported sediment volumes resulting from a rainfall event. There are many
sediment transport equations which are suitable for use in the prediction of the replenishment
rate of rivers/ watershed. The present study used the Meyer-Peter’s model for the estimation of
bed load transport because of its wide acceptance and simplicity in computation.

4.1 GRAIN SIZE DATA ANALYSIS:

Soil Classification

Soils can behave quite differently depending on their geotechnical characteristics. In coarse-
grained solls, where the grains are larger than 0.075 mm (or 75 um), the engineering behaviour
is influenced mainly by the relative proportions of the different sizes present, the shapes of the
soil grains, and the density of packing. These soils are also called granular soils. In fine-grained
soils, where the grains are smaller than 0.075 mm, the mineralogy of the soil grains, water
content, etc. have greater influence than the grain sizes, on the engineering behaviour. The
borderline between coarse and fine-grained soils is 0.075 mm, which is the smallest grain size
one can distinguish with naked eye.
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In Unified Soil Classification System (USCS), the border line between sands and gravels is 4.75

mm.

Indian Standard Soil Classification System (ISSCS) is the same as USCS with one modification the

fine-grained soils are subdivided into 3 subgroups of low, medium, and high compressibility,
whereas, in USCS, fine-grained soils are subdivided into 2 subgroups of low and high
compressibility. 4 major groups and their symbol are given below:

Boulder | Cobble Coarse-Grained Soil Fine-grained
(mm) (mm) Soil
Gravel Sand Silt Clay
(mm) | (mm)
Coarse Fine (mm) | Coarse Medium | Fine |2- 0.425-
(mm) (mm) (mm) (mm) | 0.425 | 0.075
>300 300-80 80-20 20-4.75 4.75-2 0.002 @ <0.002
0.075

Classification of Coarse-Grained Soil (Based on ISSCS)

According to the IS soil classification system, coarse-grained soll is graded based on particle
size, gradation characteristics (Cu and Cc), and percentage fineness. The uniformity coefficient
(Cu) and the coefficient of gradation (Cc) are the measures of soil gradation. These coefficients
help to classify the soll as well-graded or poorly graded ones.

The soil in which 50% or more soll particles are retained on a 75-micron sieve (0.075 mm) is

classified as coarse-grained soll

The coarse-grained soils are classified as Gravel (G) if more than 50% of the coarse fraction of the
soil is retained on a 4.75 mm sieve; otherwise, it is classified as Sand (S). They are further divided
based on their gradation characteristics.
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In the cases %fineness < 5% by weight
Gravel: Coarse fraction retained on 4.75 mm > 50%
1. GW = Well-graded gravel
Cu2d4and1<Cc<3
2. GP = Poorly graded gravel
Cu<4d,or1>Cc,orCc>3
Sand: Coarse fraction retained on 4.75 mm < 50%
1. SW = Well-graded sand
Cu26and1<Ccs3
2. SP = Poorly graded sand
Cu<b,0or1>CcorCc>3

In all the cases %fineness < 5% by weight and in all the cases Coarse fraction retained on 4.75
mm < 50%.

For all the cases, Cu< 4 and 15Cc<3, and this summarizes the soil as Poorly Graded sand (SP)

Grain size analysis:

During the surveying phase and site reconnaissance, sand samples from the two rivers-Ganga
and Yamuna were collected. Sieve analysis was carried out on the sand sample for determination
of their classification and coefficient of uniformity and curvature.

500 gm of oven-dried sand sample from various ghats from Prayagraj district were taken in the
sieve analysis. Sieves as per IS standards (sieve 4.75Smm, 2 mm, 1mm, 600,425 u, 300u,212 u,
150y, 75 ) were used for the test. The sieves were arranged such that at top 4.75mm, 2 mm,
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1mm, 600u,425 p, 300,212 p, 150y, 75 p at the bottom, and last Pan. The sieve set was placed
on the mechanical shaker and shaken vigorously for at least 2 minutes. Then the weight of

aggregate retained on each sieve was measured and expressed it as the percentage of passing.

Plots were made for percentage finer and sieve size and the summary of the resuits is given

below.

251



Scientific Sand Replenishment Study of Prayagraj Uttar Pradesh

257

Fig 4.1 Grain size analysis of sand samples

Graph No.1 Grain Size Analysis-Ganga River
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Sieve Analysis Result-Ganga River
Gravel (%) -
sand (%) 93.90
Silt+Clay
S.70
(%)
Dso 0.23mm
Dse 0.2mm
Dy 0.17mm
D1 0.11mm
Ce 2.09
C 114
Class Sp
Poorly Graded
Remark Sand
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Graph No.2 Grain Size Analysis- Yamuna River
100 Grain size analysis-Yamuna River
290 3
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=
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Sieve Analysis Result-Yamuna River
Gravel (%) -
Sand (%) 98.60
Silt+Clay (%) 1.20
Dso 0.22 mm
Dso 0.2 mm
Dso 0.17 mm
Dio 0.14 mm
C. 1.57
C 0.94
Class Sp
Remark Poorly Graded Sand
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4.2 DRONE SURVEY DETAILS:
Photogrammetry is a process by which information is extracted from photographs to

create accurate three-dimensional maps and models. Drone based photogrammetry is a modern
state of the art technology for generation of Ortho-photomosaic, Digital Terrain Model (DTM),

Point Cloud Data and Contours. The photos are timed with a percentage of overiap so that they
can be stitched together for a continuous image map containing digital information.

Reconnaissance survey must be carried out to rectify the location values by arranging
ground control points (GCPs) appropriately to improve the accuracy of UAV-based 3D
topographic maps of the sites. Accordingly, GCPs of suitable size, which are visible from flying
Drone, are placed/ marked on the ground. For the survey, Post Processed Kinematic (PPK)-
enabled Drones are used, which reduces the requirement of placing GCPs.

Differential Global Positioning System (DGPS) survey is done on each GCP wrt base station
for which one unit of DGPS is kept stationery at base station and rover unit of DGPS is kept at
each GCP, one by one for at least 10 minutes. Then the photographs from the drone mounted
camera are taken with sufficient overlap, longitudinally as well as laterally.

After field survey work, data of DGPS as well as drone-based camera are downloaded and
processed in their respective software. Coordinates of GCPs are utilized for geo-tagging and geo-
referencing of the photographs/ Orthophoto mosaic. DTM is prepared in the software. Above
procedure is done in pre-monsoon and post-monsoon period respectively and corresponding
DTM are prepared. With the help of data processing software, the volume
computation/replenishment quantity is estimated.
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4.2.1 Estimation of Resource quantity:

The quantity of sand pre-existing before the start of survey was estimated by taking the
difference between average RL of the river bed and the maximum RL obtained from the DTMs.

The resource estimates are given in section 4.3,

FIELD VISIT PHOTOGRAPHS

Fig 4.4 Post-monsoon survey at Prayagra) district
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4.3 ESTIMATION OF MINERAL RESOURCES:
The amount of replenishment is calculated based on the Digital Terrain Model i.e. DTM through

Drone survey in Pre-monsoon and post-monsoon seasons over the area of consideration.

Pre-monsoon resources i.e. before the start of survey, the sand resource available has been
computed based on RL (which is 0.3mt above the water level) of pre-monsoon during June, 2022.

The estimated resources as on the date of survey are tabulated below: Table No: 4.1 &4.2

The estimated resources as on the date of survey are tabulated in Table No: 4.1 &4,2
Table 4.1 Calculation of Sand Replenishment

GHAT NAME Area of Replenished

patch Quantity (in CuM.)
surveyed

in Mine

lease

Area

(Ha.)

1 Belan KHAND-50 DEVGHAT, MANDAV

2 M/S SHWETA ENTERPRIZEZ 4.00 20000
3 Ganga KHAND-22 DEVRAKH/ CHATNAGH 5.00 35983
a KHAND-28 BAHASPUR 5.00 36583
5 KHAND-29 PARANIPUR | 5.00 41323
6 KHAND-31 PARANIPUR Il 5.00 46762
7 KHAND-32 PARANIPUR IV 5.00 40000
8 KHAND-33 PRANIPUR 5.00 45393
9 KHAND-34 Bhuyipura 5.00 49455
10 M/S VEDANSH ENTERPRIZEZ 5.00 51665
11 M/S MAHIP CONSTRUCTION 5.00 56704
12 | Tauns KHAND-41 SHAHPUR 5.00 24000
13 KHAND-44 BHAGEDA,GHARWARA 6.00 19500
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14 KHAND-45 KARCHNA 6.00 18500

15 KHAND-7 MANPUR,OJHAPATT| 8.00 55000

16 M/S AMAN BRICKFIELD (8 Ha)- Kachra 8.00 65891

Mishrpur Nagwar Khand-8 (8 Ha)

17 KHAND 14 BASWAR 469 28548

18 KHAND 4 SEMRI 8.00 45400

19 MAJHARI-6 10.00 52901

20 M/s PATEL GANGA -AMILIA 8.00 45471

21 MAKODA MEERAKPUR, MAHEVA PATTI 8.00 37004

22 Ravi Shankar site 8.00 77907
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Table No: 4.2 Estimated Volume of mine leases of Prayagraj District

S.No. Ghat Name Area of Volume of sand Resowrce Total
patch {Cud.) available at Resource
Replenished Pre available

APProx. monsoon (CuMr,)
{CuM.)

KHAND-50 DEVGHAT, MANDAV 4,00 17570 18852 36422 Belan
2 M/S SHWETA ENTERPRIZEZ 4.00 20000 21500 41500
3 KHAND-22 DEVRAKH/ 5.00 35583 38782 74766 Ganga
CHATNAGH
Rl KHAND-28 BAHASPUR 5.00 36583 37872 74454
5 KHAND-29 PARANIPUR | 5.00 41323 53792 95115
6 KHAND-31 PARANIPUR It 5.00 46762 53237 100000
7 KHAND-32 PARANIPUR IV 5.00 40000 60500 100500
8 KHAND-33 PRANIPUR 5.00 45393 60393 105786
9 KHAND-34 Bhuyipura 5.00 49455 50996 100451
10 M/S VEDANSH ENTERPRIZEZ 5.00 51665 50000 101665
1 M/S MAHIP CONSTRUCTION 5.00 56704 AS000 105704
12 KHAND-41 SHAHPUR 5.00 24000 26000 50000 Tauns
13 KHAND-44 6.00 19500 20500 40000
BHAGEDA.GHARWARA
14 KHAND-4A5 KARCHNA 6.00 18500 21500 40000
15 KHAND-7 MANPUR, QIHAPATT) 8.00 55000 25000 80000 Yamuna
16 M/S AMAN BRICKFIELD (8 Ha)- 8.00 65891 60775 126666
Kachra Mishrpur Nagwar Khand-8
(8 Ha)
17 KHAND 14 BASWAR 4.69 28548 39959 68417
18 KHAND 4 SEMRI ] 45400 98550 143950
19 MAJHARI-& 10 52901 100045 152946
20 M/s PATEL GANGA ~AMILIA 8 45471 95980 141451
21 MAKODA MEERAKPUR, MAHEVA 8 37004 55969 92973
PATTI
22 Ravi Shankar site 8.00 77907 62660 140567 Others
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CHAPTER 5: SUMMARY AND CONCLUSION

5.0 SUMMARY AND CONCLUSION

I.  To determine sand replenished in two rivers (Ganga, Yamuna, Belan and Taus) of
Prayagraj district i.e. Measurement of river bed level at 22 no's locations were
undertaken both in pre- monsoon and post-monsoon seasons. The sand samples were
collected for grain size distribution analysis.

ii. The estimation of sand deposit is based on the difference between pre-monsoon and post
monsoon RL and river level recorded in the area.

iii.  The summary of Drone survey is as given under:

a) Lowest percentage of sand replenishment Is observed in Khand-45 Karchna.

b) Highest percentage of sand replenishment is observed in Khand -30 Parani pur Il of
Mahip Construction.
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